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The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Study made with regard to Socio-Economic
Developments of Scheduled Castes in Rural
Areas

*243. SHRI MANI RAM BAGRI :

SHRI TRILOK CHAND :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether any study has been made
by Government to know the socio-econo-
mic development of Scheduled Castes in
the rural areas of the country particularly
in Uttar Pradesh, Bihar, Punjab, Orissa
and Haryana;

(b) if so, the details thereof stating the
percentage of Scheduled Castes house-
holds living in absolutc poverty and
proportion of the commuaity living
below poverty line; and

(c) the steps taken by Government to
improve their socio-economic conditions ?

Mg qatwa H Asg At (slwal
ua gt fawgr) :(F) A (@)
w9 ¥ 9g AqH ganr g fw
sagfaa sfadi =t ad derr snfas
&7 § eaafax dfaa g wsni 7 38
DAt # gars o gq2F AFAr ay
AT wgarg g s aAay F7 W@ y AR

Tgd arer afe R & JqaT qar qEar
FT FFATT qOAT R | AfqFiw vsal F
aggfag sfadl 7 aaeq sFadear o
Y FY @ Y A AAT AT

Tg garag g wggfaa afagy s
gmifas-nfds fasm & qraa §
AT RY F T QoS § TF ASIAA
gatfaa fwar war g N et & qrsq
T AT

() wsat #, gasy faAw d9z%
Trsar F gadq afs ad fafae faam
FAFA qareaar Hatfag 5 o
g1 39 931w & fad F3 g@T g
fady &=t qgragr W &Y TEr .

s AAIUA AWTST : ASqET ST, JAT
# gg Sag e werw frav @ il
zad w15 i+ AgY fay 7 §, S
gfamd stara agl §, 10 Y ar 7
fean A &, Fa1 @1 g a8 Fo A
FIET AAT VST 3 @A, 15 A ret
glo difgar #Fraga =« 47 IF Faq
WIT FAT X ATT T Fq7 8, fEwady
gUF FA J &4 CF A0 71 faad
Tfzq 77 & &l AZT F, JAY-A19 §
g AT g A @I AT AT H FA
FIT FIAT ITHT GUF AT A Fa1
g 3aFT TS TaT Al | ATHIAY ITHY
SATET S FA FMA FI AT GUF I
SIETT IAFY FAN SAQT FIH FI A
sea) &, gfaardt garai ...

SHRIMATI RAM DULARI SINHA :
Sir, somcthing more was to be added to
my original reply.

weaer AGET : § gg @19 @1 @ fw
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T fmeY vaged famgr ¥ wiew
2} gw st fad A gru "wa

STAAT )
st wetTIR QR rege wAEE, §

FiTst FANT F AF FAT FT0gAT
g fe qe-d@fazr &1 qaag sar § 2
# arazAY A7 oF wfg a7 & AE-
Z4Y, a1AY qr-dfaer & auaT A&l g
/T 97 FIH T X AT JIATAT AR
FAZT g1 FaF FA7HA K ATAIA 97-
#fger & aviar Ay § | QA 39H
mfad HA § 1 fa#AFY 49 qwEz @
48 trgz Wiwa Ay 30 0y A7 fan 2
q7dz W fax 38 A F1T ow A
Y FHA 1 # Far @ g 5
fasY 73t &1 J1qFT TA0AT AT @ A
FU-R-F9 aFraAzAY, «fq-va qrEEA
FIX FT GREAT F7 27 IA4) AT &
feraaq & ?

nE WA (T Qex ASY) w20 AT
a7y i) aY @1 A AT §, A YA IAT
# atrarnar @ Fe faa2 Ay gfraa §,
FNT-FAART TAG &) TWF AT AR
na &, afxa gsarqug 2 fe S0 glaqq
¥ Fe7 A a1 2dl 934ty qraAr ¥
DA T4 Y T FIT Aq AT
R AT T Afgnr & 2129 % uird
& ST NT X ATTS &, IAN AYA AT
AT T g, AT M1 JAT AT HT AGY
g afaraw gferam aig & gaget &1
F1H FIX §1 98T VS HIFT A
qoa gz awgsy fama vz e, ad
qg 6 97 ¥, I8 TAZ A I
11 5773} 1 3 & gg 1A w17 Far
f& zazr @ qvgd mAA A @
@1 & 3R afusia A 7Y a7 Tq%ad
faadr af &, safaw Ia9 grAa a0
W &ia g gafan gd oA § gay
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4800 ®QT 59 %71 grawrq fgr a471
dafEzaamt €Y qdaY AN AT 7
YT AT FF AR gAY gHO oY
feaad &1 wara fear s

st RN AR AP ;A AgIRT,
FWI A9 U § f% A7 aarg 1
Ing JT g ?

TN MRS ¢ HAT AT R NY
g A 7w IF

st gAleiw amdt - A A @iEH
TR |

THY X917 9T OF AT HT FTAT
Tigar g wrAda g7Y 7 4800 F03
w2 L A T, P17 I ag IAN @)
FT &N fF A g7 guTTz & fAd am
# I8 100 &9 & A fvA7 v9q7 AGIAY,
asital &) gfagr, Awvarg, InaT A,
Mz M, AR-9AT, Dq & T R
frega gr AT ar g AT Faa agy
AEWY AF TEIAT 3 7471 T AMA TAFT
fema anim 2 f& feAar 59 andare-
YA g7 &5 PAr & fany afwa g
e Tfer #1721V FIAT IRA & AT
fraar sax) fasm 2 fand fqo o
AF g1 A 2 ? g0 oA TAS
fastaqu fearaqar 3 ?

Y awin wex A3 : ag w1 ofufa-
oA w1 mat @ agat gaAas sy
mIFIT ZadY g1 gg AY WivE fen §
ag wnifa A mraaIT 97 39 9T AF 7Y
1Y & FaaY Taa) qETA & oag A@
fe zaf nzfafasdaa, avzim@ &
waradg a7 aifaw & 1 ag 3 AN
Y FT7 IS F fay A9 F¥ A g AN



5  Dral Anrwers

qoE FY ¥ar F Y & Fa@wdm

ageq #Y ag f Farar azar g & 1982
83 ¥ T197 675.76 FAOT wIT AF
fear mar X 1983-84 % IaN
ITFHT 754.86 FOT wT fagr var iz
a7 1984-85 & g3 TwA AT ITE A1
w@r ¢ zufad gg wa @ ad amig
A FAT: ITqT @T A A

) HelTm aTE ¢ ATEIT A AG-
gfaa snfagi & @3 safevai s fa=in
qradf A1Zq AT § AT qg W1 Faar
3 f& 37 97 zaardar &4 fraraar
& AT argar g f& a1 gEA fRaa)
q1adf qrga & FIT IBAT |

ol QTN AT @S ; gATT F&T 50
qIAT AT a7 AqAr R @1 § FWX
IZ14 1 § AR ug A&7 B3 9-Tuly
QI AAT F QTGN A1)

Y faw 9T s wEYRw, S
TITA qBT AUT §, IRF FA1G AGY f7ar
a1 @, afed @A £ qavg fear war
ranga e ak Tgmwr qar gfe
FUT ATHTT F AEAFA FIT § a1 AN )
FURIT A zaFT q@a g faar g
agd #oY ag1ga  aqiq fF sregaa gan
2 a1 Ad), 3aF ag F SN
T

SHHIMATI RAM DULARI SINHA :
A study on the socio-ccanomic duvelop-
meat of scheduled castes and  scheduled
tribes was sponsored by the Ministry of
Home Affairs and was uidcertaken by the
Giri Institute of Dcvelopment Studics,
Lucknow,

%4 5¥f1zgz 3 ga SAT A IAT

A, ;EgreAqY, Wmatq, @ @
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gargrary fefezaza & feqa qiw seayg
&1 g3 fFar §

=t faare 97T - TETS & fag &d-
ZFZT A Qi T sATFWAY T aY §, 9HA
A7) Fea¥e 5 &gr & FF faar aradfarga
F fagges Frega Ft qear § fezarg
gAT §, 98T ¥ 84 9Tz 4 ARy 80
qedz  ag §, 4 ade A 4y g€ ¥
3% Ferar @ fF vz gt 3@ § wdeh
g A AV Mg HF A &Y g™
A, IAY TGN AG) | THLEETIT ¥4I
sAIFT Ft €I F g § FAAT Avgar
g fF 3a1 maddz &7 v nagd s
g ar g v 99-adta QiFAd T S0
9% Y H4t agler warg @ TaT R
g f6 frga aa aQay N v@r F A9
I T § | ATHIT 7 ¥saqq ALY fwar
180 AT A FHET BT TG

g

=t HIN I7w A3 § WA g7eq
& YgA FT IAT T H1 91T F®AT |
T AT AEAAT K TIA §, AdF UsT
FIFIT A1 FJ1 11§ {5 ag srsaqq
FUm | faT @za d gfeadl a3 gear
afaw @, 34 g3 7 wsaga fwar g
g% At At fiad g, 9% 18
aregrs @ fafaedt § swg §, faasr
wIfRATT G QT3 1 ATAAT  @geqn
FTag FZT & A arqu ar & v
fagdr qiq quadfy Yqq4r41 7 18
aqET F) @ A FIT AR IITF )

The study is contfined ta five blocks of
UP and its findings are undcr cxamination
of the Ministry of Home Affairs.

SHRI ARVIND NETAM: 1 would
like to know whether the Government is
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satisficd with the implementation of the
Special Component Plan programme in
the various States. If not, what steps
is the Governmcent going to take in this
regard ?

SHRI P C. SETHI : We are certainly
not satisfied with the implcmentation of
the programme and that is why we have
been sending survey teams of officers;
wc have also establishkd a monitoring
team which goes to the various States
and monitors the progrumme. Certainly
the programme nceds to be implemented
in its right earnest, which is not being
done at prescnt.

st n faaw qEaw . a9
nENzg, § gAY AT ¥ §F Jaqq K
IFT s g fr R deadiaz aywar
& 50 qR@z T, WA [aggeE wrez
& awy, TO@N FT WA FI IS
ATGA | g1 AZY, AN FA AXGGF
aiwg faq § o fea atvsl & aga
Fgaara 2 g &1 A Aamar gfw
raR agar 1 Wr g & AR ST
a1 qr AgT ATHRAT | & AN " W
F A @ &g i qa@ 1€ grfemare
NN FEA & fag q9q1 a1 Ja
¥ AN w1 we W@ Jarg A Al
& T8 O Fraa g, QAL AT THRA
% AT R, AT ¥ § T R AT
g AT F71 Zwer |17 7 7 g 427,
Y atg % G Y Af7 ) gAie
g & ag e qr #fasw @, =413
ghea . aifzafgal & fan 44
geaat &1 Aaw fqAmar @ 5 ogaAr
geard 97 T3 fae 1 £ @ § A
¥ gt ®as g9, fFEy Fwq, af
fasstt a7 gfeor aaw g grazr
R I N RS AYTA § AT OF oF AT
i Aq 3G, 1980-81 ¥ gF sz 9%
13 w@m, zax MAH 18 am, @ia
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a9 # 19 ®19 €9 qIg 1 qAq @0
2 AfF T aF Azgsr wrEE
I HPA & AR eag gAwy AH
Ty ¢ & gasr a1 wra g gAR
gegy fadgsar zmaty o g1 ¢ @@
&Y 31T )Y aeqq g, gfiaq aas g9
g AT alT N wE Fequa § ) gEer
ug qar ad} a9ar & gA@r w4 @0
g1 A AN wgiz § wAAr WgaT g
f& oz w1 gfeaa a&x anfzarfaal &
ATH 9T TAAT €A I @Y § AW
TIFRT ¥R 2 I § AW, %A
geqiat &1 w17 AR ?

AT @A, A 1980 7 gAY AZA &
aer a1 f¥ g7 fafast ® dev a o
TATT A 2 § AV TYGET FT€T QO
drgeE grsea & fag 23 §, o s Qw
fafaet & ser d os qan feqrdae
TYTFT F1E O TEGTT JIE8A & fqQ
AEa ? AFe A &g fo g dfeea
#fezrmaa g1 wC a® IT AR P
Y, IAMT FTART WA FiAT R, IN
tfeza wfaztma 1 a1 gar ? Qw
faf1e & 'z § A7 fewediz @A

#1 faoig g fogr a1 adi faar &

g M gadl FEQ E §A O I
SIETT A GAT &S §T W ¢ ¥ |
FIOFLIEE?

= TEIM X WS ;€A ATqTAT Y
A &32M faqr AT @, ag gfeomi &
fam s 3T ghezeq TAmEY &, 39 &
fao fear snar g 4

st TR fasma  qmaara . sgt qadf
L4
siwa vA gard feegn : 99T §
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=t 7w fawra araata @ wgt T
€ ? o® 9Ng F1 AT JAATIC@ |

Nt gEIw A @B A gAY
#g 78 & TN €ag quAY AfEl § q@r
¢ o wsra €1

gt as gglz feqiEgdz @yaq &1
aq1e g, ag #4 JET gt I Fg At f&
ug w@raen fagrudia § & wrAadE
gz Y (6T ag *gAr TIgM ATAN-
q@% & ag ammar it N faada

g

st R faq@ qEEiA . qg @I
Wa1a gar ? oF &A1 AR g fqar
T faiudNA o) o) ¢ .. (sqqu1A)

segd QAW TIF AT FTHFA

g fr faad & § ag 140 AR AT

& T saF FIT (oL feewma gy s1a

SHRI SATYASADHAN CHAKRA-
BORTY : They have to be more responsi-
ble in answering qucstions they appcar to
be very serious about it.

MR. SPEAKER
scrious.

They are more

st FATW TR AT FFHT 193
# avgT 7g9 # |Ayfo. ., (saaum)

st ve fadve qrEArT : AEYER FiEE
Ffasar & foR 9r azm s
LUE LI

SHRI SATYASADHAN CHAKRA-
BORTY : No, Sir, thcy are not at all
serious.

*f} HUA TH AW : g7 qGT HgeAqo
959 41, ITLTT F CF geT HA A
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gieardl Y il a7 FeATHT T@r Y,
AT TE I GeArAY agf v fgr

seaey Afiaa : § 41 o, gfag, aga-
9 &, zefaq &% fewma amr @,
T & 91477 F9 91 ?

Crisis in Paper Industry

*244, SHRIMATI GEETA
MUKHERIJEE : Will
the Minister of INDUSTRY be pleased
to state :

(a) whether it isa fact that the paper
industry in the country is passing
throusgh a crisis becausc of non-availabi-
lity of raw materials in adcquate
quantitics;

(b) if so, the details of the shortage
of raw materials and rcasons therefor;
and

(c) the measures which are bting
taken to resolve the problem ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTY (SHRI
PATTABHI RAMA RAO) : (a)to (c) A
statement is laid on the Table of the
House.

Statement

(a) and (b) * The paper industry utilises
a variety of raw materials such as
bamboo and hardwoods, bagasse,
cereal straws, waste paper etc.
There is no critical shortage of
these raw material at present.
However, in order to sustain the
existing paper mills, and to mecet the
future requircments of paper, it is
necessary to ensurc adequate availa-
bility of raw materials on a long
term basis.

(c) Government arc encouraging the
use of sccondary raw materials such
as bagasse, cereal straws and waste
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paper through a package of fiscal
reliefs.  So far as forest raw mate-
rials are concerncd, steps are being
token to devclop industry oricnted
plantations spccific to the require-
munts of the paper industry. In
addition, in ordcr to augment local
raw materials, Govt. arc cncourag-
ing utilisation of imported wood
chips, wood pulp and waste paper.

SHRIMATI GEETA MUKHERIJEE :
I am rather worrics at the philosophical
tenor of thc answer to my question. I
have asked about the crisis which the
paper industry is passing through and the
shortage of raw matcrials.

MR. SPEAKER : Have you taken the
answer to be taken for granted ?

SHRIMATI GEETA MUKHERIJEE *
He said, a statcment is laid on the Tabie
of the House. In the meclec you could
not hear it. It say, “There is no critical
shortage of these raw materials at
present”. That mecans, raw materials
for papcr. And then it says, that ‘‘to
ensurc adequatc availability of raw
materials on a long tecrm basis’™, certain
proposals arc being considered. Why I
say philosophical is, because all over the
country all kinds of coasumers of paper,
whether they be the Federation of Indian
Publishers or corrugated box malers or
ordinary childrcn buying text books and
papcr are crying hoarsc about the shor-
tage of paper and there is a tremendous
escalation in the prices.  That being the
casc, it is said that, at thc mocment only
48 per cent of the capacity of the
industry is being utilised. [ requcst the
Hon. Minister to kindly confirm or deny
whether it is so; whether 48 per cent is
being utilisod or not.

Now, in view of the fact that it is
functioning on'y at a very low capacity
and causing great shogtage, both artifi-
cial and real, 1 want to know whether
this raw material is really in a stage of
critical shortage and if you tricd to really
push up the production quickly, whether
it is under considcration to push up the
production quickly and—it is not a long

R
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tcrm question—whether therc are any
short tcrm mecasures also. 1 would like
to know from thc Minister first what are
the plans to push up the production of
the papcr industry from its present posi-
tion, and what arc the immediats plans
with rcgard to supply of raw matcrial
from that point of view.

SHRI SATYASADHAN CHAKRA-
BORTY : Particularly in view of the
coming clections when we require more
posters.

MR. SPEAKER : Professor is gettiag
very much agitated about elections.

SHRI PATTABHI RAMA RAO: I
do not agrece with Shrimati Geeta
Mulherjee regarding the low capacity.
True, it is not working to th: full capa-
city. As on 1-1-1984 thcre were 222
units in the organised sector manufactur-
ing papcr and paperboards with an
installed capacity of 21.65 lakh tonncs.
The capacity utilisation of the papcr
industry—Madam, pleasc notc—has
dcclined from a level of 80 per cent to
about 61 per cent; not 41 per cent, in
the last few years. While this is mainly
duc to rapid building up of capacity,
power and coal shortage, the closure of
a few mills has also contributcd to th:
dcceline of the production in 1983,

SHRIMATI GEETA MUKHERIJEE :
Did you say, “few ycars or “two
ycars™ ?

AN HON. MEMBER : Few ycars.

(Interruptions)

SHRI PATTABHI
For that I want notice.

RAMA RAO:

SHRIMATI GEETA MUKHERJEE :
I want your protection, Mr. Spcaker.

SHRI PATTABHI RAMA RAO ' It
is about the imm-:diatc past.

SHRIMATI GEETA MUKHERIJEE :
I just asked whether it is ‘““few years™ or
“two ycars”. What notice is required
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for that ?

SHRI SATYASADHAN CHAKRA-
BORTY : Shc has already given you
verbal notice.

SHRIMATI GEETA MUKHERIJEE :
‘Fcw years' or ‘two ycars’ ?

SHRI PATTABHI RAMA RAO :
Two years 7 (Interruptions) Now I am
giving for the last few ycars, not only
two years In 1979 the installed capacity
in lakh tonnes, was 13.80; production
was 10.47 lakh tonues and percentage
of capacity utilisation was 75.9. In 1980
the installed capacity was 15.38 lukh
tonnes, production was 11.12 lakh tonnes
and capacity utilisation was 72.3 per
cent. In 1981—that is two ycars before
~—the installicd capacity was 16.56 lakh
tonncs, production was 12.35 lakh tonnes
and percentage of capacity utilisation
was 74.6. In 1982 the insta lcd capacity
was 18.16 lakh tonnes.

SOME HON. MEMBERS @ Shcis
satisficd.

MR. SPEAKER : Hc has bcen too
magnanimous. Shc has askced for two
ycars and he has given for four ycars.

SHRIMATI GEETA MUKHERIJEE :
You w:ll not give me time to quotc the
figurcs of UNI Rcport which say that
48 per cent is the capacity utilisation.
The point is whether it is 60 per cent or
48 pcr cent, he will check up, bccause
he himsclf is not surc.

SHRI PATTABHI RAMA RAO: 1
am surc. You better check up.

SHRIMATI GEETA MUKHERIJEE :
We are checking up cveryday. There is
tremendous shortage of paper felt by
every kind of user. 1Isit a fact and as
various papcr uscrs have complained,
that this fall in capacity utilisation has
something to do with pushing up the
prices ? Isit a fact that the price of
craft paper has risen by Rs. 2500/- per

PHALGUNA 14, 1905 (SAKA)
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tonne only in 1983 ? Isit also afact
that the prices of different varieties of
whitc paper have increascd by Rs. 2500
to Rs. 3000 within the last ycar ? It is
a fact that this rise in price has some-
thing to do with the wilful under-utilisa-
tion of capacity by certain private mills ?
Is the Minister awarc of it ? Is he also
awarc that lot of mills are closed .oday ?
What steps is he taking to re-open all
those mills and to curb this artificial rise
in price ?

SHRI PATTABHI RAMA RAO :
There is scarcity in the county. Natu-
rally, paper priccs may not be the same
always.

SHRIMATI GEETA MUKHERIEE :
Sc.rcity of what ? aA

SHRI PATTABHI RAMA RAO :
Scarcity of matcrial for manufacturing
p.per.

SHRIMATI GEETA MUKHERIJEE :
With the present state of affuirs in the
paper industry if this is thc attitude of
the Minister, where do we stand ?

SHRI KRISHNA CHANDRA
HALDER : The Hon. Minister in his
rcply has stated that the capacity utilisa-
tion in papcr industry has gone down
from 80 pcr ccntto 61 per cent. He
has also said that many large paper
plants arc closed and for that rcason
there is scarcity of paper and the priccs
of books and other things have risen. Is
h¢' aware that one of the large paper
mills, Bengal Papcr Mills situated in
Raniganj in West Bengal, is closed for a
long time ? Earlier also it was closcd.
Sir, he is not hcaring mec. Hc is rcading
somc paper.

MR. SPEAKER : He is listening by
his cars and rcading by his cyes.

SHRI KRISHNA CHANDRA
HHALDER : Whcther he can  simulta-
ncously rcad and listen I do not know.
But if he docs that I am happy. ‘

What steps is he going to take to re-
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open the Bengal Paper Mill ? This was
closed second time. What steps are you
going to takc to reduce the price of
paper so that the prices of books and
othcr things will come down and the
people at large can have thc papers and
other things at fair and reasonable
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prices ?

SHRI PATTABHI RAMA RAO : It
is not mercly Bengal Paper Mill that is
closcd down, but I may mention that the
following mills have been closed down.

S

Name of the mill

Period of Closure

M/s. Titaghur Paper Mills,
Kankinara, West Bengal

M/s. Oriental Papcr Mills,
Brajraj Nagar, Orissa

M/s. Andhra Pradesh Paper Mills,
Rajahmundry, Andhra Pradesh
M/s. Ashok Papecr Mills—
(i) Jogighopa (Assam)
(ii) Rameshwar Nagar (Bihar)

M/s. Rohtas Industrics Ltd.
Dalmianagar (Bihar)

M/s. Bengal Paper Mills,
Raniganj (West Bengal)

From August 1982 till date.

From Dccember 1982 to May, 1983,

From April 1983 to June 1983,

From October 1982 till date.

From Novembcr 1982 to April 1983,
The mill resumed production from
May 1983 but again stopped reporting
production from October 1983,

From 1st November 1983 till datc.
This is duc to very old and outdated

machincry which is as old as hundred
ycars.

...... (Interruptions). 1 can tell you onc
thing that if it is the plca of my friend,
that all sick mills should be nationaliscd,
it is not just possible. The machinery
of all thesc mills is very old and so many
other troub les arc also there.  Sccondly,
thc financicrs arc not preparcd to come
forward. So, it is not that casy to say
when these mills will be reopened......

(Interruptions).
MR. SPEAKER : Shri Arakal.
SHRI KRISHNA CHANDRA

HALDER : Sir, part (b) of my question
is what steps the Govcrnment is going to
take to reduce the prices of paper......

Unterruptions).

MR. SPEAKER : That is all

Now, plcase sit down.

right.

SHRI PATTABHI RAMA ROA:
The prices can be reduced only by inefe-
asing the production. Unless the produ-
ction is incrcased, priccs cannot be de-
creased. So, naturally*w  arc trying to
SCC.v-un. (Interruptions). Why don't you
allow mc to answer. If you just shout
like that, how can I answer ? Actualcly,
wc arc anxious to scc that as muhh
production as possible is available to tec
country. For that purp)sc many paprr
plants have been sct up ard they ac
trying to produce somc quantity. Some
of the new mills have camc up and they
are trying their best but it will 1ake
them some time to adjust... (/mterrup-

tions).
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SHRI XAVIAR ARAKAL : Sir, duc
to the non-availability or shortage of
raw materials, the factories are undcr-
utilising thcir capacity. The prices have
gone up and many other problems have
also come up. In fact, thc private
scctor isnot affected, only the public
scctor is affectcd. My question relates
to onc paritcular industry which is
facing a scrious crisis as far as the raw
matctial is concernrd, and that is Vellur
News Factory of Kerala. This may
plcasc be noted down and the answer
may be given later. Therc was a scheme
to deveclop proper plantation arca so
that there may be sufficicnt raw matcrial.
I would like to know whether the
Government has taken note or assesscd
thc rcquirement of raw material and
devised any scheme to meet the demand
and if so, what is the assessment. what
arc the schemes the Government has
cvolved i.nd whether this Vellur News
Factory which is facing a scrious
crisis as far as the raw material is con-
cerned. has came to the notice of the
Government ? Kindly c¢xamine it and
tell us latter.

MR. SPEAKER : Examinc it.

SHR1 PATTABHI RAMA RAO:
Sir, is it possible to answer the questions
about ecach and c¢very mill separately ?
1f the hon. Mcmber gives a scparate
notice for this, I will d) that,

Peoaple below Poverty Line

»247. SHRI1 ATAL RIHARI
VAJPAYLE :
SHRI RAM VII AS PASWAN :
will thc  Minister of PLANNING

plcasced to state :

(a) estimated number of persons in
the country in March, 1977, January,
1980 and at prcsent, below the poverty
lines ;

(b) cstimated number of persons in
cach of these years who were  brought
above the poverty line and also of thesc
who were added to the number below
the poveity line
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(c) how the poverty linc is
and

defined;

(d) how it was defincd up to Fourth
Plan period ?

THE MINISTER OF PLANNING
(SHRI S.B. C!IAVAN)

(a) and (b): For the years 1977-78 and
1979-80, these arc cstimated at 306 mil-
lion and 339 million respectively taking
into account mainly the revised popula-
tion estimatcs. The latest estimate in this
regard relates to the year 1981-82,
This comcs to 282 million, and is based

~on a revision in the estimates of popula-

tion of 1979-80 in the light of 1981
census and a  growth rate thcreof as
given in the Sixth Plan Document. !

(¢) The poverty linc is dcfined as the
mid-point of thc monthly per capita
cxpenditure class having a daily calorie
intak¢ of 2400 per person in rural
arcas and 2100 in urban ageas.

(d) Upto the Foruth Plan pecriod,
therec was no adoption of any poverty
line concept as such in the plans,

SHRI ATAL BIHARI VAJPAYEE :
I am happy th:t thc hon. -Minister has
accepted that the number of those who
crosscd the povertyline between 1979-80
and 1980-81 is only 57 million and not
120 miilion, as claimed by the hon.
Prime Minister in her spcech on the
Indcpendence Day. I would like to
know who misled the Primz: Minister—
is it tha Planning Commission or the"t
Primc Minister’s Sccretariat ?

SHRI S.B. CHAVAN : I have tried
to check the figures from the Prime
Minister's officc as to how this figure of
120 million has been mentioned once
or twice. If we coasider the gross figure
for the Sixth Plan as a whole, 120
million is the correct figurc. But this
120 million, which is the ‘targeted
figure, has to be adjusted, taking into
account the population, the growth of
population and other factors.
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SHRI ATAL BIHAR] VAJPAYEE:
Hc has adjusted the figurc and 120
million has become 57 million!
According to thc Mid-term  Appraisal
of the Sixth Plan, the povcerty ratio fell
from 51.1 per cent to 41.5 per cent or
9°0 per cent in the first two ycars of the
Plan. Arc these figures concocted or
correct ? Bucause, if these figures are
correct then, by 1992, there should be
complete banishment of poverty from
the country. I would like to  know
whether the hon.  Planning  Minister
will set up an independent agency to
verify the claims made by the Planning
Commission, which have been challenged,
not only by politicians but also by
prominent  cconom:sts  of the country.
Arc you going to play a fraud on the

people ?

MR. SPEAKER : He has referred
to ‘zoncoction’. It is uscd in conncction
with the mixing of drinks.

SHRI ATAL BIHARI VAJPAYEE :
That is cocktail.

MR . SPEAKER : Of course, cocktail
is also a mixturc.

SHRI S B. CHAVAN : Thure is some
kind of confusion rcgarding the firures
given in the  Mid-term  Appraisal
document of the Pluanning Commission
which, in fact, holds good for two ycars,
while the figurc of 120 million s for
all the five years in the Sixth Plan.
First you have to remove this cor_lfusinn_
I havs alrrady said that 120 million is
the targeted figure, which has to be
adjusted at the ¢nd of the Sixth Plan,
taking into account the ratc of growth
in population and other factors. In fact
it will be too carly for us to say as to
whether this target is going to be  achic-
ved or not. On the other puint, I think
the hon. Mcmder has not been properly
informed.

SHRI ATAL BIHARI VAJPAYEE :

I am not the Primc Minister,

SHRI S.B. CHAVAN : Thc figure has
come down to 282 million in 1981-82
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I am awarc of the fact that therc are
some cconomists, who are challcnging
this. When the Mid-term  Appraisal was
being dis:ussed in this very House, I had
given a very detailed reply, both in Lok
Sabha as wcll as Rajya Sabha, to Prof.
Raj Krishna's point. But, I can assurc
you, at lcast thc Planning Commission
is satisficd that therc is nothing wrong,
unlcss it is brought to our notice that
“thesc arc the maticrs which require
scrious attention of the Planning
Commission'". This is the samc mctho-
dology which, in fact, was prepared by
Raj Krishna and which was implemented.
for the first time for the Sixth Plan
document. We are trying to monitor on
the some mcethodology. it is only in the
casc of poverty alleviation programme
and the rate of growth, which we have
taken together and we have calculated
these figures on this  basis.

SHRI ATAL BIHARI VAJPAYEE :
Sir, the later part of my question has
not been replicd to. My question was
whether the Government would like to
sct up an ind:cpendent agency to  verify
claims and counter claims ?

SHRI S.B. CHAVAN : Sir, since the
Hon. Mumbcr is forcing mc to answer
this quustion, I would only say that no
two cconomists will ever agree. Each
cconomist has his own method of work-
ing. Wc have put this Sixth Plan Mid-
term document before all the eminent
cconomists of the country.

AN. HON. MEMBER : You have
put this before the committed ccono-
mists.

SHRI S.B. CHAVAN : Committed
cither to you or to anyonc clsc toa
mattcr on which you can have your
own opinion, but we have placed this
Documecnts bcfore all thc  c¢minent
cconomists of the country. Excepting
onc or two, 1 don't think any other
cconomist has challenged the figurc
which the Prime Minister has given,

SHR1 SATYASADHAN
CHAKRABORTY : Sir, he was talking
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of setting up an indcpendend agency,
not about the econom:ts.

st qu faE qraaa o osege o,
aQdY 3 @1 FAv ¢, a8 A aF (waEr
Y anw ¥ qra Ag AT @ S FAY
AglEn, 9g T WY & JF7a ¥ § Afwa
IaT femw ) gg arg ag sy &
ATTFY ArE-AYgr q1qET W@AT A1fge
fe fErar s7ar &71F qrar qaaEr £
@ & N orar @, fwad w13 A A1
1 9T I aQf N X\ & A¥ g
araaqt, ag wzfear drgr-d@igr @Aarn
Irfge | GTHEY & sAF agy armar

YA gAY 7T A 1-3-84 FY gAL
g3AH FALNT FIFIA Fo 450 FT

Farq &Y g aqrar a1 fv—

“The latest estimated figures of
people below the povertyline available
arc for the ycar 1977-78.""

TA FOFA F FATq T HIGT A17T
g f@ FA9E QT A HAiES ITHsH §
71977-78 & Iy § 1 gH A
qarar  fe ¥ ar7F Feez fond § e
A& gaifas aQd # 3| S FTD
21 MIF I H 1977-718 F AT H
ATeE § AL A Far g IO FT A
ET A & ? A19F qrg TE ATFE A%

aag g

Y Fisdar A ¥ ) ema snwfad
fear, & v arad quar argar ¢ fe
MTF A 1980-81 I H HATT FT
& @191 g 20.48 1@ TA FT 4I
AT 397  13.33 q|w zq g faar
g1, A9 127,40 FOL €17 AT FA
%1 A&7 T&r 91 faaq § 36.36 $AT
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T @+ gy, 1982-83 ay & fag
HIGY HATH HT 95T 4.46 @1 7 HT
<@r a1 fagii § 1,07 Iv7 T & fzan
T, AIGA 541.62 FAS T @F
FIA &1 AT @I g7 A7 § 246.58
FUT 81X & @ Y 17 q¥ 9q ATTHT
39 7T § 50 qvEE WY @+ AgY gar av
fez o) &Y @ 7§ Faeg af?
§H%! waqga gg gar f® aray cofar
FIX JIAT Ted § AT AMIFT GAAT A
FIAT Tod 2

# A qry Y 1Y FFAT ZAC M
& gg 987 FTAT T1ZAT § £5 F91 TIHIL
migH fafaezT Y qeqerar & oF g4
AT 9T FAEY FNAAT ? F47T AT Wi
g Y Ay A FY W@ Y shga
FAT FIIW §, ITI AT A &I
qT IR ? FqT GIEHIT TGy FAQ qar
FATEY F @1 F AV 1A YT FEA
arAT Y ATH TEATA FT FTH F M

34 frarfani & s Arw war @ &
adqa Sy wY gAEAy ?

SHRI S.B. CHAVAN : Sir, the hon.
Mcmber has asked so many questions.
It is very difficult to remember all the
Supplementaries. However, I will try to
reply.

MR. SPEAKER : It was the last onec
which was the real Supplimeatary.

SHRI S.B. CHAVAN : So far as the
last part of thc Supplemcntary is con-
cerned, the method which we have
adopted is, in cvery village the poorest
among the poor have been cnumarated,
a list is being published and put on the
bourd......

SHRI RAM VILAS PASWAN :
Where (Interruptions) We have never
secn it, Sir.
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SHRI SATYASADHAN
CHAKRABORTY : Where is the
board ?

MR. SPEAKER : He has not stoppud
yet.

(Interruptions)

=t WA QTR : Aeaed HEIRT, TS
Frarafzar &1 WY a1 A @ AAr
wifge | w7 agiRy &1 14 G99 T
"rgar qifgy fs g & 47300

seaw wEtza o Rt V1 AL HAT QY

wgT & it AY 3 AT QR HATFAT
& qar agh gar &, 737 3T N A

\SaaA)
SHRI K. MAYATHEVAR : There
is no board at all.
(Interrutions).

MR. SPEAKER : Listen to him first.
How can you say anything beforchand ?
Scc what he says.

(Interruptions).

SHRI SATYASADHAN CHAKRA-
BORTY : I want to know whether the
Minister himsclf has secn the board-

(Imterruptions)

MR. SPEAKER : Lct him say some-
thing.
(vawar)
o gTw A © §qT g @dd
w1 91d 21 3 fFolY 877 97 §§ A9
qI ARy § |

AR TG : g AT AH T
A9 ATAY ArAFZ AT & wT FAR
a1q ga #ifag

it m famw qrgaw ;&3 g ar
ST 8T 9T
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ALAN NPT : YT IAFT FFIT °Y
aY g sifsr
(samyr)

SHRI SATYASADHAN CHAKRA-
BORTY : Sir, how can you allow it ? If
he says there is an clephant in the
House, should 1 accept this ?

MR. SPEAKER : I shall appoint him
to tame it.

SHRIS. B CHAVAN : If the Hon.
Members are interested in  the informa-
tion. I am prepared to give it to them.
But if they are not intcrested 1n having
the information, 1 have no interest in
passing on the information 1 have full
detailed informition.  There s no con-
fusion in spite of the fact that the Hon.
M:mber, Mr. Paswan says that he has
not understood the problem. He has
not understood cven the poverty hine
concsrned. (Imrerrupiions). Yes, he him-
sclf said that.

(Interruprions)

MR. SPEAKER : You had your say.
Now, listen to him

UUnterruptions)

SHRI RAM VILAS PASWAN @ 1
challcnge the Munister.  If he kindly
proves, 1 will resign; if he is wioag,
hc must resige.  (Interruptions). Don't
try to challicnge us  (laterruptions).
Where is the board ? Where 1s the Plan-
ning Commussion officc ?

MR. SPEAKER : You have not
allowed him to tell.

(Unter uptions)

SHRI S. B. CHAVAN
yiclding...

I am not

(Interruptions)

SHR1 SATISH AGARWAL : The
whole House will be satisfied if you
voich that you have seen a board. (Jnte-
rruprions). You simply say that you have
seen the board.
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MR. SPEAKER : Mr, Satish Agarwal,
let him specify where it is.

SHRI SATISH AGARWAL : He has
said that.

MR. SPEAKER : Hec has said it, but
let him specify where it is,

(Interruptions)

SHRI S. B. CHAVAN & Sir, so far as
the poverty tine 1s concerncd, 1 have
given the figures in  part (c) of the reply
which says, it is 2,400 calorics per per-
son in the casce of rural areas and 2,100
in the cuse of urbin areas, and when it is
the basis of converted into the total ex-
penditure on 1973-74 figures, which wcere
then worked out, according to the 1973-
74 prices it comes to 49.09 und 56.64—
49.09 is in the rural areas and 56.64 in the
urban areas according to the 73-74 prices.
If this is converted into 1979-80 priccs,
1t comes to Rs. 76 in rural areas and
Rs. 88 in urbar. areas. 1 havc cxplained
the procedurc, about which the guide-
lines have been given by the Planning
Commission so as to know those who
arc below the poverty line. Itis for
the State Governments coaccrned to
cnsurt that thesc guidclines arc scrupu-
lously followcd. The guidelines is in the
village the poorest of the poor have to
be cnumerated.  The entire list has to
be properly published, not only in the
Gram Panchayat but in the Gram Sabha
Now it is (/uterruptions).

If the hon. Members arc not satisfied
with the kind of procedure and the
guidelincs that havc been Biven by the
Planning Commission, I do not think
that the Plunning Commission can reply
so far as thc implementation part is
concerned. We have  been repeatedly
requesting the State Governments to
follow these guidclines and appoint
monitoring commitices, have Members
of Assembly and Members of Parliament
associated in the monitoring process and
the members of the minority Commu-
nitics. These entire guidelines have
been given to all the State  Governments
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MR. SPEAKER : Mr. Chavan, they
are very much interested in the location
of that Board, if there is any. What
Board did you mention ? Where is this
located ?

SHRI S. B. CHAVAN : Isaid the
Gram Panchayat and thc Gram Sabha...

MR. SPEAKER : Are required to...

SHRI S. B. CHAVAN : The list has
been put before the Gram Panchayat
and has bcen approved by the Gram
Sabha. ((Interruptions).

SHRI SATYASADHAN CHAKRA-
BORTY : It is entirely wrong.

SHRI HARIKESH BAHADUR : It is
absolutely incorrcct. (Interruptions)

MR. SPEAKER : Is that practice, if
any, followed ?

SHRI S. B. CHAVAN : Conditions
differ from Statec to State. I cannot
possibly take the responsibility that the
State Governments have. (Interruptions)

SHRI RAM VILAS PASWAN : Givwe
the name of any state. (Iurerruptions)

fagar ammz fear mar a1, gaw
I g W AT A gar, @Y aAa-
Rz #g gt mar ?

MR. SPEAKER : The value was allot-
ted. The foodgrains werc allotted.
Were they all spent 7 How is it 2 That
is what he wants to know.

SHRI S. B. CHAVAN : So far as the
allotmcent of foodgrains is concerned, the
foodgrains which wecre allotted could not
reach the respective States. That is why
somctimes thc foodgrains could possibly
not be distributed. It was the cash
amount which had to be converted for
foodgrains which had to be supplied.
Therc was a time when there was shor-
tage of foodgrains...
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SHRI RAM VILAS PASWAN: I have
given the figures. If these are wrong,
let the Minister say these are wrong.
(Interruptions) 1 havec given the figures.

(Interruptions)

MR. SPEAKNER : They arc asking
about thc amount. You mcentioned
ccrtain amount Rs. 50) crores.

S HRI RAM VILAS PASWAN : Ro.
541 crorcs.

MR . SPEAKER : Inspitc of that Rs.
100 crorcs and somcthing was spent.

SHRI RAM VILAS PASWAN : Out
of Rs. 541 crorcs, Rs. 226 crorces have
becen spent.

MR. SPEAKER I» that the vora-
city ? Is this claiin a veriticd claim ? Or
that it was not spent.

SHRI S. B. CHAVAN : I will have to
verify those figures.

SHRI RAM VILAS PASWAN : It is
your answer.  This is the answer given
by the Minister, not by mec.

SHRI S. B. CHAVAN : What is the
point in shouting ? (Unterruptions) Why
do you not try to understand. (/nterrup-
tions)

SHRI RAM VILAS PASWAN : You
hava not donc your home work. You
are the Planning Minister and you do
not know...

MR. SPEAKER : Not allowed. I have
not allowud him.

(Interruptions)**
PROF. N. G. RANGA : Hc is wrong.

(Interrupiions).

*Not recordued.
**Expunged as ordcred by the Fhait.
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MR. SPEAKER : Not allowed.
(Interruptions)

PROF. K. K. TEWARY : This must
be expunged  You must expunge this.

SHR] RAM VILAS PA SWAN : Sir, I
havc asked the question.  Sir, it is your
duty...(/nterruptions).

MR. SPEAKER : Order. 1 am saying
somcthing. 1 am saying somcthing.

(Unserruptions)

PROF. K. K. TEWARY : **
Unterruptions)

MR. SPEAKER
listen to me ?
(Interruptions)

SOME HON. MEMBLERS :© What is
this 7 Hc is challenging.

: Why don't you

SHRI SATYASADHAN CHAKRA-
BORTY : Hc s brow-beating the Chair.
(Interrupt ions)

M wz| fagrQ) e | asaw
agiza, @9 zm §fan ar sgonar
Iad 0 sanfRanzd Ay ag
qAAg A fama A gt euar a@)v
CEERCIEE (T Lo

SHRI SATISH AGARWAL : Mr.
Tewary is challinging you.

SHRI ATAL BIHARI VAJPAYEE :
Has Mr. Paswan said anything unparlia-
mentary ? Therc is nothing unparhiamen-
tary. (Interruptions)

Scaq wghaa : A7 At Jfzy

SHRI HARIKESH BAHADUR : He
is giving incorrcct reply. Hc is
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challenging the Chair. How can we
tolerate ?

weaw wgtam ;. arafad RsEd,

fau, ..

st v fasme qEaa ;. gw Aa
AZAT & AFE N A AT @
FAF1gir § aaamgm g Maar ¥
f& ada &1

MR. SPEAKER : Pleasc listen to me.
(Interruptions)

MR. SPEAKER : This too much of
shouting and also using somc offensive
language rcgarding, you scc...

SHRI HARIKESH BAHADUR : ...
against the spcaker. (Jnterruptions)

MR. SPEAKER : Plcasc sit down. Let
mc say somcthing. [ think, it is very
extraordinary. Why should you shout
at cach other 7 He is an hon. Member
and Minister. You arc also an hon.
Member. What do you get by shouting ?
What do you gct by saying somcthing
which is rather not 1n good taste.

(Interruptions)

MR SPLEAKER : 1t s all right, Bat
you should not say somethiag which is
too harsh...

SHR! RAM VILAS PASWAN : No,
Sir. It is your duty, Sir. I have not
said anything unparhiamentary.

[N

=it viq faaE qraa ;. AF05 790

difwra. .. (suaenA)

Aeaw wHNIA : PE av FE gad ag
W da & AN & gara w1 fEA,
AfT o1 Y gL T IST FA

(Interruptions)
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SHRI RAM VIL AS PASWAN : Why
did he say all these things ? I have given
certain facts and figures. Lct him cither
accept or reject.

aseqw wgRye ¢ Afee giga Y A
Faar g 1 faa X 2F Parg 1 AgH
WA ag awr Tifgn o & #g
T@r a1 ag AT A AL WA 1 § aay
13 &Y FZAT A1ZAT 91 |

Mo Fowe fagrt ;: 20 faaz &
A @ g argMa sy A1 fafaee Y
frrard agi g7 3 W@ &1 us Hrav 20,
25 fgaz 14 oF acArHz{d ...

(Interruption:)

MR. SPEAKER : This is not the
way.

-0 Qa1 ar 3 1 g% W qar
g, &4 M IFATE 1391 TN Q1T A
g 1 FfFa Y agf=a ard andy § gas
TFTE 9T ) F1ar Tifga

SHRI RAM VILAS PASWAN : Sir
I have not said any
word.

unparliamcntary

it yza fagrd as@qy: wiadg
MATA ¥ WNE dadly Fia adf
TE 1...

qeqA WAIT : A g 1T Far & v
w1 sfaa aa adY st arfgg

ot e fagrdaiadat : Ifaq, aq- .
faa &1 %aar 7 adi FT ava ¢
argwY feqwadt # v aqfad Fag
gard fewradr # 3f9q gy asar §

**Expunged as ordcred by thc Chair.
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SHRI SHIVRAJ V. PATIL : Sir, who
will decide whether it is parliamentary
or unparliamentary, if you don't decide ?

MR SPEARER
decide.

My self. 1 will

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBIAH) : Then,
how can thcy question ?

MR. SPEAKER : They only say that
unparliament.ary words only should be
cxpungced. That is all. Thcy cannot
decide.

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : What is thc problem ? Why
are thcy agitated ? He has quoted some
figures only. Do they mcan to say
quoting figurcs is unparliamentary ? And
the Minister after Mirister is rising.

(Inte rruptions).

MR. SPEAKER : If there is anything
against the Chair said by Mr. Tcwary,
that should also be cxpunged.

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : Is quoting some figurcs un-
parliamentary 2 They arc rising and
challcnging. Sir, many of them are
below the poverty line.. (Interruprions)

MR. SPEAKER : Plcase Sit down.

(Interruptions)

SHRI KRISHNA CHANDRA
HALDER : Sir, you kindly allow a dis-
cussion on this...(/nterruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : He is misicading the House
...(Interruptions) Lct the Minister come
prepared with the figures. We arce ready
to have a discussion and we shall prove
that the figurcs given by him are wrong.

(Interruptions)

\
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MR. SPEAKER : Plcase sit down.
The Qucstion Hour is over.

WRITTEN ANSWERS TO QUESTIONS
Aid given to sick units

*248. SHRIP. M. SAYEED : Wil
the Minister of INDUSTRY be plcased
to state :

(a) whother problcm of increasing
sickness in industry is continuing;

(b) various mcasurcs considercd to
help th: sick units in the country;

(c) whether in Decocmber, 1983 Rs.
260 crores wcre given as aid to 226
sick units;

(d) 1o what cxtent the aid has becen
utilised by thesc units;

(¢) whether in spite of aid, the
performance of these units is still poor;

(f) whether Gorvernment have en-
quired into causcs of sickness of these
units even after giving aid; and

.

(g) step< which arc being taken in

the matter 7

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) and (b)
In an cxpanding cconomy whcere produc-
tion patterns as wcll as technology arc
constantly changing industrial sick-
ncss cannot bc totally climinated.
Efforts arc, howcver, bcing made to
limit the incidence of industrial sickness
to thc minimum in terms of the policy
guid:lines announced by the Government
in October, 1981.

(¢) to (g) Financial assistance to sick
units is normally provided by the banks
and financial irstitutions who dircctly
monitor thc use of such assistance.
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agefast garedl, feammad iz
% sifer geent & U@

*249. =it ghyr Tm : 3a1 g w A
ag I F FI S ¥

() %1 gB wwg g3 feoelt feaa
MAF-21q7 § . AN § Wk JFAA
gar o,

(@) =%ar =@ weAr & arg agwfa=y
zarea, faamad, Nz, snfe F afq-
gear & qgica I9T qAN 9T N faar
wgT 91 Aqr FAT AAF FreA) AR fAqar-
qd & g Y gAY K10 G HA9AT
faafeaq feq a0 T,

() afz gi, &Y @@ g | THIAr
¥ sfix gen 1t qafey sgaFar &I i
a¥ g, Nz

(w) afzad, @t I7F Fa FIW

g7

ng smEa ¥ vsg HE@ (S0 Ao
qwzg caar) : (F) S gl sNwA

() & (a) #Wa@mziacd afm-
Tte A wzAr & a1F fges 7. IqUSA-
QI A AgE A FI04FW, UATE NG
TITHIN AT FATE AT GT FA G
WEAY &1 T@VFA WA ayaar § fag«q
# ota &7 §g frdew s & fag
AN gy N AT wW@ F fag s v
am & oY ¥ adfma ama froag g,
feselY fawrg aifgswvor, A€ faedl aux
qifa®r, gqfag atz amfes g &
sfaFifegy &1 uw g9 afsa fear
faQtawm & iz «¢ faatanh « Afea
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feu wq f& 5 quia: w1 gaa § sfm
THT JIFIU dNAC AT Afaror
afe grar  InEl &1 6 sggedr 5T )
g sta FA & fag oF fagy sfiras
A g rar At § fF Far faest & oy
faaarax qufeq sifia gram Samg sroan
WE 13 fadmmed & DarAms
arzda afm goar a/agar waw
fafraaal 1 @0 & w0 Tqfaa feg
T 9T TW O FII0 Ry @leel &
TigH| 7 A 3 fro ag § < 7 eafira
fro qw &)

fes=t saraq grer fagsa g oo
fafgsa =i gror Fro e Fadeo &
afrorracaey, 194 »qqf ¥ agfeq afiq
ger Iorgy Y wuY qrf af | 7w waHl
# mfasi/F9dq Y I9gF gurar-
oF FITE s § fag MNfew fao
wT ) s grar s@eEre T FqeEa

gfafsrg #<3 & fag @ waad o
fadreror feg ar W@ &

Irregularitics and Malpractices in
Lottcries

*251. SHRIMATI USHA PRAKASH
CHOUDHARI :
PROF. SAIF-UD-DIN SOZ
Will the Minister of HOME AFFAIRS
be pleascd to state :

(a) whether Government are aware
of serious irrcgularities and malpractices
in the lotteries run by the States and the
Central Services like the Armed Forces
as revcaled in the Hindustan Times
dated 8 Fcbruary, 1984;

(b) whether several Statcs had invited
tenders from private parties to give them
a contract on payment of guarantce
moncy; and
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(c) the steps proposcd by Govern-
ment to check the corrupt practices in
lotteries.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAMDULARI SINHA) :
(a) to (¢) Government have scen the re-
port published in the Hindustan Timcs
of 8-2-1984 undcr the caption
““Fraudulent lot of lotteries™. Gowern-
ment are awarc that in somc Statcs,
State lottcries are being organiscd through
privatc organising agents and thc States
receive a fixed sum from the organising
agents as guarantced profit according to
the terms of agrecment.

The Government of India have re-
qQuested all the concerncd State
Governments and Un’on  Territory
Administrations to look into camplaints
of allcged malpractices in the conduct of
Statc lottcrics and take neCessary action
to see that malpr.ctices in the conduct
of State lotteries arc stopped.

Setting up of Industries in non-industrial
District of Gujrat
*252. SHRI AMAR SINH
RATHAWA : Will the
Minister of INDUSTRY be pleased to
state :

(a) the dctails of the steps taken by
Government to sct-up industrics in the
non-industrial districts of the country
and particularly in Adivasi ' arca of
QGujarat Statc;

(b) the names of the districts covered
during the ycar 1983 under the schemc;

(c) the programme of Government for -

establishing industries in Public Sector
or in Privatc Scctor in non-industrial
districts of the country during the ycar
1984; and

(d) thc dctails of the facilities or
concessions which arc being given for
establishing industries in backward
arcas ?
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THE MINISTER OF INDUSTRY
(SHRI NARAYAN DATT TIWARI):
(a) to (d) The details of the steps taken
by the Government to promote sctting
up of industries in the non-industrial
districts of the country arc contained in
Press Note dated 27.4.1983 {(copics
availablc in the Parliament Library).
From Gujrat, the four Adivasi disfricts
Dangs, Baroach, Panchmahals and
Sabarkantha have buen included in the
list of districts cligible for concessions/
incentives.

While deciding the location of Central
projects on  techno-cconomic considera-
tions, backwardncss of a region is also a
factor taken into account.

In addition to the concessions’incen-
tives mentioned  carlicr, over-riding
priority is also given in the grant of
industrial liccnces.

Increasc in prices of washing soaps

*253. SHRI P. K. KODIYAN : Will
the Ministes of INDUSTRY be plcascd
to state :

(a) whcther the prices of washing
soaps in the markct have increased consi-
dcrably sincc thce introduction of ban
on import of animal tallow;

(b) if s0, thc dctails of the variation
in prices sincc the ban, and

(c) whether this increasc 13 justified ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (a) to (¢)
Therc have been reports about some
incrcascs in the prices of soaps rceently,
which may bé related to variation in the
prices of indigcnous oils.

Import of Swivel Bail Forging by
L

*254. SHRI BHEEKHA BHAI - Wil

the Minister of INDUSTRY be plcascd
to statc :

N

(a) whcther Bharat Hcavy Elcctricals,
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Hydcrabad and other units arc again
going to import Swivel Bail Forging for
oil rig cquipmecnts and other forged
items while such items have already been
manufactured by indigcnous manufac-
turers.

(b) if so, quantity thercof;

(c) whether such import items arc
chcapcr than indigenous items manufac-
turcd in India, if so, then price
differcnces;

(d) the circumstances under which
BHEL, Hydecrabad is cncouraging import
of such items;

(¢) whether they have floated any
tender inviting indigenous manufacturcrs,
if not, thc rcasons thereof; and

(f) whether BHEL, Hyderabad and
other units arc making purchases from
traders and decmoralising the small scale
industriecs which arc capable of produc-
ing the fabricated shicvels ctc., if so, the
reasons thercof.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (a) to (¢)
BHEL, Hydcrabad propose to import 4
numbers cach of PC 300 and PC 425
Swivel  Bail forgings for their 1984
production programme as no indigenous
manufacturer has been ablc to meect the
requisite quality, reliability and delivery
schedulcs. The forgings arc to op:rate
on varying loads and there are stringent
rcquircments of quality and reliability in
the mnufacture of thesc forgings.
Tender cnquirics were scnt by BHEL
before deciding upon import.  Compari-
son of prices between imported and
indigenous supply is not possiblc as
current priccs for indigznous supply are
not availablc and indig nous manufac-
turcrs have not bcen able to me:et the
delivery schedulss and quality standards.

(f) BHEL have not placed orders
on any traders for fabrication of sheaves.
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Setting up of a Paper Mill in Tripura

*255. SHRI AJOY BISWAS : Will
thc Minister of Industry be pleased to
State :

(a) whether Government have taken
any stcp to set up a Paper Mill in
Tripura as it is the most urgent demand
of the people of Tripura;

(b) if so, dctails of the proposal ; and
(c) if not, rcasons thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY

(SHRI PATTABHI RAMA RAO):
(@ to () : The Government of
Tripura have proposed the setting up of
a paper/pulp mill based on the bamboo
resources of the State. 1t is, however,
necessary that adcquate infrastructural
facilities arc available to support a major
project like a papor mill. As the existing
infrastructure is inadcquate, there is no
proposal to take up the project in the
currcnt plan.

Indai’s Place in Industrial World
*256, SHRI MANOHAR LAL
SAINI : Will the Minister of
INDUSTRY be pleascd to State :

(a) whcther attention of Government
has becen drawn to the article “Industri-
lisation D:scent into Mediocrity® appear-
ing in India today of January 31, 1984;

(b) whsther India was the 10th
industrialised couatry ian the world in
1960 but today Iidia is 20th or so, as
countrices like Argentina, Spain, Brazil,
Mcxico ctc. hav: pushed India down
and coruatrics like Switz:rland, Swaden,
Belgium and Iad)n:sia are also margi-
nally lower than ours and miy overtake
India any time ; and

(c) if so, th: rcasons for the fall in
the industrialisation and the steps taken
to accclcrate the industrial growth ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY



&
]

il

_ THE MINISTRY OF

39 Written Answers

(SHRI PATTABHI RAMA RAO):
(a) to (c) The ranking of different
manufacturing countries is bcset with
several problems. First, there is need to
have an exhaustive coverage of countries
for such a comparison and this coverage
must also be indentical for th: period of
the comparison. Sccondly, there are
other limitations like heterogenity in
concepts, definitions and statistics of
manufacturing  activitics in differcnt
countrics. In fact, the author of the
articlc in question has himsclf admitted :
““International ranking is always a tricky
business and may oftcn be mislcading™.

The Government has been taking
several steps to stimulate industrial
production through appropriate changes
in industrial licensing and import policies
as well as through monectary and fiscal
measores and impro.cinent in infrastru-
cture.

Fall in Industrial Production

*257. SHRI M. V. CHANDRA-

SHEKARA MURTHY : Will
the Minister of INDUSTRY be plcascd
to state :

(a) whether the pace of industrial
production had failed to pick up during
the current financial year;

(b) whether during the first seven
months, April to Octobecr 1983, the
rate of industrial growth waa just 4.5
pet cent as compared to the rate of 8.6
per cent achioved in 1981-82 ;

(c¢) whether the overall target of 8 per
cent envisaged for the full year 1983-84
has not becn achieved ;

(d) if so, the main reasons ; and

(¢) the stcps which are being taken
in this regard ?

THE MINISTER OF STATE IN
INDUSTRY
(SHRI PATTABHI RAMA RAO):

(@) to (¢) On the basis of the Index
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of Industrial Production compiled by
the C.S. O., the rate of industrial
growth during April-October 1983 was
4.57, as compared to 4.2°, during the

corresponding pcriod of the previous
year,

The quick index for December 1983
is now available from the C. S. O. On
this basis, the growth rate during April-
December, 1983 was 4.2°; as compared
to 3.9% during the corresponding period
of the previous year.

As cxplained in the Economic Survey
prescnted to the Parliament on 27th
February, 1984, industrial performance
in 1983-84 would have been much
better, cxcept for the fact that some
important industrics cxpcrienced signi-
ficant declinc 1n production. Of these
thc most important were salcable steel,
papcr and paper board, just manufac.
tures and sugar.

The Covernment has been  taking
several steps to stimulate industrial
production through appropriatc changes
in industrial licensing and import policies
as well as through monctary and fiscal
measures and improvement in the per-
formance of infrastructure.

faew i & Uit varfoy womn

»258. ot few.q FH'E \!ﬁm : ¥g1
o gAY gg ITTN Y Fq1 &3 f

(%) #m1 gla & g=q aY7 faxs) &1
gt afg®s ¥ a1 v g QIO
faa2 & J gy gfawrd Igaeg 7
FOAAAEF 7T g 97 NANfre
fagm A D @ d;

(=) #a1 gea 9o I5q AT Ia&
WA foax & graey & og FTOU A R

() #ar sy FTFIA gru Aaifa-
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s & fay fas® &A% X gagy
gfaaig Iqqsa sUF FA & faa 91§
gag @rar faaifea =y 7€ g ;

(=) agr T FIHFTT FT ZH IF1
% faai & gay fawra gg, aagta fase
) g€, §4 A gz, ¥+Na qqr usa
FFIQ § YA AZIAT aqr F® AT
faeta deara) & fegrady A 9T |/
Irew U & 94, =g faga fose
faa & &y & Nfga w371 ¥ Afa 313
wT NEATT E ; HIT

(%) 7a1 w31 fa&r &1 g0 IFCH
faet & afeafaa fegr aar & 7

Ian w1 (s g g7 faadd)
(%) & (3) T3 @ ¥ MNafas
fresqa & fira-fwsa Tor § (&N
FEYAAT  F1FC T & fAq ATHIT
qar At qo fI9% &M g
qifeg v iy gufaay & faq
fafysa frarad wiearga safa argda
g #& aqam, &ANa g fadw s
agiaar, fraigd fasa anfz A s19-
Tqr FXAY AT @ B |

&g qIEITH IO feq fa=i &
sAEAIRAT gAY fawra & fag g
qEIY N Agraar 23 &1 faoig oy
fear § 1 ag agaaT UsT FIF Fr4r
feg ng ga sa7 w1 ox fagrf feeg
geds Fadr & fog afawan 2 FOE 9
T® QY | FITAITAT AV T AT q&
gfamat #1 fawra oF fazrac aqd
et afggr @AY arenfas  smaags-
arsl & faq ¥ gE gfaurad &k
HATQTIAT T Ji7 AT ATAT F ITA-
oAt 92 fadT FTAT 20
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wrca Aenfas favma &5 (am. @
&Y. ard. ) grager “x” {99 § af
qfegtararst & fag faator £ safe &
qafTayoar faiq & HgeqreAT Hraedr
fama & fag sgr9r g#7 sgu  fga =
#F wgow aya§ & 13z gIFar qx
oftits=r &Y swa & 20 gfama as
difara gnit AT 3@ agigar 9T qfeal-
At # Ffortsa® IeqIT  AITH Y A1
& T1T fearadl sarsr #7 T qU7 Frv |
oAty AYafas fasrg dF  Tsa
stenfox fawra fagul w1 5 7z wad
#Y srfuwaw @Yar as arafas wo a1
e Y fafersz afeqIstarsdt t faeg
sqFeqr WY F7 |

g1 faor afga neq 93w & fass
a7 & Afy afggeg s faser a0
gt IfFa g

W¥IAT ) I ga faar’’ wran
g1 § AYT A7 F+F ATFIT ¥ ATeqT7A7
FqEgdl GETAAT F 90T L TAT HIAT H
g eifty @ TS @ feats

27-4-1983 ¥ g4 fevimr  (afaai gaz
& gEASIAd) ¥ IUAsT gru Nfgd

i fenaAl seargal & qrx &)

UST FIHIT FIJAT foer & Jgaa F
oF a3 fawrg Fex & eqIOAT FI G
¢ AT wgar fad & U F qF
HYenfur et WY fagam &)

aTETA AT G- & |
WIS @

259. »fi famra gedwan : Fa1 IAM
oY ag g 1 F91 F4@ 5

(%) #ar I3, 1984 & IFIA fAz-
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FIPTA & % § FPVZF T &7 FIA
AT =g feax ¥ w1 qAN fHAT A

(&) ®ar aIFWTH aEHd & 71 AT
HE-FIFTA & 7 & IAIT H W HqT-
IFET AT fHEga &7 1 A% §
fox e fra §;

(n) afz g, @ Fawr s am
2 ax

(%) & as Ia% #a1 afeonw fasy

g’

IO Hrem W wew WA (R
qzzifa vwr w@w) @ (F) @, 0

(&) 8 (v) =ma A fabwa =7
% frasafam & fag Azadr gaq sq
g0 TRl WA F IUNT F) AHQ-
ARG 97 FILTA AT 137 AQ E s
SETIRE WY qTsTaqe mat § &2AT
®71 & fae /TFTQ IUNT F1 qUAS
Y AT 7gr ) A7 @Al & HIg-AIG
™ g2 § [arafafas sRw a7m-
fra & :

FFITY FY ATATIFNA N 492
YA FTHT |

2. yaafas sfgd oy aftfeq.
fadt ¥ T A9 9 HNAA F faw
a1 45 ¥ AA3 1T I qmary

3. AT 3qq ¥ . GFAH 97 FIAT
for 1% ®wrersT A9 1983-84 & A
wITet 3qq § FA frraT 3 afqwa 2
&Y &Y w1 "7¥% 1 aW frara?y s
qNLT5 317 arfz g7 w7z 7 gfyaew
ATAT AT FfGT A

MARCH 14, 1984

Written Answers 44

4. a7 w1t aqr fagara wigt &y
faearz &3 &1 F17 I AT H ST
gt ard gaufa qgicq qiwrd 3q-

Fq 8, g8 A Frar strar Tfga

5. &% w13 A afafrsa a8 w17
qica FIH Feaey &qq 9T afaasq amgr

Frar wrfgm

6. BIIE & ®AW AN gAY &Y
qin a a4y FAr Tifgg

7. famrral 9T QA 17X syg A qar
qeug AAT A% $2AT € Svar Tfga

8. AT €1 sTAEQI YT ®1 A
afafa qz1 7 &1 ;A fg 3o sfw-
wrizat #1 qtw AT a@ grzAI R
3gUA & agar fgo

9. fazal &1 g1 &7 ¥ yTATTHAI
1 ara¥r a ata &1 oAr-Frfgg

ITIT YA & T FIRT T %
& ITIM £1 57 47200 1 v 7 qr4A
FA O g A R feg fu-rsafaar
faras fafesa ssqgmia? 8 micr afe-
SIHT &1 ATHA AG ATQT A FFAT |

AW ATEIIA ®ox, M fama &
a1 tofa ¥ side &

aerfTa aarer

*260. = fs ew wAt [
st arqiw fag

ANA T4 TZ TTA L FU wIW Fw ;
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(%) 3ar ATw A frats 9 e,
1984 & “sqmen” ¥ “;max wgawTA
&z, wig fama & ar wadfa §
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Mgs ¥ gsifira GUIEIT &1 q5qAF
fear 8

(=) afz gt, @ asafina afes fod
¥ faig am wda@ aY af 2; alx

(7) 37 sfemfraf v sl aeT 5
faak fasg AT AT B Awar
qTens TN af g ?

qa1a say (sitmar gfeazr atdd) -
(#) s, gt

(=) @YX (7) atw zia faa afa-
wrfzaY w1 qaT AN g, IAF yras) §
Figar@ A ag g 1 qmfas £ Fox
qiady & Faad @ o€ g Az aafas
Teg@)” & wimd § I srafad faar

L

Revolt by ILeprosy Patients Against
Administration of Tahirpur Jail Complex
in Delhi.

%261 : SIHR1 K. A. RAJAN : Wil
._‘@hc Minister of HOME AFFAIRS be
iplcased to state :

i (a) whether it isa fact that 400
Aprosy patients rcevolted against the
%;ninislralion of the Tahirpur Jail
gompicx in East Dclhi as reported in
',‘ndmn Exprcss® dated 19 Fcbruary,
1984 ; and

21 (b) if so, their dcmands and action
tgken thereon ?

*THE MINISTER OF STATE IN
THE MINISTRY OF HOME
- AFFAIRS (SHRI P. VENKATASUB-
#BMAIAH): (a) and (b) The Declhi
‘._“;ninistration has rcported that therc
was an incident of assault on thc
Sepcrintendent and some staff mecmbers
by some of the inmates of the home for
lﬂpf-osy and T.B. affected beggers at
Mhirpur on 12th January, 1984. The

PHALGUNA 24, 1 905 (SAKA)

Written Answers 46

ircident tock place following dircctions
by the Directorate of Social Welfarc,
Dclhi 10 the Medical Officer not to
issuc spccial medical deit as a routine in
addition to normal dict but to screen
cach casc and prescribe special dict only
if rcquircd. The inmates hid demandced
issuc of spccial diet without screcning
of cach casc by thc Mcdical Officer. The
inmatcs also allcged corruption against
the staflf. The Ddlhi Administration has
also statcd that the Supdt. of th: Home
has been tiansferred and accourts are
being subjicted to speacial audit.

araat e & oA gEt Iaw eI
&1 & =g fawa

*262. 5t STTSA TN : 37T QAT HA
ag A FU FQA fF

(%) Far qrAdy 49 aqtr A w2y
darr a3 N sfqzr vy @rag ;

(=) afzgi, @Y #a1 wisAl & F;waC
& NT AAIAT F1 T F77 & frg NE
fatrg Astar fa=Tiaeta g;

() afz g, av #a1 qdf IQT 9
F walg faaw ¥ grasg § §1€ aegaa
frar 1 g1 &; T

(7) nfzgi, aY acasaedY sMyar v
2 a7 afz A:), ay Sad. Fqr eor § 7

oA w91 (5 qAo alo wegvr)
(%) WYs=r @, @ G Grgdy 99

adty M & fan Nfg-ax Fae s
¥aur gar 3 7z, usdly fawE
qfag g1 AT QX qF, FF AT
Tsay gran AQIFAr a1 #@ § gafaq
fagg w14 TN FIA FT AR

CAL |

(@) & (9) @m@dt AT a3fg ]
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gadsg swgaal aY gL FA & fag
fed) fasig arqar 1 @ifas @A &
grafiga feoqoll A7 AW qrAF A

21 9@ aF  seadisdly  aAgaAl 1
grgsq g ag avafrga o A &

foro & fr 3 g7 aweqr & guIATA &
faq qraza® agw Ieid | Farfy, &
Aq7 DIAT F1IAWT KT NF FYAA A
| & qdf & 7V ¥ gdvg o1g Afaai
#Y IfT w7 T@r @ Aafw Farg agfaa
w7 Heqa  WrTE feod &5 T O®
afafa xT W@ &1 588 q&f 3Iw7 92
mfas gmr

TAEQTA F WFIAT @A A AT ®
@I ANIAR 7 wfww

2795. it TW AR VF © 3T 3TN
AT W HAY Ag any @ T KT
fw :

(%) #11 TTAEdTA H  wyAn Al
¥ o arg F F10 40 gAT afAw

IAIMI A T E;

(&) afz gi, &Y ag & gAY &)
famad atx afsst Fqaafa 2 fan
FeArT ATHITEIT F4T TOIATE AY
2; v

(m) afzaTE TEAE «& 40 nf 3,
ay 3a¥ 7w Far g ?

TEAA ®X A1 GAHY & 7190 §H)
(st gAoW®odto AIFA) : (%) UALGTA
FIFTH A1 AARID F HINT, q7-
AT FY 700 AAATAT ANAT H 7337
10,000 (z9 gATT) A7ZT F1477 §
WA anf & F13907 140 =R gAY
AW 97 AfFA IR gNegEy Fad 8
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el Tz g€ §1 8 WM&
gagd ¥ o=q wErAt § ww faw T

g

(@) %z ATHFTT A 73T ATHETA WY
garg & ¢ fxag wd ¥gr 9 Sw-
3T g2l 3 AT g w7F & fAg
a1 I &7 | UST ATEIT A <A Y
2 F1| 590 @Fa (Fg g aqr 35 g
qia7 #X 75 gEqraT & 4 W ¥gél
qrq Ie1EY, T1aA AN WY FA1 AT

qzql § qmo § |
(W) "a® AF ITAT

Funds Sanctioned to Sucial Organisation
for Welfare of Scheduled CastesScheduled
Tribes.

2796 : SHRI PIYUS TIRKI Wil
the Minister of HOME AFFAIRS be
plcascd to statc :

(a) the detai's of the funds sanction-
cd to various social organisations for
the welfare of Scheduled  Castes and
Schedulcd Tribes since 1980  till date
with particulars of thc respective social
organisations. ycar-wise ; and

(b) datails of the naturc of social
wclfarc for which funds arc  gencrally
allotted ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA :
(a) and (b) Thc information is given in
the statument laid on the table of the
Housc. (Placcd in Library. sec No. LT
7925 184)

Pollution of Ganga \Water

2797. SHRI SATYASADHAN
CHAKRABORTY : Will the¢ PRIME
MINISTER be plcased to statc the stcpa
Govcrnment propose to take with rcgard
to highly poliuted Ganga Water in and
around Patna and Calcutta which is



49  Written Answers
unfit for human consumption ?

1

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ENVIRONMENT
(SHRI DIGVUAY SINH) : The river
Ganga is being polluted on account of
both industrial as well as domecstic
wastes. Thc concerned State Boards for
Prevention and Control  of Water
Pollution arc taking appropriatc action
for the rcgulstion of discharge of indus-
trial cMuents into the river water. A
comprchensive sewecrage scheme is under
implementation in Calcutta. A proposal
for thc implcmentation of Scwerage
schemes in all the Metropolitan cities
on thc Ganga Water Systcm is under
considcration of the Government which
INTER-ALIA covers Patnn.

Indo-U'S Apreement on Collaborative
Projects

2798 SHRI G.Y. KRISHNAN: will
the PRIME MINISTER be pleased to
state :

(a) whcther any compronisc has been
reached between Government of India
and U.S. scientists and engincers for an
expanded programme of oolliborative
projects ; and

(b) If sn, the details in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND
OCEAN DEVELOPMENT (SHRI
SHIVRAJ V. PATIL) : (a) and (b) The
Indo-US cooperation in Science and
Tcchnology has procecded in a number
of areas indctificd under the acgis of the
Indo-US Subcommission in Scicacc and
Tcchnology. This has been through the

PHALGUNA 24, 1908 (S4K4)

Written Answers S0

holding of joint workshops betwcen the
scientists of the two countrics as well as
joint projects in various areas. These
includc earth and atmospheric sciences,
non-conventional sources of encrgy,
semiconductor devices, therapcutic agents
against cancer, catalysis e¢tc. More

recently an added thrust to scientific co-
operation between the two countrics has
been provided with the castablishment of
Indo-US Senior Scicntific Panel which
has identificd specific areas of  intensive
cooperation .in the areas such as
Immunologicil approaches to Cor trol
of Malaria and Lcprosy, Immunological
tcachniques in futility regulation, control
of blindness, biological nitrogen fixation
and nitrogen utilisation, Biomass produ-
ction and Monsoon Rescarch. Work of
thesc projects has already been initiated.

Review of 20 Point Programme

2799. KUMARI PUSHPA DEVI
SINGH : Will thc Minister of PLANN-
ING be pleased (o statc :

(a) whether the 20 Point economic
programme implemented in different
States has been reviewed ;

(b) if so, thc progress made in imple-
menting  verious rural dcvelopment
programmes under 20 point Economic
Programme in Madhya Pradesh ; and

(c) the dctails thereof ?

THE MINISTER OF PLANNING
(SHRI S.B. CHAVAN) : (a) Yes, Sir.

(b) and (c) : A Statement giving the
1983-84 targets and achicvment
upto January, 1984 in Madhya
Pradesh  under  Rural Develop-
ment Schemes under the 20-Point
Programme is attached,
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1983-84 Targets and Achievement up to January 1984

in Madhya Pradesh under the

Rural DeveloPment

Sehemes under the 20-Point Programme.

Item Unit 1983-84 Achievment upto

Target January,
‘ 1984,

Integrated Rural No. of families 275400 191298

Development Programme benefitted

National Rural Mandays 25200000 15243000

Employment Programme

Surplus Land Allotted Acres 15000 3950

Bonded Labour Families Nos. 250 171

rchabilitated

Families Economically

assisted

(a) S. C. Numbcrs 196000 149841

(b) S. T. Numbecrs 196000 188847

Drinking Water Problem No. of villages 6000 4718

Solved .

House sites Allotted Numbers 50000 32281

Construction Ashis- Nos. 40000 32237

tance providcd

Rural Electrification

(a) Villages Electrified Nos. 3333 2608

(b) Pumpsets Energised Nos. 32270 26870

Tree Planted Nos. (‘000) 287000 284304

Bio-gas Plants set-up Numbers 5000 3524

Primary Health Centres Nos. 5 5

Sub-Centres Nos. * 248 <3
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Probe into Cases of Closures and
Takeovers of Units

2800. SHRI SUNIL MAITRA : Will
the Miaister of INDUSTRY be pleased
to state :

(a) whether Government arc consi=
dcring for a thorough probe into all
closures and takcovers of units closcd
for a period of morc thin a month ;

(b) if so, when ; and

(¢) if not, the reasons thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (a) to(c)
The powers of the Central Government
and thc circumstances under which an
investigation can be orderd into the
affaira of an industrial undcrtaking/
company arc mentioncd in Scctioas 15
and 15A of thc Industrics (Development
& Rcgulatior) Act, 1951. These powers
arc to be cxerciscd on the merits of cach
case. There is no proposal before the
Government for a general  probe of the
naturc mentioned in the question. On
the other hand, the poliey for Sick
Industrics announced 1n October 1981
requires  that banks and financial
institutions should c¢xamine, on the basis
of a diagnostic study whether a sick unit
cian b: revived through  appropriate
mcasurss, including grant of concessions
and other financial rcliefs. Where neces-
sary the Ceantral and Statc Governments
can also considcr other types of assis-
tancc for the revival of the sick uait.

Burning of Illcgal Migrants Act, 19.:3

2801. SHRI N. E. HORO : Will the
Minister of iIOME AFFAIRS bc plcascd
to state :

A ]

(a) whether Government have received
any report that the copics of the Illegal
Migrants Act, 1983, werc burnt by

agitators on alioas issuc in different part .

of the Brahmputra vallecy in protest
against thc alleged atlcmpts to grant
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Indian nationality to forcign nationals;
and

(b) if so, the details regarding the
demand of All Assam Students Union

and All Assam Gana Sangram Parishad in
this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF, HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) and (b) According to information
furnished by thc State Govcrnment of
Assam, thc agitators burat copies of the
Illegal Migrants (Dctermination by
Tribunals) Act, 1983 at somc places in
Assam on 30th January, 1984. AASU/
AAGSP have demanded that the above
Act should be repcaled.

Disparity in Overtime Allowance to
Dak Despatchers

2302. SHRI ASAFAQ HUSAIN :
Will the Minister of HOME AFFAIRS
be plcased to state :

(a) whether like Staff Car Drivers,
Decspatch  Riders  and  Threc-wheeler
drivers working in R & I Scction of
various Dcepartments of the Government
of India who deliver dak, also gct over
timc allowance up to S50 per cent of
their emoluments;

(b) whether Central Government cm-
ployces working in thosc Dcpartments/
Scctions who also dcliver the dak on
bicycles, get over time allowance upto
1/3 of tikiir emoluments;

(c) if so, the rcasons for this disparity;

(d) whcether Government propase to
cxtend the limit of drawing Overtime
Allowance by such ecmployees also to 50
per cent of thcir cmolumcats; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) ' (a)
and (b) Paymcnt of overtime allowancg
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to staff car drivers is rcgulated by the
Staff Car Rules, whereas the drawal of
overtime allowance for all other staff
including despatch riders, three-whecler
drivers and those who decliver dak on
bicycles working in R & [ Scctions of
the various Decpartments are governed
by a separatc set of orders. While the
maximum overtime allowance payable in
respect of staff car drivers is for 100
hours in a month, the ceiling on over-
time allowance for other Central
Government employees working in ad-
ministrative offices and similarly placed
offices is 1/3rd of thcir monthly cmolu-
ments.

(c) Thc nature of duties and the
hours of work of the stafl car drivers arc
diffcrent from thosc of other catcgorics
of staff working in administrative
offices.

(d) and (e) There is no such proposal.

Decentralisation of Planning and Imple-
mentation System

2803. SHRI ARJUN SETHI :
SHRI G. Y. KRISHNAN :
Will the Minister of PLANNING be
pleased to state :

(a) whcther the Economic  Advisory
Council has recommended that the de-
ccntralised systcm of development plann-
ing and implemcntation must havc at its
disposal  technical expertise and
administrative personncl and it should
offer sufficicnt scope for active involve-
ment of political and social forces at
appropriate levels;

(b) whether it has further been
suggested that the functional reasons for
decentralising, thc prescat sou-ces of
encrgy are inadcquate and too costly in
general to sustain  broad-based rural
development, particularly  when  the
requirement of higher productivity in
agriculture and allicd industrics arec
taken into account, as a'so thz costs of
transmission and distribution of commer-
cial energy from convcntional sources
such as coul, hydro-clectric power and
oil; and
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(c) if so, the dotails regarding its
main recommendations and the reaction
of Government thereon ?

THE MINISTER OF PLANNING
(SHRIS. B. CHAVAN) ‘(a) Yes, Sir.

(b) Yes, Sir

(c) The main recommecndation of the
Economic Advisory Council is that an
opcrationally cffective system of decen-
tralised devclopment planning  and
implcmentation should be built within
framcwork of Panchayati Raj Institutions
with thc minimum nccessary changes
requircd in the political and administra-
tive arrangements 1 the States for
evolving such a system. It has advocated
block level planning for agricultural
growth and rural devclopment, and has
stressed the nced for a wide rangce of
technical cxpertisc for this at block
level. For czrtain simpler infrastructural
facilitics like cducation, health, technical
training, storage and marketing facilitics,
fceder roads, ctc. and for cnsuring inter.
sectoral linkages, it has recommcnded
dccentralised planping at  district  level,
while for more complecx and costlicr
infrastructura\ facilitics like major roads
and other communication facilitics and
for generation and distribution of encrgy
ctc., it has envisaged anoth:r level bet-
ween the district and the State called a
Dcvclopment  D.vision with some
homogencity for the purposc of planning
particularly with resp:ct to agriculture.
It has further suggested that, in the
decentraliscd  plan  for  agricultural
growth, the focus should b= on farmers
with small and marginal holdings

As regards the reaction of Govern-
ment, the Government have always bzxca
keen on decentralisat'on.  Guidlines for
district planning were issu-d to the Statcs
as far back asin 1969. Recently, a
sch:me for strength:ning of the district
planning machinery has bzen put into
operation with cffcct from 1982-83. The
recommendations of the Economic
Advisory Council have beei sent to the
Statec Governments for their views.
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Setting up of Industrics in H. P. Punjab
and Haryana

2804. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
INDUSTRY bc pleascd to state

(a) whcther any licence for sctting up
industrial units have bcen given to any
parties in Himachal Pradesh, Punjub and
Haryana during the current financial
ycar 1983-84 ;

(b) if so, the dctails thercof,
rately, for each Statc;

scpa-

(c) whether units have since becen set
up; and

(d) if not, the hkely datc by which
they afe likely to be sct up ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (a) and (b)
Yes, Sir. Undcr the provisons of Indus-
trics (Development & Regulation) Act,
1951, the following number of industrial
liccnees were issucd for the States of
Himachal Pradesh, Punjab and Haryana
during the currcnt financial ycar, i-e.  Ist
April 1985—31st January, 1984 :

Name of the No. of Indusirial

. . ) .
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State Licenc-s issucd
Himachal Pradesh 5
Punjab 165
Haryana 55 ’
Details of industrial licences issucd

undcr the provisions of Industries (Dcve-
lopment & Recgulation) Act, 1951 are
being published regularly by the Indian
Investment Centre in thcir ‘Monthly
News Letter'. Copics of this publicatioa
are availablc in the Parliament Library.
(c) and (d) Out of the above industrial
licences, 1 licence for Himachal Pradcsh,
152 licence for Punj.ab and 30 licences for
Haryana have been granted for ‘Carrying
On-Busincss’. As it generally takes
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about two to threc years for an indus-
trial licence to fructify, the rest of the
industrial liccnces w ould presently be at
various stages of implementation.

Fferoit wrea A aggiaa mfaqt & st
® REARE FAAT
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Earnings from Patent and Process
Invented by CFRI

2806 SHRI A. K. ROY : Will the
PRIME MINISTER be pleased to state :

(a) details of the carnings from the
patents and processes invented by the
CFRI (Central Fuel Rescarch Institute
of Dhanbad) for the last five ycars with
ycar-wise break-up;

(b) expenditure on the Central Fuel
Research Institute for the same period;

(¢) whether Government are awarc
that high grade silica and Oxalic acid
have becn manufactured by the CRFI
from the paddy husk having great
potentiality for the rural economy; and

(d) if so, facts in dctails and the steps
taken thercon ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAIJ V.
PATIL) : (a) Total carnings from the
release of patents and processes devclop-
ed by CFRI during the last 5 years has
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bcen Rs. 4,33,600/-. The financial
year-wisc break-up is as follows :

Year Earnings

(Rs.)

1979-80 37,000
1980-81 83,600
1981-82 4,000
1982-83 2,62,000
1983-84 57,000
(up to Jan. 1984) 4,413,600
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(b) Total expenditure on the CFRI
during the same period was Rs. 1404.507

lakhs. The ycar-wise break-up is as
follows :

Year Expenditure

(Rs. in lakhs)

1979-80 204.258
1980-81 259.962
1981-82 274.516
1982-83 330.861
1983-84 334910
(Sanctioned Provision) 1404 507

(c) Yus, Sir. CFRI has developed a
luboratory scale process for obtaining
high grade silica and oxalic acid from
paddy husk.

(d) The process has been released in
July, 1983, to a small scalc industrial
tirm in Bihar to scalc up the process S0
kg/day in collaboration with the Institute.
The unit will be installed at DUMKA
(Bihar) for gencrating design data for
commercial plant. The plant and the
development work will be fundced by the
firm.

Offer of Aastria for Setting up of Stcel
Plant in India

2807. SHRI CHINTAMANI JENA
SHRI HARIHAR SOREN :
Will the Minister of STEEL AND
MINES bec pleased to state :

(a) whcther Austria has offcred finan-
cial packagc for setting up a steel plant
in India;

(b) if so, on what terms and condi-
tions;

(c) the response of Government there
to;

(d) Gowrnment policy in regard to
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sctting up a steel plant in the country
in necar future;

(¢) whcther any site has been sclcct-
cd; and

(f) if so, the dctails there of ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI N. K. P. SALVE): (adto(¢) In
the first mceting of the Indo-Austrian
Commission held in the first wecek of
December 1943, the Austrian side ex-
presscd its rcadiness to offer a financial
package for the modcernisation and
cxpansion of the Rourkela steel plant and
the setting up of a ncw stecel plant in
Vijayanagar. This offer has been taken
note of by the Government.

(d) to (f) A stcel plant is under cons-
truction in Visakhapatnam.

Government have decided in principle
to sct up two morc steel plants-onc  at
Daitari in Orissa and the other in Vijay-
nagar in Karnataka. Governmeut's
decision to sct  up steel  plant in
Vijaynagar and Daitari remains unalter-
cd. But a number of ctudics have
cstablished that in the circumstances
previuhing in the country a stcel plant
bascd on the blast furnace route will be
cxcecdingly cxpensive and will lecad to
hcavy losses, So a numbcer of altcrnative
processes arc being studied to dctermine
the most suitable and cost cffective
technology and product mix for the
proposcd steel plants. It is anticipated
that an cconomically viable schcme for
implemcntation of thesc steel plants will
be found very soon. :

Instructions Regarding Conducting of
Preliminary Enquiry for ininiating
Formal Bisciplinary Procecdings

2808. SHRI HARISH KUMAR
GANGWAR : Will the Minister of
HOME AFFAIRS bc pleased to state :

(a) whether it is a fact that preliminary
enquiry is conducted to come toa
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dccision as to whether a prima facle case
exists for initiation of formal disciplinary
proceedings for major penalty;

(b) whether any claborate instructions
ha\\'rc been issued; and

(c) if so, whether a copy thereof will
bc laid on the Table ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
It is not a rcquircmeﬂl, under the rules,
that a prcliminary inquiry should be
conducted before initiation of formal
disciplinary proccedings.

(b) No, Sir.
(¢) Does not arise.

Maodernisation of Durgapur Steel Plant

2809. SHRI MOHAN LAL PATEL :
Will thec Minister of STEEL AND
MINES be plcascd to state :

(a) whether there is any proposal to
modcrnise Durgapur Stcel Plant;

(b) if so, the estimated amount re-
quired;

(c) whether the British Government
arc willing to help India for the develop-
ment of Durgapur Stcel Plant; and

(d) if so, the dctails thercof ?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL AND MINES
(SHRI N. K. P. SALVE) : (a) Yes, Sir.

(b) to (d) The British Government as
certain other Governments have indicat-
cd interest in assisting in the moderni-
sation of thc Durgapur Stcel Plant.

In  August, 1983, the British
Govcrnment suggested that out of the
bilatctal aid offered by the RBritish
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QGovernment, to the Indian Government
$ 20 million per year for a five ycars
could be utilised for this project.

The proposal submitted by the Steel
Authority of India Limited for tpe
modcrnisation of the Durgapur Stecl
Plant is under consideration of the
Government. The details including
estimated expenditure and the comple-
tion pcriod of this scheme will be known
after investment approvals are iccorded
by Government . The most suitable
external financing will also be determined
after the investment approvals.

1809 & 1983 & Ihv I & wagfwm
wifadl/aggfea samfagt &
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Use of Forcign Trade Mark

2812. SHRI DIGAMBER SINGH :
Will the Minister of INDUSTRY be
pleascd to state :

(a) whether forcign brand names arc
back into India at an alarming rate
inspite of Government's policy to dis-
coursc them and of repcated statcments
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that it would not permit them to show
up in the Indian markct-place; and

(b) ifso, under what circumstancces
Government have permitted the foreign
brand names b:ing used in casc of Vespa

. Scooters by Lohia Machines and Yamaha

by Escort; and the launching of Roth-
mans cigarcttes by Duncans followed by
Hindustan milk foods minufacturers
with the Marmite sandwich sprcad ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAOQ) : (a) and (b)
Government have not granted permission
to any of these partics for use of forcign
brand names. '

Setting up of Nuclear Power Plants
with Soyiet Collaboration

2813. SHRIMATI JAYANT1
PATNAIK @ will
the PRIME MINISTER bc pleased to
statc :

(a) whether Government have a pro-
posal to sct up nuclcar power plants
with Sovict collaboration;

(b) if so, the names of the places
sclected and the number of nuclear
power plaats proposal to be set up with
Sovict collaboration,

(c) what would be the aggregate
capacity of cach of those power plants;
and

(d) when-such Soviet aided nuclear
power plants are expected to be installed
in the country ?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHD : (a) to (d) The
Sovict Union has offered assistance in
the considcration of reactors of 440
MWec each in India  Technical aspects
of the offer have been ascertained and
arc being evaluated. Other aspects of
the offer arc under consideration of the
Govt. No dccision on the offer or the
po.sible siting of such rcactors has yet .

becn taken.
L ]
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Inclusive of Khatwa & Tatwa Castes
in the List of Scheduled Castes.

2814 : SHRI BHOGENDRA JHA:
Will the Minister of HOME AFFAIRS
be pleased to refer to the reply given to
Unstarred Question No. 443 on 16
November, 1983 regnrding inclusion of
Khetwa and Tatwa communities in the
category, of Scheduled Caste and state ;

(a) whethcr Government of Bihar
have repcatedly written to the Union
Government for inclusion of Khatwa
and Tatwa castes in the category of
Scheduled Castes ; and -

(b) if so, recasons for delay in the
inclusion thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):
(a) The comments of the State Govern-
ment of Bihar regarding inclusion of
Khatwa and Tatwa Castes in the list of
Scheduled Castes in Bihar have been
received in context of the proposcd
comprehensive revision of the lists of
Scheduled Castes and Schcduled Tribes
but its contents can not bec disclosed at
this stage in the public interest;

(b) The proposal to include the
above communities in the list of Sch.
Castes in relation to Bihar cannot be
examined in isolation. This has to be
taken up along with all other such
proposals, rccomendations, representa-
tiors, and suggestions in consultation
with concerned State Governments U. T.
Administrations in the context of the
proposed comprchensive revision of the
lists of Scheduled Castes and Schcduled
Tribes and in accordance with the rele
vant criteria followed in th- matter for
inclusion of any community in the lists
of Scheduled Castes and Scheduled
Tribes. The commcents from some of the
State Governments are still awaited and
they are bcing rcgularly reminded. It
would be possible to take a final view in
the mattcer only after full comments from
all State Governments/U.T. Administra-
tions are reccivcd..
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Tungsten Deposits in Rajasthan

2815. SHRI KRISHNA KUMAR
GOYAL : Will the Minister of STEEL
AND MINES be pleased to state :

(a) whether it is a fact that a large
deposits of Tungsten had been discovered
in Rajasthan ; and

(b) if 80, the dctails thercof and the
measures proposed for Commercial
utilisation of the same ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI NK.P. SALVE): (a)
and (b) Besides the known deposits of
tungsten at Dcgana, District Nagaur a
rescrve of 1,10, 097 tonnes of tungs-
ten ore with 0,124%; Wo 3 (averagc)
and additional resources of 43,750
tonnes of tungtcn orc with 0.19°; Wo 3
(average) has becn cstimated recently in
Belda area in Sirohi district. Rajasthan
State Mineral Development Corporation
Limited, is at present mining the Dcgana
deposits. Mining of other deoposits  will
also bec taken up after their cconomic
feasibility is cstablished.

Application for House L.oans Received
By Bhabba Atomic Research Centre

2816 . SHRI DS A SIVAPRAKA-
SHAM : Will the PRIME MINISTER
be plcascd to statc

(a) how many applications for housc
loans have been 1ece.ved by Bhabha
Atomic Rcarch Centre authorities from
the Scientific and Enginccring Personnal
durirg 1983 ;

.(b) how many were disposed off and
how many are still pending ; and

(c) the rcasons for delay ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY, ATOMIC
ENERGY, SPACE, ELECTRONICS &
OCEAN  DEVELOPMENT (SHRI
SHIVRAJ V. PATIL) : (a) 161 Appli-
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cations werc received during the ycar
1983 in addition to 420 applications
which were pending from previous years.

(b) out of 581 applications undcr
consideration, payments werc madec in
respect of 364 cases.

(c) There has becn no administrative
delay in the disposal of Housc Building
loan applications.

Iaternational Price of Various Types of
Steel

2817. SHRI BRAJAMOHAN
MOHANTY : Will the Ministry of
STEEL AND MINES bc plcased to
state -

(a) whether Government have made
any study to asccrtain whether Interna-
tional pricc of various typces of stecel is
lower than local price,;

(b) if so, whether any steps have been
taken to brirg down the price to a level
wherc stcel cxports can stand compcti-
tions ; and

(c) whether while dectermining the
administered price level, prices of cssen-
tial steel meterials for construction of
houses of the comman man arc bcing
considercd to be kept at an afford able
limit ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI N.K.P. SALVE): «a)
According to a recent analysis made by
SAIL on thc basis of thc prices publish-
ed in London #nd Japancsc Mctal Bullct-
ins, the international prices of various
types of stecl during Junc-Dcecmber
1983 were considerably lower than the
Joint Plant Committce base prices for
indigenously produccd steel for the
items like rounds, wire rods, structurals,
plates, shcets/coils.

(b) The general reccssionary trend
prevaiting  in  the international steel
market has resulted in low prices in the

.

MARCH 14, 1984

Written Angwers ')4

world steel market. However, a  vigo-
rous export drive has been initiated to
organisc exports on a sclective basis, and
SAIL has in the recent weccks secured
orders for cxport of 100,000 tonnes
of steel.

(6) There is no system of administer-
ed prices for indigenous stecl, Prices in
respect of comman varictics of Prime
Stecl material produced by the intcgra-
ted steel plants are determined by the
Joint Plant Committcc from time to
time.

For construction of houses, normally
bars and rods and QC shects arc used.
Thrce-fourths of the rcquircments of
bars and rods in the range nccded for
construction of houscs is supplicd by the
secondary producers and mini steel
plants ; a significant portion of the
requircments of the GC shects is supp-
licd by the corrugation units in the
small scale industrics scctor, The prices
of the products of secoddary producers,
min; steel plants and corrugation units
arc decided indcpendently by them. -

Computer Shopes

2818. SHRI K. MALLANNA :
Will the PRIME MINISTER be pleased
to state :

(a) whether it is a fact that Govern-
ment have recently decided that more
than 20 non-mectropolitan towns in the
country to bc covered during the current
financial year undecr a new scheme of
integrated computer centres, to be
known as ‘computer shop’, and

(b) if so, the dectails regarding the
plan of Government and the names of
such places (non-metropolitan towns),
locations, where such shops are going
to be opened ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR M.S. SAN-
JEEVI RAO) (a): No, Sir.



%8 Written Answers

(b) Docs not arise.

Sctting up of Paper Pulp Industry
in Jammu and Kasmir,

2819. SHRI ABDUL RASHID KAB-
UEIL WJ'II the¢ Minister of INDUSTRY
ba plcased to state:

(a) whether Government  cnvisage to
sct up a paper pulp industry in Jammu
& Kasmir in public scctor, which is
rich in forest producc used as raw
mcterials for the same ;

(b) whether Governmant will survey
the prospects of the p.oject, which nceds
priority in view of dcarth of newsprint
and other forms of paper products in
the country ; and

(¢) in casc no such survey has bcen
conducted so far, whether Government
will issuc the orders for the some ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABRHI RAMA RAO): (a) to
(c) The possibility of setting upa
paper project in Jammu & Kashmir has
becen considered from time to time, but
in view of the contending claims pn  the
valuable forest rcsources of the Statc,
the likely impact on thc environment
and on techno-economic considerations,
it has not been found fcasible to sct up
a Papcr/ncwsprint mill.

B.S.F. Personnel Killed/Injured During
Last Three Years

2:20 : SHRI NAWAL KISHORE
SHARMA : Will thec Minister of HOME
AFFAIRS bce pleased to  state :

(a) thc total number of BSF  perso-
nnel killcd and injure . during clashes
with c¢x!-emists during the last three
years at various places in the Country ;

(b) thc total number of extrcmists
and intruders arrested during the last
ycars in various parts of the country
and
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(c) the details of compensation which
is paid to the killed and injurcd BSF
personael ?

THE MINISTER OF STATE IN
Tilt: MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):
(a) Four BSF Personnel were killed.

(b) Information is being collected
and will be laid on the Tabic of the
House in duc course.

(c) *Pcnsionary benefits arc admissible
under the rules to BSF personael injured
while on duty and boarded out from scr-
vice as well as to the famihies of thosc
BSF pcrsonncl who are killed whilc on
duty. In addition, the famlics of BSF per-
sonnel who are killed in action are given
a lumpsum grant of Rs. 20,000/ from
BSF Bzncvolent Fund and a mnonthly
fin mcial assistance of Rs  200/. for a
period of 10 yoars. Two children of the
dcceased BSF personncl are also clig.ble
for financial assistance from the BSF
Spccial Rcelief Fund for their cducation
Financial Assistance to the cxtent of Rs.
5,000/- is also given for the marniag: of
daughtors of the deccased BSF  person-
ncl from BSF Spccial Rcelief Fund Wel-
fare Fund.

New Procedurc For Importing Canali-
sed Items

2821. SHRI LAKSHMAN
MALLICK :  Will thec Minister of
STEEL AND MINES b. plcased to
state :

(a) whether it isa fact that recently
Steel Authority of India Limited has
devised an alternative sct of procedure
importing canalised items likc stcel wire,
rods, etc on bch#lfl of private partics ;
and

(b) if so, the.details regarding this
new proccdurc ? .

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES “(SIIRI N P. K. SALVE): (a)
No, Sir.



77 Written Answers

[ ]
(b) Does not arise. Howcver, SAIL

has taken steps to strecamline its work-
ing procedures to expedite imports.

Import of Ball Bearings
2822. SHRI A. NEELALOHITHA-
DASAN NADAR : Will the Minister
of INDUSTRY be pleased to state :

(a) whether Government have scen
a call for ban on imposs of ball  bear-
ings in order to have self-reliance
in view of the sclf sufliciency already
achicved (Busincss  Standard S Fob.
1984) ; and

(b) whether it is a fact that the
country has achicved quality and quaie
tity targets in indigenous production ?

THE MINISTER OF STATL IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAOQ) : (a)
Yes, Sir.

(b) Bearings manufactured indigen-
ously in the organised scctor are of
acceptable  quality. The indigenously
produccd ball bearings mect the demand
n most of the siz<s. The demand for
shosc sizes of bearings which are not
manufucturcd in the country is meet
through imports.

Ryral Electrification Progrpmme

2823. SHRI CHHITTUBHAI
GAMIT : Will the Minister of PI ANN-
ING plecascd to statc :

(a) whether any study has been con-
ducted by the Planning Commission
rcgarding difficulties of rural clectric
consumec:s in thc country ;

(b) whether Government are awarc
that frequent interiuptions, fluctuations
in voltage, absecncc of repair facilitics
and dclays in providing conncciions are
some of thc major difficultics expcrien-
ced by persons provided power conncc-
tions undecr Rural  Elcttrification
Programme ;
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(c) if so, whether somc suggestion
have becn advanced by the Study Team
* in this regard ;

(e) whether Govcrnment arc also
awarc that many of the people below
poverty line, particularly Scheduled
Castes and, Scheduled Tribes have not
been benefited from these schemes even
though some of the State Governments
have lowered the criteria for .economic
viability in their casc and even they
could not cnjoy the benefit of electrifica-
tion ; and .

(c) if so, the reaction of Government
thercto ?

THE MINISTER OF PLANNING
(SHRI S.B. CHAVAN) : (a) and (b)
Yes, Sir. The Programmec Evaluation
Organisation (P.E.O.) of the Planning
Commission condueted an Evaluation
Swudy of the Rural Electrification
Programme during the pcriod 1979-81.
The P.E.O. submitted its Report in two
Volumes in January, 1982 and Novem-
ber, 1983 respectively,  In the Report,
it has bcen brought out that every sixth
village surveyed had reported about two
interrutions in power supply per day.
Also, there was a dclay in  getting
clectiic  conncctions due to long and
cumbersome  procedures. The Report
mentions that for a large number of
villages, repair facilitics were gencrally
availuble only beyond five kilometres
from the villages. .

(c) Some of the suggestions madc in

this regard in the Report are :
-

Efforts should be mude to reduce
the time leg in giving power
conncction to the minimum
so that costly equipment docs
not remain unutilised.

G)

There should bec a  sufficient
numbecr of bill collection ccntres
located  within a district/zone/
cleetricity sub-division

(i)

(iii) It is cssential that the Electricity
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Dcpartment should make con-
certed efforts to reduce power
interruptions.
(iv) Repair facilities should be made
available within a rcasonable
distance from the villages.

(d) Yes, Sir. Thisis one of the
findings of the study of the P.E.O.

(e) The Rural Elcctrification Corpo-
ration has libcralised its
policies for sanctioning projects in these
arcas. The rate of intercst, period of
moratorium, rcpayment and viability cri-
teria arc lower than in the case of other
arcas REC has further allowed rclaxat-
ion in computing viabslity of the Rural
Electrification  Schemes  from  tribal
arcas by cxcluding cost of 11 KV lincs
and distribution transformers form its
capital basc. Thc aspects are continuou-
sly under rcvicw. The Ministry of
Encrgy is alrcady scized of the problems
brought out in the Rcport and action
is being taken by them.

Coal Bearing Z.onc Near Godawari
Vallay Coal Fields

2824 SHRT AR MALLU : Will the
Ministcr «f STEEL AND  MINES be
plcased to state

(a) whether it is a fact th-t Gceologi-
cal Survey of India has catiblished an
cconomically viable coal bearing zonc
for the first time in Bhopalipali Chelur
near Godawari  vallcy coal ficld in
Andhra Prade<h ; and

(b) if so, the dctails rcgarding the
plan and progiummc of Govcrament
in this regard 10 bring it into operation?

THE MINISTER OF STATE OF
THE MINISTRY OF STEE.. AND
MINES (SHRI N.PK. SALVE): (a)
As a result of regional exploration
carried oui by the Geological Survey of
India in Bhopalipali-Chclur  Scctor,
Warangal District of Andhra Pradcsh,
cight regionally correlatablc coal scams
have bcen established.
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(b) The planning for coal cxploita-
tation including investment can only
be undertaken after the reccipt of detai-
led geological reports and on the basis
of techno-economic feasibility of cxploi-
ting the coal deposits.

Minerals in Gujarat

«2825. SHRI NAVIN RAVANI:
Will the  Minister of STEEL AND
MINES be plcased to state :

-

(a) the dctails of the different kind

of mirerals availablc in Gujrat ;

(b) the steps taken for the proper
cxploitation of thosc mincrals during the
Sixth Plan period ; and

(c) the achicvmcent madc so far,

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI N.K P. SALVE) : (a)
A large numbcer of mincrals is found in
Gujrat. Somc of the important minec-
-rals arc  bauxite, bentonite, copper
orc, lcad-zinc ore, chinaclay, dolomite,
fircclay, fluorite, graphite, gypsum,
lignite, limestonc, manganese ore, quartz
silicc sand and pctroleum and naturahk
gas.

(b) and (¢) During thc Sixth Plan,
cxploration for bauxite, bcnsoaite,
limestone, lignitc, coal, phosphorite
clays was cmphasiscd by thc Gujrat
Government which deployed 61 Nos.
of ficld invcstigation partics for explor-
ing basc mctal, silica sand and brine
waler.  An arca of 4099 Sq. Mts. was
coverid undcr gcological mapping and
17,155 Mts. of drilling was carried out
from thc beginning of 6th Plan upto
Dccember 1983,

Anti-Dowry Cell of Delhi Police
2826 : SHRI B.V. DESAI : SHRI
MOHANLAL PATEL: Wil the

Minister of HOME AFFAIRS be picas-
ed to state
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(a) whether it is a fact that the Anti-
dowry cell of Delhi Police set up in
January last hus succeeded in bringing
about an 11 pcr cent decline in the rate
of crimes against women ;

(b) if so, whecther there has been
33 per cent drop in dowry dcaths
during 1983 : and

(c) if 8o, the other efforts  being
madc to reduce these dowry deaths
further ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
Comparcd to 619 women burning cascs
(rcported to the Delhi  Police during
the period 141982 to 31.3.1983,
during the first 8 months i.e. from
1.41983103011. 1983 of the current
financial ycar, 371 women  burning
cascs have been reported.  This shows
a declining trend. The anti-Dowry Cell
of Dclhi Police Primarily  investigates
cascs of Dowry dcath and cascs of
Dowry death and cascs of Dowry Hara-
ssment.

(b) During 1983, 42 cascs were
reported in which dcath is alleged to be
duc to harassment on account of dowry,
There have been 40 such cases during
the year 1982.

(c) Propaganda is launched through
the media and the T.V. against the evil
of dowry. Amendment of the Dowry
Prohibition Act 1s under way. Special
Courts to dcal with dowry death cascs
have bcen sct up and the Special Magi-
stratcs havc bccn nominated to record
the dying dcclaration of dowry vic-
tims.

Termination of Labourers in N.P.L.
Pusa

2827. SHRI HIRALAL R. PAR-
MAR : Will the PRIME MINISTER be
pleased to refer to the reply given to
Unstarred Qucstion No. 4681 on 24
August 1983 regarding termination of
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labourers in NPL, Pusa and state :

(a) whether the information has since
been collected and if so, the details
thereof ;

(b) if not, the reasons for delay and
by what date the information will be
laid on the Tablc of the House ;

(¢) how many labourers were tcrmi-
nated on1 March, 1983 and out of
them how many were taken back ; and

(d) the rcasons for not taking back
all the labourers ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY ATOMIC ENETGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI1 SHIVRAJ
V. PATIL) : (a) and (b) Yes, Sir. The
information obtained is being examined
and a statement in rcply to the Unstar-
red Question No. 4681 will be laid on
the Table of the House separately.

(c) In all, the services of 47 daily
wagce labourers were discontinued on
1.3.1983. None of them have been
engaged again.
done on

(d) The work is being

contract.

Completion of Rare Earth Complex at
Gopalpur, Orissa

2828. SHRI GIRIDHAR GOMANGO :
Will the PRIME MINISTER bec pleased
to state :

(a) the progress of the construction
work of the Rare Earth Complex at
Gopalpur, Orissa made so far;

(b) the steps taken by the Depart-
ment of Atomic Encrgy for timely
completion of the project work for
commissioning; and

(c) when the work is scheduled !o be
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completed and start production ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRA) V.
PATIL) : (a) Construction work on the
Orissa Sand Complex (OSCOM) Project
of Indian Rare Eaiths Limited at
Chatrapur in the Ganjam District of
Orissa is at its active phase now. Fabri-
cation and ercction of thec Dredge and
Wet Concentration Plant have been
completed. Civil and structural work of
the Mineral Sands Separation Plant and
Acid Regencration Plant has bcen com-
pleted while that of Synthctic Rutile
Plant is cxpected to be completed this
month. Ercction of Plant, cquipment
and machincry in all the three plants is
in progress.

(b) Progress on the execution of the
Project and bottlenecks found are being
reviewed from time to time by the Board
of Directors of the Company and the
Department of Atomic Encrgy for suita-
ble corrective action.

(c) The Project is now bcing commis-
sioned in a phased manner in stages.
Trial production of Dredge & Wet
Concentration Plant has started in
December, 1983, and regular production
will commence this month. The Mincral
Sands Separation Plant is expected to be
ready by April, 1984. Thc first siream
of Synthetic Rutile Plant is expected to
be ready by Scptember, 1984 and the
remaining by April, 1985. The Acid
Regeneration Plant is cxpected to be
ready by July, 1984,

T wiNE w1 I

2829 «t ge@ araaw Afzan : Far
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s 1 qay qa7 faar  ;
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(&) T @iz aqr ARy Wiz &

IEITA 9T geEArens gfee ¥ fEAan.
feaar @4 anard; a7
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FAHATA Heqra & AT H IJAQT Aq7 @
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waq 344 15 wag wfa @oza ¥ @1
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+ (=) 37 geara ¥ @9 g AW
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AzAY 9T wgafa sifagy e srggfaa
Faafaay & gfaal § gearfaa faegqa
|qNe T & g & grafeaa usa g/
g9 wifgr &7 gEEAl M q1E
F HZ NI F AT FUAT FI&
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A § A €Y fagfaq &1 & (-
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fagi # aqara afaal ¥ A€ qaran
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& AT, ASAY 70 F 9O ¥ 51 vty
saifaa go & wwifaa  wtay & -
fsar g aAaes wifasTor aqr asa
AR & a9 Fareen gharfaafia fawm
AN H v FE &R ST@ 24
gz g1 frg g § agr 5 2 qral g3
w17 gafg qT g4

Projects Undertakea by BHEL

2832. SHRI BABURAO PARANIJPE:
Will the Minister of INDUSTRY be
plcascd to state :

(a) whether a number of officers in
Bharat Heavy Electrical Ltd. have becn
assigncd duties under the 20 Point Pro.
gramme;

(b) if so, total number of such officer
at cach of BHEL's units/locations; and

(c) the related projects undertaken by
BHEL alongwith the details rcgarding
about names  of projects, location,
amount spent/bcing sp:nt and years of
cxpenditure, and goographically connect -
cd Parliamentary constitucncy of the
same ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (a) to (c)
Gram Vikas Seva Samities have bzen
coastituted for taking up rural develop-
ment work in peripheral villages of
various BHEL manufacturing plants.
Reprcsentatives of the bencficiaries,
voluntary bodies, civil authorities and
BHEL management are associated with
thesc Samitis whose work covers specific
aspects of rural development under the
20-Point Programme. No officer in
BHEL has, however, bcen assigned ex-
clusively to thesc tasks. The expenditure
incurred in connection with these rural
development work was Rs. 10.60 lakhs
in 1982.83 and Rs. 14.70 lakhs till
Januiry in 1983-8 4,
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Ancillary Units of B. H. E, L.

2833. SHRI RAM JETHMALANI :
Will the Minister of INDUSTRY be
pleased to state :

(a) number, ownership and location of
ancillary industries at each of the BHEL's
manufacturing plants *along with pro-
ducts being manufactured and supplicd
to BHEL, annual business provided by
BHEL with regard to sale value of
products in lakhs of rupecs in each of
last three financial years and current
year;

(b) advantagces and bencfits given by
BHEL to such ancillary industries as
compared to other manufacturcrs and
suppliers including procurment of raw
materials and price preferences;

(c) particulars of the BHEL's officials
including Chairman and upto Deputy
General Managers who arc owners/part-
ners of such ancillary industries cither
themsclves or through their near relatives;
and

(d) transfer of ownerships which have
taken place since 1 November, 1983, if
any, of the above referred ancillary
industries ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) A statc-
ment giving details reclating to the last
three financial years is laid on the Table
of the House (Placed ia Library. Sec
No: LT-7926 184]. Figures relating to
business for the current financial year are
yet to be compiled.

(b) The benefits provided by BHEL to
the ancillarics as comparcd to othcr
manufacturcrs and suppliers are given
below :(— .

1. Supply of imported and critical
raw materials.

2. Provision of minimum assured
workload to the tune of 50°; to

PHALGUNA 24, 1905 (S4CA)

Written Answers 88

the ancillary units for a reason-
able period to cover the
devclopment phase as per guide
lines of thc Buroau of Public
Enterprises.

3. Provision of technical guidance/
training rcgarding manufacture
of components and parts; facilitics
for testing of materials used by
ancillary units as well as testing
of finished goods supplicd by
them for inspection of
items by BHEL pcrsonnci at
manufacturers works; and special
jigs, fixtures. gauges ctc. required
for manufacturing.

4. Review of loading and other
problem of ancillarics at the
plant level committces whcere
representatives of ancillary units
and other concorncd exccutives
participate.

(c) A statcment is laid on the Tablc

of the fionse [Placed in Library. Sec No.
LT-7926 184)

(d) No change in thc ownership of
the ancillary units listed in Anncxurc I
has been reported.

Rcmoval of Stagnation in Central Scc-
retariat Stenographers Service

2834. SHRI RAM SINGH SHAKYA:
Will the Mmister of HOME AFFAIRS
be pleascd to state -

(a) whether sclection gradec has bzen
abolished in the Central Secretariate
Stenographers Service consequent on the
upgradation of about 400 posts of Steno-
graphcers Grade ‘C to Grade ‘B’ to
remove thc acutc stagnation in that
grade;

(b) if so, whether a copy thereof will
be laid on the Tablc togcther with rca-
sons for abolishing th: sclcction grade;

(c) whether Stcnographers Grade ‘C’
holding sclection grade will not be pro-
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moted to Grade ‘B’ but their sclection
grade will be takcn away;

(d) if so, whether Government pro-
posc to collect the data as to how many
Stenographers Grade ‘C’ were deprived
of the sclection grade, and Were not
promoted; and

(¢) whether fifty per cent posts so
apgraded will be filled through an cxami-
nation conducted by U. P. S. C. as usual
if not, how these are proposcd to be
filled ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
and (b) The Sclection Grade attached
to Grade ‘C’ of the Central Sccretariat
Stenographers® Service has been abolished
conscquent to redistribution of posts
between Grade ‘C’ and Grade 'D’. A
copy of the Office Mcmoerandum was
laid on the Table of the House in replics
given to Lok Sabha Unstarred Questions
Nos. 1739 and 1784 on 7.3.1984.

(c) Grade ‘C’ Stcnographers holding
Sclection Grade who are within the
prescribed range of scniority will be
promoted to Grade ‘B’ against the up-
graded posts.  Other Grade ‘C' Stcno-
graphers holding Sclection Grade will be
given pay protcction.

(d) No, Sir.

(c) No, Sir. All the upgraded posts
will be filled up, as an one-time excrcise,
on the basis of scniority subject to the
rejection of the unfit.

Issme of Instructions Regarding Fixation of
Seniority Among Direct Recraits and
Departmental Promotecs

2835. SHRI SOMJI BHAI DAMOR :
Will the Minister of HOME AFFAIRS
be pleased to refer to the reply given to
Unstarrcd Question No. 2922 on 10th
August, 1983 rcgarding issue of instruc-
tions rcgarding fixation of scniority
among direct recruits and departmental
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promotecs and state :

(a) whether the instructions regarding
the fixation of scniority among direct
recruits and departmental promotecs
have been issued in view of the judge-
ment of April, 1983 of the Suprcme
Court of India in the casc of Shri A.
Janardhana Vs. into Government of
India which has dcclared that a direct
recruit into Government servicc should
not be permittcd by any principles of
scniority to scorc a march over a pro-
motce who has alrcady put in many
years of servicc as it is arbitrary and
wiolative of Articles of 15 and 16 of the
Constitution;

(b) if so, details thereof, and

(¢) if not, the reasons there for and
time by which thesc arc likely to be
issucd ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
to (¢) The question of review of the
existing proccdurc for determining the
rclative seniority of direct recruits and
promotces to a grade is already under
consideration of Government in conncc-
tion with an item raiscd by the Staff
Side in the Nationai Council of the
Joint Consulative Machinery. The
matter is accordingly at present under
discussion with the Staff Side. The
observation of the Supreme Court as
cited in the question will be kept in view
while finalising Government’s decision in
thc matter.

‘Padyatra’ Organised in North Bengal
for Development of the Region

2836. SHRI HANNAN MOLLAH :
Will the Minister of PLANNIG pleased
to state :

(a) whether attention of Government
has been drawn to the demands raised by
the ‘‘Padyatra’ organised in North
Bengal for the development of that
region;
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(b) if so, what arc those demands;

L )

(c) whether Government have ecxami-
ned these demands or will examino
them; and

_(d) the steps Government  proposc to
take to help the developments  of the
neglccted arcas of North Bengal ?

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN) : (a) Yes, Sir.

(b) From the cxtracts of the Lok
Sabha dcbates dated 27.2.1984 forward-
c¢d by the Lok Sabha Sccrctarniat, it is
understood that the following demands
have been raised for the dovelopment of
North Bengal :—

(i) introduction of cxtensive irrigas
gation system;

(ii) cxccation of Tecsta Project .

(iii) Mahananda Master Plan and
Punarva Water Project.

(iv) taking over of closed tca gardens
and Central financial assist canc
for running State Government
managed tca gardens;

(v) cxtensive rural clectrification.

(vi) setting up of Thermal Power
Stations at West  Dinajpur and
the c¢xecution of Farakka
N.T.P.C.

(vii) sctting up of dolomitc industry
at Jalpaguri and forest and
agriculturc based industry  in
diffcrent parts of North Bengal;

(viii) setting up of banks in proportion
to thc populatioa.

(ix) introduction of new rail linc bct-
wcen Malda and Balurghat:

(x) ‘Vayudoot’ scrvice for better
comnmunication, cxtensive arran
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gement for  post  offices and

t=zlephones;

(xi) inclusion of Nepali language in
tho Eighth Schedule of  the
Constitution; and

(xi) granting of regional autonomy
for thc psople of Darjecling
within the Statc of West Bengal
clc.

(c) and (d) The demands which con-
cern the Statec Government have been
sent to them for appropriate action In
so far as specific matters falling within
the administrative  competence of the
respective  Ministrics arc cocorned,
these are also being sent to them for
appropriate action.

Progress of Steel Project at Daitari,
Orissa

2837. SHRI K. PRADHANI :
SHRI CHINTAMANI
PANIGRAHI :
SHRI HARIHAR SOREN :
Will the Minister of STEEL AND
MINES be pleased to state :

(a) the progress made: so far in the
construction of the proposed 3 milhion
tonncs Stecl Project at Daitari in Oriisa
and the nfrastructure  built for this
project;

(b) thc stage at which the proposcd
collaboration with the Rritish consortium
which was to sct up the plant in three
years, stands;

(¢) whether with the delay in the cxe-
cutioa of this project, Orissa's iron orc
mincs arc buing under used and  with
cxports to Japan and other countrics
bccoming a problecm as no fewsr than 3§
mincs had becn closcd down last month
throwing over 5,000 workcers out of
cmployment; and

(d) the steps being taken by Govern-
ment to mact this situation ?
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THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI N. K. P. SALVE): (a)
The spade work of the sccond stecl plant
in Orissa to be located in Daitari has
commenced.  Notifications for the ac-
qucstion of land requircd for thc plant
and township have been issucd by the
State Government. Soil investigation
has been completed. Preliminary works
like construction of tecmporary oflice and
stores and investigations for the cons-
truction of water supply have been taken
on hand. Investigations arc in progress
to determine the most suitablc cost
cflective technology and product mix for
the proposed steel plant and thereafter;
linkages of raw matcrial including iron
oic will be firmed up.

(b) A Letter of intent had bcen
placed on M/s. Davy McKce of U. K. on
the 24th Scptember, 1981 for construc-
tion of this plant on turn-key basis
subject to satisfactory settlement of term
and conditions. In the pcnultimate stage
of negotiations, M/s. Davy McKce had
rescinded from their original commit
ment on the construction of the plant.
The Government of India, therefore, had
no option but to cancel the Letter of
intent placed on M/s. Davy McKee.

(c) and (d) Thc undcr utilisation of
the capacity of iron ore minces of Orissa
is primarily on account of lower offtake
of irton ore by the MMTC for c(xports
through the Paradecp Port in the
last two years. Export  through the
Paradecp Port (which scives the principal
iron orc mining arcas in the Barajamba
Region) dcclined from a lcvel of 17.25
Jakhs tonncs in 1978-79 to a level of
9 84 lakhs tonnes in 1982-83.  Govern-
ment has taken anumber of steps to
mect the situation as indicatcd below :(—

(i) Thc MMTC has becn instructed
to cxplorc ncw markets for thc
export of iron ore to countrics
willing to nominatc small vcessels
to lift ore from thc Pardccp
Port. Thc MMTC has been able
to pcrsuade South Koria German
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Dcmocratic Republic and
Romania to lift about 7 lakh
tonnes of iron oro from the
Paradecp Port in the current
ycar. This is in addition to 1.7
lakh tonnes aircady lifted by the
Japancsc Steel Mills from the
Paradecp Port. As against the
carlicr anticipated cxport of about
7 lakh tonnes of iron orc through
Paradecp Port, th¢c MMTC ex-
peets to achicve cxports of about
9 lakh tonnes from this Port
during 1983-84.

(ii) The MMTC has agrced to com-
pcensate buyers for the higher
incidence of freight involved in
lifting orc from thc Paradccp
Port. -

(iii) The possibility and economic
viability of the two port loading
i ¢. initial loading at Paradeep
and uptopping in Madras port, is
being cxamined by MMTC.

(iv) Iron ore handling facilitics in the
Paradecp port have been improved
rccently at a considerable cost.

(v) Night navigation has beecn intro-
duced to handle vessels during
night time.

(vi) The Government of Orissa, in
consulation with the Ministry of
Shipping and Transport, is
cxamining the possibility of loca-
ting a transhipped cum drecdger
in the Paradecp Port to augment .
the loading capacity of the port
and to find a solution to the
problem of siltation. The MMTC
is continuing the procurement of
iron ore from the Eastern Region
in the current ycar.

According to the information available,
no actual closurc of iron ore mines has
been reported from the State of Orissa.
%, &, 1 WS A feaa faswi/watagl
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Cases of Industrial Sickness

2839, SHRI AJIT BAG : Will the
Ministry of INDUSTRY be pleased to

state -

(a) the total number of cases of
industrial sickness duc to mismanage-
ment, management deficiencics, diversion
of funds infighting, lack of markcting
strategy, faulty initial planning and other
technical drawbacks, muarket recession,
powcer cuts; shortage of raw materials
and labour trouble; and

(b) thc steps taken by Government in
this rcgard ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) Accord-
ing to thc data (provisional) collccted by
the Resorve Bank of India, there were
450 large (with credit limit of Rs, one
crore and above) sick industrial unit as
at the cnd of December, 1982,

(b) In October, 1981 the Government
announced a revised policy on industrial
sickness for the guidance of Central
Ministrics, Statc  Governments  and
financial institutions. The salieat feature
of the guidclincs were furnished in reply
to thc Lok Sabha Starrcd Qucstion No.
4974 on 24th March, 1982,

fam< ¥ quw mifzarAl nsa W Al

2840. =t g7 MIaw fag
=t iw fag
Ay AT Ao NG

war g HHY 4 TAA F F FN fr ;

(%) %1 fagix FQF T F qax
anfaardl Usa A ¥ FAFAr gy
AW
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v 2; 3T
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FY Aa serfaar 7=y O g FE, qAT
W I AT IIGH AAR, JA
FTAT TIY ATFI &1 F1F

Usc of Rothmans Trade Mark

2841. SHRI DHARAM BIR SINHA :
Will the Minister of INDUSTRY be
plcascd to state *

(a) whether Government's sanction is
requircd for the use of thc Tradec Mark
““Rothmans’ for cigarcttcs; and

(b) if not, whether any forcign trade
mark can be uscd on consumer goods for
thc domcstic market ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SiiRI
PATTAB!HI RAMA RAO) : (a) Under
the provisions of thc Forcign Exchange
Regulation Act, 1973, where the use of
the forcign trade mark involves any
consideration, direct or indircct, appro-
val of Reserve Bank of India is nccessary,
Further, under Section-49 of the Trade
and Merchandise Marks Act, 1958
where it is proposcd that a person should
be registered as a ‘registered uscr® of a

1
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trade mark, the registered proprietor
and the proposcd rcgistered uscr shall
jointly apply in writing to thc Registrar
of Trade Marks in the prescribed manncr.
Every such application must be referred
to the Cuentral Government for final deci-
sion.

(b) Doucs not arise in view of (a)
above.

wI) QeRsd I # arEr &7 @)
g1} W) g wEaw & G T
A At waaifaa f&ar sen

2842, =it TAATT WYART TIEAN :
#71 g A ag IAA A FTT FIA fF

(%) #3133 §A A@ FY FAFTA
f& g1 & w191 14T T AT § WO OIHY
# 9w (AEPITCL) ArAr 7T G 72
BT & O Iq F) 9gH 799 & Afawqe
AT AN g & NI N w2
qrR KA AFFT A M FH 7O
nigat grer g2 oaar AT qoArfaa
fegr na;

(a) afz g, a1 i$17 sr% 14§ AT
aql &I ST G1IT HGAT IATREIT
%1 fowre gt ;
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Thefts in Running Trains During 1983

2843. SHRI VIRDHI CHANDER
JAIN : Will the Minister of HOME
AFFAIRS bc plcased to state :

(a) number of complaints of thefts in
the running trains reccived during the
year 1983;

‘b) out of thc abov¢ how many cascs
were investigated and rccoveries of
propertics made and thieves caught; and

(c) the prcventive measures which
have becn taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) 10 (¢) The State Governments and
Union Torritory Administrations aro
responsible for enforcing law rclating to
offences. No data in rcgard to number
of complaints of thcfts in the running
trains and other details thercof is compi-
led on all India basis as law and order
including crime is a State subject.

2. The Ruilways arc taking following
measures to prevent incidents of crimces
on the Railways :(—

(1) The drivers of the trains have
been directed to sound the dis-
trecs whistlc if the train is
brought to a suddcn unscheduled
halt so that the cscort party is
put on the alert.

(2) Coach attendants have been
instructed to remain vigilant and
prevent entry of unauthorised
passcngers into reserved compart-
ments.

(3) The Recesearch, Design and
Standards Organisation of the
Railways has been adviscd to
suggest improvement in the lock-
ing arrangcments of sliding doors
of compartments, improvement
in the vestibulcs to prevent un-
authoriscd entry and provision of
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better lighting facilities in and
outside the compartments.

Government Railway Police, who are
responsible for safety and security of
passengers travelling in trains and their
bolongings, are making all efforts to
control crime on the Railways by pro-
viding escorts an trains, surveillance over
criminals, arresting and prosecuting
them in specific cascs. Railway protec-
tion Force is as;isting the Government
Railway Police in this regard.

“*Eavironmeantal Map**

2814, SHRI M. RAM GOPAL
REDDY : Will the PRIME MINISTER
be Pleased to state :

(a) whether therc is any proposal
under consideration of Government to
prepare an environmental map;

(b) if so, the tim: by which it will be
preparcd; and

(¢) bow far it will be beneficial/use-
ful ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ENVIRONMENT
(SHRI DIGVIJAY SINH) : (a) Yes, Sir.
(b) and (¢) The Map is scheduled for
publication by end 1984. Under the
scheme of Environmental Mapping, a
series of maps on environmental themes
are proposcd to be brought out. The first
project in this serics is a National Vege-
tation Map of India, which will depict
vegctation/forest cover. These arc
expected to provide useful policy inputs
in the identification of critical areas
where immediate cnvironmental protec-
tion measurcs arc called for, bosides
serving as a repository of data which
could be used by an other concerned
agencies.

" afq mafea vty ama & &
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Jolnt Venturc Agreement ctc., between
India and Saudi Arabia

2846. SHRI MADHAYV RAO
SCINDIA : Will thc Minister
of INDUSTRY bc pleased to state :

(a) whether a high level multi-disci-
plinary dclogation led by the Sccretary,
Hcavy Industry left for Saudi Arabia on
February 3-4, 1984; and

(b) if so, the outcome of thc visit by
way of joint venturc agreements, cxchange
of trade and know-how etc. ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) Yes, Sir.

(b) The dclcgation had wide ranging
discussion with concernced authorities in
the Saudi Government and Icading Saudi
Busincssman rcgarding ‘possibility of
coopcration particularly in the field of
railways, civil construction, hospital
management, power projccts, Operations
and Maintecnance. The delegation has
also identified potential arcas of coope-
ration for incrcasing tradc and
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establishment of joint vcntures by the
industrialists of India and Saudi A rabia.

Ccment quota of Maharashtra

2847. SHRI J. S. PATIL ; Will the
Minister of INDUSTRY be plcased to
state

(a) the monthly ccment allocations
sought by the Maharashtra Government
from the Central Government for cach
month, from January 1983 to January
1984 (both inclusive);

(b) the quota allocated by the Union
Government to Maharashtra Government
of Cement ecach month; and

(¢) the actual quantity lfted by
Maharashtra Governmeat during cach
month ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) The
State Government  including the
Governmnent of Mauaharashtra do not
furnish their requir:ments of levey
cement on a rcgular basis. However, the
Government of Miharashtra had some
time back indicatcd that' their quarterly
requirement of levy ccment (¢xcluding
Irrigation and Power Projccts) is of the
order of 3 lakh tonncs.

(b) and (¢) Information about thc
allocations and dispatches of levy cemcent
to the States/Union Territojies is main-
tained on a quarterly basis. Quartcr-
wise allocation and dispatches of levy
cement to the State of Maharashtra
(including Irrigation and Power Projccts)
during the year, 1983 and Ist Quarter of
1984 arc as follows :—

Quarter

Allocations Dcspatches
(Tonnes)

1,83 3,37,299 2,24,834
(January-March)
1183 3,64,899 2,36,975
(April -June)
183 3,92,191 2,81,199
(July-Scptember )
1vi83 4,12,191 3,50,190
(Octobcr-Decembher)
1/84 4,24,191 1,11,798
(January-March) (Prov.)

(January, 1984)

Research Efforts of Central Building
Rescarch Institute

2848. SHRI K. RAMAMURTHY :
Will the PRIME MINISTER be pleased
to state :

(a) thc rescarch cfforts of Cecntral
Building Rcscarch Institute since its
inception; and

(b) how far thcse have bcen imple-
mented in the building cfforts of National
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Building Organisation, HUDCO, DDA,
CPWD and various State Housing
Boards ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL) : (a) and (b) Sinc: inccption,
Central Building  Rescarch  Institute,
Roorkce is cngaged in rcsearch and
development activity in the following
areas : —

1. Housing and planning
2. Rural Building and environment
3. Energy conscrvation

4. Building matcrials

S. Foundations

.6. Low cost roofing, flooring and
walling schemes

7. Building managemcent and pro-
ductivity and

8. Fires in buildings and othcer
structures.

Cecntral Building Rescarch  Institute
(CBRI) has madc¢ notable contribution
in or the above arcas.

-~

So far, CBRI has dcvclopcd ncarly 80
processcs and designs of building cquip-
ment out of which 57 have been released
for commecrcialisation to ncarly 250
parties: Thirty-four processcs have been
commercialised or used in building
industry by ncarly 85 partics. In addi-
tion, many improvcd building techniques
have becn provided to Government and
non-Government building construction
agencies.

The National Buildings Organisation
(NBO) have cxtended a large number of
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techniqucs, materials and spccifications
devcloped at CBRI through their litera-
ture and in their housing and building
schemes  under their Expcrimental
Asscssment Programmes for Rural and
Urban areas. The Housing and Urban
Dcvelopment  Corporation  (HUDCO)
has financed a number of low-cost hous-
ing schemes in which the CBRI
techniques and materials have beon used.
The Dcpartments of Public Works,
Education Hcalth and Housing of scveral
Statcs have implcmented a number of
construction schemes incorporating the
rccommendations, specifications, designs
and techniques of CBRI.

Introduction of Rural Employmeat Scheme
in Champaran

2849. SHRI KAMLA MISHRA
MADHUKAR : Wiil the
Minister of INDUSTRY be plcased to
state

(a) whether Central Government ha ve
dccided to introduce a rural cmployment
scheme in East Champaran district .of
Bihar similar to the schcmce introduced
in other parts of the country under
which an amount of rupccs twenty five
thousand will be paid to cach registered
cducated uncmployed under self cmploy-
ment schemc;

(b) if so, the number of such cducated
uncmployed and the amount of moncy
given in East Champaran district and
the critcrion adopted for distribution;

(c) whcther these decisions have becn

taken in a judicious and impartial manncr;
and

(d) if so, the dctails thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (a) Yes,
Sir.

(b) to (d) The information is bcing
collected and will be laid on the Table
of the House.
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Revival of sick units through Workers
Coopcratives

2850. SHR1 ERA ANBARASU: Will
the Minister of INDUSTRY bc pleused
to state :

(a) the dctails of propdsals rcgarding
the revival of sick units through workers
coopcratives which have been sent to
the Dcpartment of Industirial Dovelo p-
ment for considcration; and

(b) when were they sent to them and
when arc they likely to be  reccived
back ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) No such
proposals have becen received for consi-
dceration of the Department of Industrial
Dcvclopment.

(b) Docs not arise.

Amendment of Laws to Prevent Political
Defection

2851. PROF. MADHU
DANDATATE ® Will the
Ministcr of HOME AFFAIRS be pleased
to state *

(a) whether it is a fact thatat the
last mceting of the representatives of
political partics convencd by the Chicf
Elcction Commissioner a conscnsus was
cvolved on some steps  including nced to
amend concerncd laws to prevent politi-
cal dcfections;

(b) if so, what was thc conscnsus
cvolved; and

(c) what steps arc proposed to implc-
ment the suggestions that have cmerged
from this conscnsus ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):

(a) to (c) A meeting of political par-
ties was convended by the Election
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Commission on 3.12.1983 to discuss
certain important clectoral matters.
During thc discussions, Prof. Madhu
Dandavatc on behalf of the Opposition
National Partics raised certain points
which included the subject of  “Defect
ions.”” The Chief Elcction Commissioner
informed the mecting that the Commis-
sion had alrcady made its specific
rccommendations on these points to the
Government. - The issuc relating to
““dcfeciions™ is under consideration of
the Government.

feorel & armifas IR « afn

2852. st agu W@ : 41 A AN A
AT T FIq F AT fF ,

(%) an feeelt g3w fgarer segmor
a1 § w97 gifas 1T & fag oF
atr ox o frar g Az

(=) afz &, ol 7a1 awwT gAY
farain =afagai & =T oY ¥ wmfaa
FI& IAF Ieqra & fag  FAHd w3
q7 fagry w3 ?

ng AT & A5y WA (Awar vm
e fasgy) @ (F) o< (@) qor wigw
feg a1 73 & AT AWTIT 9T A fag
ATAA |

Per Capita Income in 1982-82

2853. SHRI1 SOMNATH
CHATERIJEE : Will the
Minister of PLANNING be pleascd to
state :

(a) with the increasc of price risc by
9 per cent what is thc pcrcentage of
incrcase/dcercase in per capita income
in 1982-83; and
Government

(b) the reaction of

thereon ?
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THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN) : (a) According
to the Quick Estimates for 1982-83 re-
lcased by the Central Statistical
Organisation on 27th January 1984, the
per capita income in real terms, that is
per capita nct national product at factor
cost at constant (197C-71) prices,
showed a decrcasc of 0.4 por cent as
compared to the previous year. At
currcnt prices, thcre was an increase of
7.6 pcr cent in per capita income in
1982-83, rcflecting an implicit price
rise of about 8 per cent.

(b) The declinc in the per capita in-
comc in rcal terms in 1982-83 was
mainly duc to a decline in agricultural
production duc to severe drought in the
country. Therc has been a strong
cconomic recovery in 1983-84 led by
the agriculture scclor which is likely to
result in incrcascd per capita income.

Requircment of Newsprint

2854. SHRI NIREN GHOSH : will
the Minister of INDUSIRY bec plcascd
to statc :

(a) the requircment of ncwsprint in
the country; and

(b) the perccntage of the requirement
which is fulfilled indigenously ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) The
requircment of newaprint in the country,
during the ycar 1983-84, has been asses”
scd as 3.5 lakh tonncs.

" (b) About 507, of the requiremcnt

will be met from indigenous production
during the ycar 1983-84.

Busting of Big Gun Running Racket in
Amritsar

2855. SHRI P. NAMGYAL : Wwill
the Minister of HOME AFFAIRS be
pleascd to statc
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(a) “whcther attegtion of Government
has been drawn to news item published
in the ‘Indian Express® datcd 31 Decem-
ber, 1983 titled ‘Big gun running racket
busted in Golden Templc®.

(b) whether it is a fact that the gang
involved in the gun running rackct had
links with AT S.S.F. activists and respo-
nsible for hijacking of buses, murders
and dacoitics in the country ;

(c) whether thcse gangs had any
linkt® with smuggling of arms and ammu-
nition across thc international borders;

(d) whether more arrests have been
madc in this connection ; and

- (c) the steps  taken by Governmant
to stop such activitics inside the places
of worships ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS.
(SHRI P. VENKATASUBBAIAH) : (a)
to (¢) The Government of Punjab
have reportcd that thc Policc at Amrit-
sar had uncarthcd a gang of armcd
smugglcrs which was involved in gun
running. Four mcmbers of this gang
have been arrested so far. The gang was
armcd with 12 borc pistols and live
ammunitition at the tumc of arrest-
Threc 12 borc pistols and some ammu-
nition have bcen rccovered. During in-
vestigations the gang have discloscd that
they had smugglcd anumbzer of
arms of various catcgorics from Rajas-
than and snld them in  thc area of
Goldecn Tcmple, Amritsar. The gang
was found having links with somec acti-
vitics of AL SS.F. taking shelter in
Goldecn Tempic Complex and  have
committcd some murdcr/robberies. The
gang's links with smugglcrs of arms
and ammunition from across the inter-
national bordcrs have not comc to notice
so far. Policc are kccping a watch on
the situation.

Investigation of Cases of Closure of
Industrial Units

2856. SHRI M. M. LAWRENCE :
Will the Minister of INDUSTRY be
plcascd to state :
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(a) whether Government  arc consi-
dering to invostigate  all the  cases of
closures of industrial units to bring to
book thosc responsible for them ;

(b) if so, the details thercof ; and
(¢) if not, the rcasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY :
(SHRI PATTABHI RAMA RAO): (a)
No such prepos:li. under consideration
of the Miaistry of Industry.

(b) Do s not arise.

(c) There s no provision under the
Industiics (Duvelopm.nt & Rcgulation)
Act, 1951 by which aa inve.iigation can
be mi de to briag 1o book persons who
may be rerpaonsible for closure of indus-
trial urdcrtahioags

Crisis in lron ore Industry

2857. SHRI HARIHAR SOREN :
Will the Min'ster of STEEL  AND
MINES bc plecascd to sute

(a) th rcasons Icd 10 the  crisis in
the iron ore iadustry in Oricsa

(b) th.: stcps taken or proposed to
be tuhen to remove the crisis 3 and

(¢) the dctails thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI N.K P. SALVE): (a)
The probicras due to liwer off-take of
iron orc fiom the Eastern Rcgion are
primarily to a decline in exports through
the Paradeep port in the last fow years
«xports  through the Paradccep port
(wh'ch scrve  the principal iron orc
muning a1ca in the Barajamadr region)
declined fiom a level of 17.25 lakh
tonnes in 1978-79 toa level of 9.84
lakh tcnncs in 1982-83.

‘(b)and () The MMTC has been
instructed to cxplore new markets for
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the cxports of  iron ore to countries
willing to nominate small vesscls to lift
ore from the Paradecp port. The
MMTC has been able to persuade South
Korca, German Democratic Rcpublic
& Romania to lift about 7 lakh tonnecs
of iron ore from the Puradecp Port in
the current ycar. This is in addition to
lifting from the Japancsc Stcel Mills,

which have  alrcady lifted 1.7 lakh
tonnes iron . ore from  the Paradecp
Port. Thercfore, as against the carlier

anticipate cxport of about 7 lakh tonnes

of iron ore through Paradecp the
MMTC cxports to achieve cxports of
about 9 lakh tonnes  from this Port

during 1983-84,

(i) The MMTC has agrced to comp-
cnsatc buyers for the higher
incidence of freight involved in
ore from Iifting the Paradecp
Port.

(ii) The possibility and economic
viability of two port loading i.c.
initial loading at Paradeccp and
uptopping in thc Madras port, is
bcing examined by MMTC.

(iii) Iron orc handling facilitics in the

Paradccp Port have becn impro-

ved rccently at  considcrable
cost.

(iv) Night navigation has bcen intro-
duced to handle wvessels during
night time.

(v The Government of Orissa, in

consultation with  Ministry of
Shipping and Transport, is cxa-
mining the possibility of locating
a transhipper-cum-drcdger in the
Paradcep Port (o augment the
lozding capacity of the port and
to find a solution to the prob-

lem of siltation. The MMTC
is continuing the procurcment
of iron orc  from thec  Eastern

Region in the current year.

Crisls in Stecl Re-Ralling Irdustry

2858. SHRISUSHIL BHATTACHA-
RYYA : Will the Ministcr of STEEL
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AND MINES be pleased to state *

(a) whether 25 per cent of the steel
re-rolling mills have bcen closed down
and most others are in doldrums ; and

(b) the reasons for the crisis in the
steel re-rolling industry ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHR1I N .K.P. SALVE) : (a)
and (b) No, Sir. However the capa-
city utilisation of the rerolling industry
has been rather low  mainly  duc to
market constraints and technology emp-
loyed by thc industry. The economics
of opecration varies a great deal from
unit to unit depending on the raw mate-
rials used, end products rolled and
health of thc plant and machinery.

The bulk of the raw matcrial for the
rerolling industry is supplicd by th:
clectric are furnace units. Thesc supplics
are supplemented by  rerollablcs  from
intcgrated steel plants and from the ship
breaking industry. There is a  provision
also for supplics through canalised
imports of rcrollables and  rerollable
scrap.

Rcrolling units are  cncouraged to
upgrade technology and undertake cost
cffective moderaisation.

Implementation of Orders of Review on
Suspension Cascs

2859. SHRI HARISH FKUMAR
GANGWAR : Will the Minister of
HOME AFFAIRS be plgased to state :

(a) whether his Ministry has issucd
orders for specdy follow-up action n
suspension cases to reduce period  of
suspension to thc barest minwmnum, to
issuc charge-shect within threc months
of suspension as a rulc and where  invas-
tigation is likely to  take more time,
revocation of suspension is to be consi-
dcred and the officer is Pcrmitted to
resumc duty or transferred and in cases
wherc it is not possible to do so, disci-
plinary authority is to report thc matter
to the next higher authority explaining
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reasons for thc delay and disciplinary
authority is to be scrupulously observe
the time-limit laid down and review the
cases of suspension to sce if the suspen-
sion is rcally nccessary

(b) if so, whether copies thercof will
be laid on the Table : and

(c) how his Ministry - oversees that
the orders are scrupulously followed ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
and (b) Yecs, Sir. A copy of the rele-
vant order is luid on the Table of the
House. (Placed in Libray sce No. LT-
7927 184)

(c): The Department of Personncl
and Administrative Reforms issucs gene-
ral instructions as the nodal Depart
ment concerned with subjects allotted
to 1t under the Government of India
(Allucation of Busincss) Rules, 1961.
It is for the Admunistrative Ministries/
Departments to ensurc that such instru -
ctions are followed by their suboidinate
authoritics scrupulously.

Reply To M.Ps. by Ministers

2860. SHRIMATI SUMATI
ORAON : Will the Ministe: of HOME
AFFAIRS plcased to state .

(a) whether any Government instru®
ctions exist to rcgulate and cnsurc prom-
pt interim rcplics and subscgquently rea-
sonablc quick final repiics 01 the part of
the Central Mimisters/Ministers of Siate/
Dcputy Minsters in respect of the
Communications addressed to them by
the MPs ;

(b) if so. dctails thercof ;

(c) whether  such
arc being attended to
promptly ; and

communications
in his Ministry

(d) if not, difficultics/constraints, if
any, cxpericnced and proposals, if any,
to streamline henccforth this particular
aspect ?
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THE MINISTER OF STATE IN
FHE MINISTRY OF HOME AFFAIRS
-SHRI P. VENKATASUBBAIAH) : (a)
and (b) Yecs, Sir. The Central Sccrecta-
riat Manual of Office Procedure contains
provisions that commuaications received
from Mcmbcers of Parliament should be
attended to promptly. An interim  reply
is to b: given where dclay in scnding a
final reply is anticipated. The Manual
further provides that scparate register
should bz maiuatained for such communi-
cations and that periodic rcturns should
be submitted to officers at  higher level
to watch their disposal.

(¢) Such communications arc being
attended to promptly in the Mininstry
of Home AflTairs.

(d) Do=s not arise.

Letters of intent which took shapce as
industria) cnterprises

2861. SHRI AJIT KUMAR SHAH :
Will the Minister of INDUSTRY bce
plcascd to state :

(a) the percentage of the letters of
intent issucd in any period which actually
took shapc as industrial enterprises; and

(b) the period of time granted to
them from the letter of intent stage to
the actual complction of the project ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) A total
of 5159 letters of intent were granted
during the ycars 1974 to 1980. About
47 per cent  of these letters of intent
have alrcAdy bzcn converted into indus-
trial lictnces 35 per cent have been
trecated as lapsed and the rcmaining 18
per cent aro undcr’ review in  the
administrative Mumistrics concerned.

(b) A letter of intent is granted with
an initial validity period of one yecar and
two further extensions of six months
cach can be granted on adequatc justifi-
cation Afier the entreprencur fulfils the
conditions of the lctter of intent, the
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same i8 convertod into an industrial
licence. The initial validity period of an
industrial liccnce is two years and two
cxtensions  of one ycar each arc also
given. It gencrally takes about three to
four ycars for an industrial project to
fructify. The gestation period, however,
varios from industry to industry.

FATHIN® qANT Al &
It | A aAar

2863. =0t ww cqrk afasr: Far
I gAY qF IqTA T FHAr FIA 6

(%) =ar w7 9% gt fadx
H o%-0F INT TmA &7 fAog faar

2

(=) afz gi, aY 3T yzT & qgrEr
fasi @ 7 feaa Ia a1 %1 fa=ie
2«7 q IV 3Z AT FT aF 7 fA¥
arga; AT

(7) 37 IFWAT 7 FEIR Y 6Y
AT qgM ?

Sela g1 ¥ sy wAN (=0
qzzify v a) : (F) & (7) agfy
fafgez faai & f7zaq saifas aremr
A F1 &Y ®©Tq IJavaifaqy dafga
U AIFIF1 gv@r 2, aqrfy F+dg
grrir fafysa waswla, facdig
FIT A NT DNAIZAT IO Y Fg=+t
# agaw I g ) fag® oW & g
gals7o & I AT IIA & W 13
qgrdt faai a1 aq 5" § aifae far
a1 @ T 3@ gu7 FeEdT AIHFTL A
FY farafafaa aftayaamd fagrudia

g : '

1. fegrgeata Asa gs@ &1 A
HIFAFA ;
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2. fegem R Fread fao grar
faa saz ofafeq w@te;

3. fergea@ 39T FT@RTA W
=X ¥ &g 9T sugif@ sa7
qfaiqar;

4. wika aylAs fafaiz #1
fedea gA® A qf@yaar;

s. wiza fuerzds fafadz
for g2 O Geghaafurafanzar;

6. gezwzma fefaze A gEgie
degdawfia afz@raar

€ CEF &) 7qrqAr g1 (17 7 gty
@ Qo & aga afas 38T IeA
AUl

Arrest of Extremists in Delhi and Punjab

2864. SHRI KAMAL NATH : Will
the Minister of HOME AFFAIRS be
plcascd to stats :

(a) the numbcr of extrcmists rounded
up in Delhi and Punjab sincc Ist January
1984;

(b) thc details of arms and ammuni-
"tion recovered from them or at their
instance; and

(c) the stcps taken to mcet the situa-
tion ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
Since Ist January, 1984, upto 5th March
1984 six cxtremists have becn rounded
up in Dethi and 29 in Punjab.

(b) Two hand Grenades have been
recovcicd in Delhi. In Punjab, onc
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Stengun, 7 revolvers, 9 pistols, one Gun,
one Grenade and 85 Cartridges have beon
recovered.

(c) Steps taken to meoct the s tuation
include collection of intelligence, intensi-
fied patrolling and inter-State
coordination.
el & qf3A &A1 A 919 ad & AT

X (FQ 1Y JATHIT & qHA

2863 =it gy Traw : Aar wg §AN
qg TN N T w90 5

(%) =g aq & 2\ fafa= vl
& qfan sIqd} # we AF TR
feaa araq g fra a2 &,

(&) 347 & feaa argy giem *4.
arfral & faeg o« fed oa § Y7 3ay
#fear mad sgafaa arast «3-
gfza samfagi 7 quafeea afgara)
qT HEIAI7 & F90 ZH feq M3
g, AT

(a) 1t sqaifray zive aewi
& feay g & grafeq wsg grerd
T Fr 2 ?

TEEFA ¥ ST AN A T
gara fasgr: (%) 8 () 7137 qOAETE
AT A9 MAT o q aqrIT sqIgy
gafigr 1A N Mg TIAF fAg
FAZEY § ) ATRFTE A § s710)
& g3% & FfAA Q174G AT 9T A4
atxZ g1fAa ady fsoamy ¥ agils
araw afgT fafa v eyavar vag a7
fana &1

Sctting up of Ship Breaking Unit at
Azhikkal Kcerala

2866. SHRI A. K. BALAN : Will the
Minister of STEEL AND MINES be
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pleased to state :

(a) whether Government of India
have reccived any letter from Govern-
ment of Kerala or M/s. Steel Industrials
Kerala Limited for a ship breaking unit
to be establishcd at Azhikkal in Canna-
nore, Kerala; and

(b) if so, Gove¢rnment's responsc in
this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL AND MINES
(SHRI N. K. P. SALVE): (a) and (b)
An application was reccived from M/s.
Steel Industrials Kerala Limited for
issuc of a Letter of Inteat for setting up
a ship brcaking unit at Azhikkal in
Kannanore District. A Lectter of
intent has since b:en issucd on 31.12.83
to the company.

afraraanst & wataga ¥ fasre

® ®TTw YA |AA

2867. st gWaAAY A7 FPIW: AT
QWA §Ar ag aNA &7 gar w0 fw
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I 17N, 1984 & fg-3Y &fa=w <az wi7d
Zigen” # cqrAy Y qf@raar aT #19
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AJMIA § | FIF A AYAT AZT A1 4990
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Sctting up of District Iudustries Centres in
Nanded and Prabhani in Marathwada

2868. SHRI UTTAM RATIIOD :
Will the Minister of INDUSTRY b
plcascd to state :

(a) whether District Industrics Centres
have bcon open:d at Nanded and
Prabhani in Marathwada region with the
assistance of the Central Government;
and

(b) numbecr of applications which have
becn entertained by these contres and
number of cntreprencurs who have been
helped to put up their projects during
the last 4 years ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (1) Yes, Sir,

(b) The District Industries Centres
have identified 7967  entreprendurs
th-ough applications as well as promo-
tional afforts, out.of which 1187 small
units were registered and 6180 new
smill & cottage units established during
the last four years.

Steps taken to Identify total Research
Requirecments of Individual Ministries
2869. SHRI S. A. DORAI

SEBASTTAN : Will the
PRIME MINISTER b: plcased to state :
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(a) the dectails of steps taken to
identify total rescarch requircments of
individual Ministries and allocate re-
scarch proj:cts among in-house rescarch
centres of compunies, universitics and
CS.IR. ;

(b) whether standing research com-
mittees in carch Ministry have bueen set
up; and

(c) if so, the details thercof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL): (a) to (c) In arcas such as
Atomic Encrgy, Sp.ce and Agriculture
Rescarch, thc appropriate  Ministrics
prepare very detailed Five Year Plans
as well as p:rspective  Plans of rescarch
and devclopment and applications, when

necessary in  consultation with our
agencics. When approved these arc
implemcnted through their research

centres, laboratories and sponsored re-
search in universities to accomplish the
task. Other Ministrics also identify
their research necds and make allocations
as a part of their Five Year Plan. These
arc taken notc of by in-house rescarch
units of public-scctor Companics. In th:
casc of C.S. I. R., Recscarch Advisory
Councils had been appointed for each
laboratory and they identify projccts and
monitor progress. In addition the Co-
ordination Council in various sectors in
the C. S. I. R. are also functioning.
Similar rcsearch Advisory Councils exist
for lzboratorics in I. C. M. R. and in
the D.partment of Civil Aviation.
Scicntific Advisory Committces are
functioning in many dcpartments such as
deparim :nt of pctrolium and department
of stedl, Arcas requiring new rescarch and
investig..tions arc being identificd by the
Advis.ry Board on Encrgy whosc recom-
mendations are being made known to the
concerncd De:partments and agencics.
The Departmenl of Scicnce and Techno-
logy has identified Thrust Areas in
various scicnces and these form the basis
of rescarch support bcing given by the
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Department for projects in  Universities
and other rescarch institutions.

Proposal Under Consideration to Set
up Nationa] Science and Technology
Inform:ition Burcau

2870. SHRI SUBHASH YADAV :
Will the PRIME MINISTER b: plcased
to State :

(a) whether there is any proposal
under considcration of Govcrnment to
sct up a Nativnal Scicnce and Techno-
logy Information Burcau ;

(b) if so, salicnt features of the pro-
posal ;

(c) what will be itsaim and  object ;
and

(d) the time by which
functioning ?

THE MINISTER OF STATE IN
THHE DEPARITMENTS OF SCIENCE
AND TECHNOLOGY ATOMIC
ENERGY, SPACE, ELECTRONICS
AND OCEAN DEVELOPMENT (SHRI
SHIVRAJ V. PATIL) : (a) The Natio-
nal Council for Scicnce and Tcchnology
Communication (NCSTC) has recomm-
ended that a National  Scicnce  and
Technology Burcau may be sct up.

it will start

(b) The NCSTC has also  suggested
that Working Group may look into the
various aspccts and work out dctailed
propesal .

(c) The Burcau may scrve as a
source of authcntic infugmation on
scicnce and technology for the  science
and tcchnology communicators and
softwarc produccrs.

(d) A decsion regarding the setting
up of the Bureau will be taken as soon
as dctailcd proposal available from the
working Group.

Number of Scicntists Sent Abroad
2871. SHRI MOOL CHAND DAGA:

Will the PRIME MINISTER bc plcascd
to state :
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(a) the number of scicntist  sent
abroad, who have not comc back to
the parcnt officc in India, during the
last thrce years ; and

(b) thc number of Indian scientists,
who arc¢ in service in the country, but
have been  allowed to go  abroad on
dcputation during the last three ycars?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY. ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL) : (a) and (b) The information
is being collected and would b laid on
the table of the House.

Ban on Civilian Officers Accepling
Private Jobs Afiter Ratircment

2872. SHR1 CHINTAMANI
PANIGRAILI :
SHRI B V. DESAI : Will the
Ministcr of 1HOME Al IFAIRS be pleasud
to state :

(a) whcther ban is  proposed 1o be
imposed on civilian officcrs for accepting
privatc jobs ; and

(b) if so, the ddtails of  the policy
proposcd to be adopted by Government
in respect of officials accepting private
jobs after rctirement ?

THE  MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR1 P. VENKATASURBAIAII : (a)
No, Sir.

(b) Docs not aris*.

Cow's Head Found in Shiv Mandir,
Lawrence Rond. Delli

2873. SWAMI INDERVESH : Will
the Minister of HOME  AFFAIRS be
plcascd to state:

(a) whether it is a fact' that a cow’s
head was recently found inside the com-
pound of Shiv Mandir, Lawrence Road,

»
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Declhi, with a note signed ‘Babar Khalsa®
threatening to kill Hindus ; and

(b) if so, the details thercef stating
the action taken by Government in the
matter 7

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFL AIRS.
(SHR1 P. VENKATASUBBAIAH) : (a)
Ycs, Sir.

(b) On 30th January, 1984 at
about 4 30 PM thc Pujuri, Shiv Mandir
found a plastic bag, ccntaining the hecad
of an animal, lying in thc compound of
the temple. The bag when opened was
fourd to contuin, apart frcm the skull,
a notc written in Gurmukhi stating that
violence will continue till such time that
Khalistan is formed.

A case FIR No. 24 dated 31.1.84
undcr Scctions No. 295-IPC  has been
rcgistered at Poliec  Station Lawrcnce
Roud und  i.avestigation takcn up.  All
out cflforts ;e bring mede to work out
the casc and apprchend the culprit.

Looting of Jewellery Shop in Capital

2374. SHRI SATISH AGARWAL :

SHRI N.E. HORO : Will the

Minister of HOME  AFFAIRS be
pleascd to state :

(a) whether Government have secen
the press reports  appearing in the
Indian Express datel 16 February, 1984
where init has been statcd  that six
armed men on 15 Fcbruaiy, 1984
lootcd a jewellery shop on Ansari Road,
Delhi situated hardly at any distance
from the Daryaganj Policc station ¢

(b) if so, th: datails of the incident ;

(c) whether  any arrest  has been

madec ; and

(d) the action taken or proposcd to
be taken in regard thercto ?
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THE MINISTER OF STATE |IN
THE MINISTRY OF HOME AFFAIRS.
(SHRI P. VENKATASUBBAIAH)
(a) : Yes, Sir.

(b) The owner of the shop has
reported that at about 1225 P M. on
the 15th  February, 1984, when he,
alorg with his son and some others, was
preicnt in the shop, 5/6 persons armed
with 1cvolvers/pistols, entered the “hop
and madc them all sit 1n a corner facing
the wall. Two persons stocd guard on
them 2nd others looted the shop. Subs-
cquently they locked them  ina  bath
room and c:caped. The cstimated loss
is reported to be wo.th Rs. 7,73,016/-

(©) Not, yet, Sir.

(d) A c.sc under Scctions 395/397/
342 IPC Police Station Darya Ganj has
been 1cgintered and investigation taken
up. The spot hus been inspected by the
Crimc Tam and the Ceatral Forensic
Scicnce Laboratory tcam. Efforts are
coutinuing to wo k out the cas: and
appr-hend the cu'prits.

Resclution Adopted in the All India Con-
ference of the Akhil Bhartiya A\divasl Vikas
I"arishad

2875. SHRI DALRBIR SINGH : Will
the Minister of HOME 2 FFAIRS be
pleascd to state :

(a) whether Government have recci-
ved the Resolutions passed in the 7th
All India Confercnce of the  Akhil
Bhartiya Adivasi Vikash Parishad hcid
ot New Dclhi on 10 and 11 Dcccmber,
1983

(b) if so, the ddtails thercof ; and

(c) thc steps which have been taken
for ensuring thecir specdy implementa-
tion ?

THE MINISTER OF STATE IN
THE MINISTRY OFF HOME AFFAIRS.
{SHRIMATI RAM DULARI SINHA) :
{a) Yes, Sir.

PHALGUNA 24, 1905 (SAKA)

Written Answers 128

(b) following 3 Resolutions have been
rcceived

Resolution No. 1
Constitutional.

:—Social and

Resolution No. 2 :—Education.

Resolution No. 3 :-- Economic
Jdevelopment,

(¢) The concerned Central Minis-
trics have been requested to take appro-
priatc action.

Intrusion of Bangladesh Nationals,

2876. SHRI CHANDRA PAL. SHAI-
1 ANI : Will the¢ Mnister of HOME
AFFAIRS be plcased to state

(a) the action taken by Government
to check the intrusivn of Buingladesh
nationuls in the border district of purnca
in Bihur;

(b) whether Govarnment arc  awarce
of the intrusion of Bungl.dcsh Nationals
in other Staics also ;

(c) if g0, thec names of thosc States ;
and

(d) the reaction of Government in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
(SHRI P. VENKATASUBBAIH) : (a) to
(d) Rihar has no comman buorder with
Bangladesh. Intrusion of Bangladcsh
nationals into thc State bordcring Bung-
ladcsh and  ud'j.ining arcas cannot be
rulcd out heaving regard  to the consi-
dcrable length of the border. There are
standing instructions with thc State
Governments to check, identify and take
nccessary action against the intruders
under thc law, ¢
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News Item Captioned 'Every Third Person
in M.P. is Armed’

2878. SHR]J GHUFRAN AZAM :
SHR1 BALKRISHNA
WASNIK : Will the
Minister of HOME AFFEFAIRS be plcased
1o state :

(a) whether Government's attention
has been drawn to the news item appear-
ing in the Hindustan Timos dated 17
February, 1984 captioncd “Every third
person in M. P. is armed”’;

(b) whether Central Government are
aware that arms and ammunition which
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havs been stolen from the armed depots
are with the decoits in Chambals ravines;

(c) if so, whether Central GovVern-
ment  would instruct the  State
Govc:nment to make a thorough investi-
gation and arrest the persons who are
having illcgal arms; and

(d) if so, when and other steps
Government  propess to  take in this
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATSUBBAIAH) : (a)
Yes, Sir.

(b) Thc information is*awaited from
Government of Madhya Pradesh and will
be laid on the Table of the House.

_(c) and (d) Ccntral Government have
issucd instructions to all State Govern-
ments from time to time to take
sustaincd  and cffcctive measurces to
uncarth illicit arms. Statc Gov:rnments
have also becen asked to furnish periodi-
cal rcturns in the matter giving the
numbcer of unlicensed arms and amun;-
tion scizcd ctc.

Scif Employment of Urban Youth

2879. SHRI E. {BALANANDAN :
Will th¢ Minister of INDUSTRY be
plcased to state *

(a) whether a meceting of the officials
was held on 8 January, 1984 by him to,
ascertain the progress of the scheme fur
promoting sclf cmployment  of urban
youth;

' (b) whether the representatives of the
Reserve Bank assured that they would
bc making Rs. 325 crores available
against the carlicr allocations of Rs. 160
crores for thc rest of the current year;

and

(c) if so, thc other dccisions taken
and who were the other participants in
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this meeting ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) The
mcecting was held on  7th January, 1984
and not on 8th January, 1984.

(b) Yes. Sir.

(c) The othcr main decisions taken in
the mecting werce as follows :—

(i) The population within municipal
limito as per 1981 Census, was to
be taken into account for purpo-
scs of the Scheme.

(ii) Instructigns regarding the Scheme
issued by thc Reserve Bank of
India should rcach the Bank
branches within the shortust
possible time.

(iii) Adcquate qu:hfied staff should
be posted in all the DICs.

(iv) Banks may organisc training
courses of DIC Munagers in
appraising projects for busincss
scctor.

The participants in the mecting i c'uding:
The Minister of Statc for Industry,
Secrctary  (Industrial  Development);
Dcvclopment Commussioncr, Small Scale
Industries, Additional Sccretary and
Financial Adviser, Ministry of Industry,
Additional Sccrctary, Dcpartment  of
Banking; Dcputy Gowernor, Reserve
Bank of India; Joint Sccretary, Primc
Miaister’s Sccretariat; Deputy Secretary,
Dcpartment of Banking and Joint Deve-
lopment Commission.r, Small Scale
Industries.

RBan on sctting up of Induostriss around
Agra. Bharatpor and Mathura

2880. SHRI CHITTA MAHATA :
Will the Minister of INDUSTRY be
pleased to state :

(a) whether the Union Government
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have banncd sctting up of industries
argund Agra, Bharatpur and Mathura;
an 4

(b) if so, the details theroof and the
rcasons thercfor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) and (b)
With a view to avoiding any adverse
cflect to the national monuments and
other sensitive arcas such as thc Taj
Mahal, Bhara'pur Bird Sanculuary ctc.,
the concerned authorities have been
advised to prohibit or restrict the setung
up of polluting industrics in a demarcat-
cd arca in Agra-Mathura region cxtc .ding
to about 10,400 sq. km.

Production of Steel

2881. SHRIMATI PRAMILA
DANDAVATE : Will the
Munister of STEEL AND MINES be
pleascd to state :

(a) whether there has been giut in the
production of stecl 1n the major steel
mills;

(b) what has becen the production of
rolled steel, ingots and plates during the
past twclve months (January 1983 1o
Dccember 1983); and

(c) the steps taken to increase the
production ?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL. AND MINES
(SHRI N. K. P. SALVE): (a) No, Sir
As a result of nggressivc markcting
stratcgy adopted by SAIL, the stocks of
saleable stcel at the plants and home
sale stockyards of SAIL came down
from 1 45 million tonncs on* 1.4 1983
to 0.9 million tonnes (provisional) on
1.3.1984. .

(b) Information required for the
period January to Deccmber’s 83 in res-
pect ql' SAIL plants is given in the
following tablc :—
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('000 tonnes )

Total SAIL

Ingot Salcable steel
Plant steel Rolled stecl Plates Total
(other than
plates)

Bhilai Stecl 1873 1597 —_ 1597
Plant
Durgapur Steel 847 615 - 615
Plant.
Rourkcla Stcel 1083 547 318 865
Plant.
Bokaro Stcel 1683 979 309 1288
Plant.
[ISCO 5715 461 — 461

6061 4199 627 4826

(¢) The main factors affecting produc-
tion werc restrictions in the supply of
power and pror quality and inadcquate av-
ailability of indigenous coking coal. Effo-
rts arc being made t o improve the supply
of power and coking coal of right quality
in closc coopcration with thc supplying
orgamsations. The stecl plants  are
making cflforts to maxmise thecir own
limitod captive powcr gencration.  As a
long term mcasure, additional captive
power gcneraling units arc  being cstab-
lishod at Bokaro, Rourkcla, Durgapur
and Bhilai Stecl Plant.

Plan Allotment for Each State
2882. SHRI T. R. SHAMANNA

Will the Minister of PLANNING pleased
to state :

(a) the Sixth Plan allotmcents made
originally (Statc-wise) to cach State; and

(b) final allotment fixed aftcr consul”
tation with Statc Governments ?

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN) : (a) The
approved Sixth Plan outlays of States arc
indicatcd at page 56 of the Sixth Plan
(1980-85) Document which has already
been placed before Parliament.

(b) Since the Annuil Plan 1984-85 of
somc of the States is yet to be finalised,
it is not possible to indicate the final
Sixth Plan outlay figures of the Statcs, as
a total of all the five annual Plan outlay
for the pcriod 1980-85, at this stagc.

ot otwT wafu & o fawma
wel ¥ waifiaa Awam

2883. =t Aq et ez awk:
F[ QAT HAY 4g qaA #Y FAT
&4 fF:

(%) 83t quadis argar &
W # qiT g @ favg @S & qg-




135  Written Answers

-

faa a0% 3 Fifaa ATl argar
FTAFNF ARNIATE ;

(@) aa1 g:agt & 10 919 ga®
Y Zizaw gyt aufey quite fasm
FIF4H & HATT UIAAT HFAT QAL
faur 1ar ; AT

() afz g, A g6 §a9 ¥ qu &
war g ?

QAT WA (SN QR o wgw) -

(%) e grw faFm wdwg 2
w7, 1980 7 ¥ ¥ fafaq anaw
qr @t 5011 (510 adr) 171 &)
1983-84 & 5092 WATFT a% ¥g T4l §
Frgifeaa faar w1 W@ xa% gy
ga®! &1 @-YAMT & fag wigew
wTgwa W mfaa g

(=) AT (7) wrdror gasy &Y €1-
QI & fA7 afaAor Fdww F saia
2R gaadqig oysAT ¥ sfyad 2 qm
ga®) ¥ sgar §qo 82 AT Aafe &
fag 10 9@ ga¥1 3Y 40 Ja% wfAad

PHALGUNA 24, 1905 (SAKA)

Written Answers 136

afa searw & AT QU sf@awr 2] N
qfcwsrar T a€ 8 1 1980-83 & S+
5.70 sre gawi w sfwfas fear oo
YT 2.75 ara safer ea-faqrfaa go
1983-84 & 2 A1 & A%H T JFTAN
avd-fagay, 1983 % &na 1.04 [
gawl #1 afmen fegr agr sy 0.56
W gIE] A QAN sqama §
Jmarn agr

Achievements of Bharat Brakes and
Valves Ltd.

2884 SHRI KRISHNA CHANDRA
HALDER : Will thec Minister of INDUS-
TRY be pleascd to state the targets and
achicvements of Bharat Brakes and
Valves Ltd., Calcutta since 1977-78 to
1982-83 and the interest paid, ycar-
wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAQO) Bharat
Brakes & Valves Ltd was not in exis-
tencc in 1977-78. The Company came
into existence on Ist August. 1978. The
targct and achievements of the Company
sincc 1978-79 to 1982-1983 and the in-
terest puid ycar-wise arc as given in the
attached statemecnt.

Statement
(Rs. in lakhs)
Year ______Production Interest
Target Achievement On Bank On Govt.
Loans loans
1978-79 (1.8.78 to 160 122 1 2
31.3.79) _
1979-80 . 265 267 1 14
1980-81 356 359 3 23
1981-82 286 426 5 3s
1982-83 510 436 8 51

(Subject to audit)
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Checking of Infiltration and Smuggling
on Borders

2885. SHRI RATAN SINH RAJDA :
SHRI ARJUN SETHI @ Will
the Minister of HOME AFFAIRS bc
pleascd to statc the steps, if any, taken
by Government to stop infiltration by
foreigners and large-scalc smuggling
activities on our bordcrs ecspecially,
Gujarat (Kutch-Saurashtra), Maharashtra
(Bombay), Punjab, Assam North-Eastcrn
Region and other places ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULAR! SINHA):
10 battalions of BSF arc dcployed in
154 Border Out Posts on Punjab-Pak
border and 2 battalions of BSF arec
deployed in 29 BOPs on the Gujarat®
Pakistan border. About 24 battalions
of BSF are deployed in 529 BOPs on
the Indo-Bangladesh border. In addition,
Government have taken necessary steps
to strongthen the anti-smuggling _drive
especially i vulnorablc arcas which also
include land bord:rs, with Pakislan,
Necpal, Bangladesh and Burma. The
preventive and intelligenee machinery of
the Customs Dcpiurtment  has becn rein-
forced in terms of manpower and equip-
mcnt. Suitablc anti-smuggling and
anti-infltration measurcs have been taken
by the Government of India in consulta-
tion with the Statc Government
authoritics. All the Security Agencics
are on-constant vigil and the matter is
kept under review.,

Manufacture of Shock Absorbers

2886. SHRI MOHAMMAD ASRAR
AHMAD : Will the Minister
of INDUSTRY bc plcased to state :

(a) whether a project proposal for
manufacturing shock absorbers for auto-
mobiles has bcen submitted for approval
of Government by an Indian Company
which is going to have collaboration
with a Japanese firm Showa Mfg. Co.;

and .
1 .

(b) if so, the dotails thcreof and the
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Government’s rcaction on this proposal ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) Yes, Sir.
An Application from an individual has-
becn reccived.

(b) The propusal is under considera-
tion of Government ?

Loss in H. E. C.

2887. SHRI RAJESH KUMAR
. SINGH : WIill the Minister of
INDUSTRY be pleas:d to state :

(a) whether the Heavy Engincering
Corpoiation, a public scctor uadertaking
has b:en  continuously suffering heavy
losscs and that the losses during 1983-84
arc anticipated 1o bc much higher than
the losses suffercd during the last two
years;

(b) if so, the dctails thercof stating
the comparative loss suffcred by HEC
during the last two years and the antici-
pated loss during 1983-84 with rcasons
therefor; and

(c) the steps contemplated by Govern-
ment to improve the performance of
HEC to minimisc the losscs and to make
it a financially viable undertaking ?

THE MINISTER OF STATE IN THE
MINISTRY -OF INDUSTRY (SHRI
PATTABHI RAMA RAO) ¢ (a) and (b)
HEC have been incurring losses since
its inccption except the year 1975-76
and 1976-77 when it carned a marginal
profit. The losses suffcred by the
Company during last two ycars and the
loss anticipated during the current year
is as follows : —

Rs. 22,82 crores

1981-82
1982-83 Rs. 47.96 crores
1983-84 Rs. 41.76 crores

The losses are mainly attributable to
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low production & productivity, power
shortage, non-availability of matching
inputs, break-down of critical machinery
plant, unremunerative orders, etc.

(c) To improve the situation and
check the loss, plant maintenance is
being strengthened so as to reduce break
down time of critical cquipment  assis-
tance of State Electricity Board for
addition al powcr is being arranged, more
remunerative orders and serlics produc-
tion itoms have becn inciuded in the
product-mix, additioaal funds to facilitate
operations aro bcing provided, manage-
meat is being strengtheonced.

Power-cut imposed on Industrial Units,
Orissa

2888. SHRI NITYANANDA
MISRA : Will the Minister of
INDUSTRY be pleased to state :

(a) the number of iadustrial units in
Orissa suffering at present duc to powsr
cut imposed on them;

(b) whether thosc industrial unis
have made any efforts to gencrate addi-
tional power in their captive plants to
avoid power shortage in such a sitaation;
and

(¢) the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (a) to ()
At prescnt there are 55% power cuts
totalling to 178 MW on heavy and
power int:nsive industries in Orissa.
Precise dctails ab>ut the number of
industriin units affccted by power cuts
arc not available. The performance of
captive power plants installed by the
various industrics is not moaitorcd by
the Ministry of Industry.
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(=) ar gt

() WA Fadr & JAgz * gwa
fage Awnan, e, sd @
o, & A G g Fwrn wfe Y
g amsz fafa= @0 oy awt qur
wDAR MY S ey b At i
W1 #qH1A /8 Auan g, 84,000 wA
N2 werT ¢ )

Reinstatcment of a Public Servant Under
Suspension

2890. SHRI KUMBHA RAM ARYA :
Will the Miister of HOME AFFAIRS
be plcased to state

(a) whetb:r a public servant baving
been place under suspension can be
reinstated into szrvices while a formal
inquiry under the CCS (Classification,
Control and Appeal) Rules is stifl pend-
ing against bim; and

(b) if s0, under what circumstances and
how many cases have taken place of the
type with dctails in his Ministry or have
come to its noticc on refercace being
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made to it during the last thrce ycars
and what are the orders on the subject ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :

(a) Yes, Sir,

(b) Thc information is being collected
and will be laid on the Table of the
Housc.

wggfan wrfa wgafaa samfa
argea a1 Aarfazfa

2891, s} AT QA TET : 371
wft ag FATA Y Far & f e

(%) wa1 ag 71 § f& w3afaq
affa st aggfaa saafa snge &
q% & agaT qerard ¥ aar faafa gy

o g .

(=) afz gt, ar 370 Taifaafq wa
Az fem arqm 1Y g€ sl |TwIT F1
fgare 39 763 Q2 91 *q A% WA &7

L #H

(m)vmrag Nt aw v srgnfas
afa «Y7 sggfaa wamfr & gafea
1o} 8 fasigaY 9T 27 § qans gl
2 Al

(%) afxgi, A1 Ia& aq1 Hrew §
s wigg & sgml7a) a) adamE
gegr a2 ¥

ng HATAg { ey WA (WAl Tw
gam faegr) : (¥) T (&) swqqfea
wifa 3R smpgfae aauifa smgsa &
9% &1 wfaw qzerd 23 Aaqaz, 1981
) duifiger &Y war av 1 A IF &
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WA wTfaare g

(w) &Yz (o) sggfaa snfa &R
sqgfag sawmfa agaa & sntag §
srea frwgaY 9T qraega; S1a g s
aag qv FTEAE &Y JAY § 1 wataq
& gdam Fqarfaal &Y gear 77 ¢

Recommendations of Working Group on
Industrial Training

2892. SHRI BALASAHEB VIKHE
PATIL : .Will the Minister of PLANN-
ING bc plcasced to state :

(a) the rccommendations of Planning
Commission’s working group on indus-
trial training ; and

(b) the allocation for upgrading and
modernising equipment at industrial
training centres ?

THE MINISTER OF PLANNING
(SHRI) S. B. CHAVAN) : (a) and (b) :
In the context of the preparation of the
Scventh Five Yecar plan,  the Planning
Commission have set up a Working
Group on Vocational Training. The
Group is expccted to submit its Report
by the end of March, 1984.

Supply of Water to Visakha patnam
Stecl Plant

2893. SHRI G. BHOOPATHY :
Will the Minister of STEEL AND
MINES _t\c plcased to state :

(a) whether thc Government of
Andhra Pradcsh approached the Union
Ministry of Stcel for required additional
funds and on loan basis for complction
of Yelcru Rcservoir Project in time for
supply of water to the Visfukhapatnam
Steel Plant and w hether any letter dated
20 Junc have also becn addressed to the
Prime Minister by the Chief Minister
of Andhra Pradesh in this regard ; and

(b) if so, the action Union Govern*®
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ment have taken on the requicrments of
the Statec Government for timely comp-
letion of the said Yeleru Project ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRIN.K.P. SALVE): (a)
and (b) Yes, Sir* in a letter dated 19th
June, 1983 the Chief Minister of
Andhra Pradesh requested the Prime
Minister for a loan of Rs. SO crores to
complete the Yeleru Project of the State
Government to supply water for the
stecl plant under construction in Visa-
khapatnam. In 1978, the Govt. of
Andhra Pradesh gave an assurance that
it will make water available in bulk at
the plant boundary at its own cost.
So the investment approved by the
Central Governnicnt for the steel plant
did not includec any expeniture for the
supply of water (at the plant boundry).
Thercfore, the Ministry of Steel has
informed the Andhra Pradcsh Govern-
mcnt that it will not be possible for the
Visakhapatnam stcel plant project or the
Department of Steel to provide loan
finance for the project.

According to the information avail-
able, till end March, 1983 the Andhra
Pradesh Government has spent Rs. 20.73
crorcs on this water supply projcct ;
the cost of the facilitics - to be crected
for the supply of water to the stecl plant
is estimated at Rs. 107.36 crores. The
Andhra Pradcsh Government has  been
requested to indicatc a fitm schedule for
the completion of this water supply
project and for the supply of the requis-
ite quantity of water at the boundary
of the stcel plant : this information is
awaited.

Placing of Glass Industry in Negative
List

2894, "SHRT SHIVENDRA BAHA-
DUR SINGIH : Will the Minister of
INDUSTRY bec pleared to state :

(a) whether the sheet glass industry
is placed in thc negative list of the
Financial Institutions ;
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(b) if so, the reasons as to why so
many letters of Intcnt have been issued
for new units ;

(c) whether exports ‘of sheet glass
were highest in 1977 when there was
surplus licensed capacity in the country ;
but now cxports declined to absolute
zero by 1982 ;

(d) whether glass industries were not
interested in exports due to high selling
prices in domestic markets ; and

(e) the reasons as to why valid letter
of Intents not bc exampted from the
‘negative’ list which have under taken
an export obligation of at lcast 30 per
cent of their industrial licences ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA ROA): (a)
No, Sir.

(b) Does not arise,

(c) and (d) According to the Chemi-
cals and Allied Products Export Pro-
motion Council, Culcutta, the exports
of sheet glass have been as under :—

Ycar Export of plain shcet glass
(Rs. Lakhs)
1976-77 213.8
1977-78 591.4
1978-79 303.2
1979-80 217.2
1980-81 129.0
1981-82 97.0
1982-83 181.0
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The decline in exports of shuet glass
has been due to inadcquate exportable
surplus on account of closure of sheect
glass plant of M/S Hindustan Pilkington
Glass Works Ltd. and inability of achi-
eving full production at Boiser plant of
M/S Shrec Vallabh Glass Works Ltd.

(¢) Does not arise.
fooq atn qul & o wigenwt
& HTY TETETY
2895. st TrawETy afgarTc : @1 g
Gt ag A € § w0 fe ;

(%) 2 & food @1 as? & Awa
afgenal & |a1q TSgAT feay mww)
& a=meerT foar qm

(w) @@ & st sqgfea arfaq
sqgfan samfadi § =fgaen N
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ST &1 fradl §, AR

(7) wsaax feax asgufeal &
favge sHA wdT A ag g ?

g Waeg ¥ Tew WA (siwa
w gmA famg) : (%) & (7) ws)
q ddfga AT M Ay A F fag
U FI®HIT SR § | IOHR &
e & @) F a9 § afew wie-
g smarT g Y€ FixE awfaa gy
fow a2 § #»aifs srqwa afge fafw
AN sgear Sy ¥ favg § ) g
fee @7 a9t & ra wfgenai & are
TATEIT & ATHA K TITTFEGT TGT
@ ¥ gggfea &k arfa aggfea
saanfa #¥ afganan € gt dear
qffgez & Sra€ g
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Increase in Losses in Sail

2896. SHRI K. LAKKAPPA :
SHRIMAT] KISHORI
SINHA :

' SHRI DHARAM DASS
SHASTRI :

DR. SUBRAMANIAM
SWAMY :

Will the Ministry of STEEL AND
MINES be pleased to state :

(a) the steps contemplated to check
the increasing losses in the Steel Autho-
rity of India Limited!

(b) Whether due to appointment of
unexperienced Divisional General Mana-
gers, Chairman and Managing Director,
the losses in the SAIL are increasing
day by day;

(c) how much loss Was been incurred
by SAIL during the last threc years ;
and

(d) the corrective steps Government
propose to take in the matter ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI N.K P. SALVEL) : (a)
(c) and (d) SAIL’s profit/loss position in
the last threc ycurs is as follows :—

(All figures in Rs. crores)

Year Profit (- )/ (Increase in cosls
Loss (—) less increase in
net realisation
over the previous
year).
1980-81 (4+) 101 ( 45)
1981-82 (+) 39.17 (—) 15
1982-83 (—) 105.76 ( 115)
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The main reason for the losses of
SAIL is that net realisation continues
to be lower than the increase in costs,
as set in the following tabie :—

.

(All figures in Rs: crores)

1980-81 1981-82 1982-83

Estimated increase 125 319 231
in sales realisation
of SAIL over thc
previous year.
(steel and pig iron)
Increase in costs over
the previous year.
— raw materials, 124 232 199
stores, spares,
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power.
— salaries & 29 42 57
wages.
— maintenance 3 10 3
— depreciation — 1 9 9
— interest 15 11 78
Total increase in
costs over the 170 304 346

previous year of

the above items.

The profit and loss position of SAIL
plants in 1983-84 will be known only
after the accounts for the year have
been closed.

In order to rcduce the losscs and
improve performance, SAIL is making
cvery effort to diversify its product-
mix to better match demand, accclerate
sales by adoption of an aggressive
marketing strategy and thereby reduce
stocks of finished goods, raw materials,
stores and spares and cxport surplus
production. Special measures to achieve
cost rcduction by improving technological
processes, better maintenance to maxi-
mise the availability of equipment by
timely repairs, minimisation of purchases
of stores and spares and restriction of
expenditure in all possible ways, have
been also adopted.

(b) No, Sir.

Proposal To Exempt Some Elec-
tronics Units from Licence

VIJAYA-
PRIME

2897. SHRI V.S.
RAGHAVAN Will  the
MINISTER be pleased to state :

(a) whether Government have any
proposal to exempt electronics . units
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A R F
with a capital investment of upto Rs. 3
.grores from licence ; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR. M. S.
SANJEEVI RAO): (a) and (b) with
affect from May 9, 1978 and in line with
the overall policy of liberalising invest-
ment procedures, electronic projects
with investment on fixed assets in terms
of land, buildings and plant and
machinery not exceeding Rs. 3 crores,
have already been  excmpted from
Industrial Licencing, subject to the con-
ditions set out in statement |, which
apply to all sectors of industry.
However, this exemption does not apply
to the 5 clectronic product catcgories
listed in statement 11, because * product
categories 1 to 4 are covered by special
Industrial and Technology Policies, and
product catcgory S is rescrved for the
Public sector under the Industrial Policy
Resolution, 1956. With effect from
April 23, 1983, the investment limit
referred to above has been raiscd from
Rs. 3crores to Rs. § cror~s, but with
other elemcnts of the policy remaining
as ecarlier.

Statement |

Conditions For Fxemptirg Industrial
Projects With Investments on Fived
Assets Upto Rs. 3 Crores From

Industrial Licensirg

1. The item of manufacturc is not
resened for production in small-
scale or public sector.

2. The industry is not subject to
special tcgulation  or subjet o
capacily constraints, )

3. The proposcd investment docs
not require foreign exchange per
year cither for the import of raw
material or for parts and compon-
ents exceeding 15°, of the ex-
factory value of annual. produc-
tion or uptoa ceiling of Rs.40
lakhs for raw materials and parts
and components taken together.
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4. The location of the project is not
within the standard urban arca
limit of a city having a population

" of 10 lakhs or more or within the
municipal limit of a city having
a population of 3 lakhs or more.

S. The industrial undertaking does
not belong to an MRTP'FERA

Company.
Statement-11

Flectronic Product Categorics
Covered By Special Indusirial
Liceniing And Technology Policiss

1. TV Rcceivers
2. Ekctromic Componcnts

3. Computcrs, ouni-computers ‘micro
provessor based system and allied
items,

4 Dagital Clectronic Watches.

S Two-way Radio Commuaauions
and Allied Lquipment,
fermiy gfm 1o T fed wd
aqre) & A

289K, «t quErw wIEWY : W Ay
"o gz IR € g &N fw :

(v) s71 fest qfan & a'w
713 oyx, freat B aaedd, 1983 &
AT 1984 A% ainiNY & feak
gy gx fed § w¥r 2 qyuw fem
ferm ¢ §;

ﬁ) 41 fagy aql o) gwar &
949 frell @ geuw swgu d;
Wz N

(n) fe=a gfan 51 o wivs
FAT AGT TATAWIH] AATA AWT @Y
asqy 37X & fag gAagT guUK &7
IR & g eveal & gafea
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1 2 3
oz 143 132
garrd 153 128
arzfsa N0 226 201
azIArgT N 160 226
fafas |NQ 781 741
fafaw w1, . 6. 738 835
nNg: 2255 2336

(1) waafsa =iz aswy &
gfez @ fzs1 gfqq €1 fafusa q3wial
1 farar qadenr w9 W@ o
feedt gfag st zwmar & gar oA &
fad safe7al Q¥t 39ww & wu &
any 9z Zfg € arA &

Revicw of Cadre Policy Relating
10 Intelligcnce Burcau

2899, SHR1 CHITTA BASU : Wil
the Minister of HOME  AFFAIRS be
pleascd 10 state :

(a) wh.ther itis a fact 1hat a decisis
on was taken to conduct a review
of the cadre policy r¢lating to thel. B
(Intclligence Bureau) som time ago;

(b) if so, whether such rvieew has
since been complcted,;

(¢c) if so, whether Gove..nment have
since considercd the review report; and

(d) if s0, the actions taken thereon ?

THE MINISTER OF STATE IN-~
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) Yes, Sir, L e

(b) The review is in progress.

(c) and (d) Do not’ arise.
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Involvement of Delhi Policemen in
Palam Road Robbery Case

2900. PROF. AJIT KUMAR
MEHTA : Will the Minister of HOME
AFFAIRS be pleased to state;

(a) whether it is a fact that certain
Delhi Policemen were involved in the
Palam Road robbery and murder that
took place in September, 1983;

(b) If so, the details there of; and

(c) The action taken by Government
in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH) : (a) The
investigations conducted so far do not
reveal the involvement of any policemen
in this casc.

(b) Docs not arisc.

(c) Investigation of the casc 1s cnli-
nuing and vigorous cfforts are being
made to work out the case and to
apprchend the culprits.

Visit of West German Minister of
Science and Technology in India

2901. SHRI SUBHASH CHANDRA
BOSE ALLURI : Will the PRIME
Minister be Pleased to stalc :

(a) Whether it is a fact that West
German Minister  of Science and
Techonology visited India sn  the month
of February, 1984; and

(b) if so, the outcome of discussions
held with the visiting Minister ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY, ATOMIC
ENERGY,SPACE,ELECTRONICS AND
OCEAN DEVELOPMENT (SHRI
SHIVE RAJ V. PATIL) : (a) No Sir,
the West German Minister for Seience
and Technology did not visit India
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during Februay, 1984. However, at the
invitation of the Government of India,
a four mcmber delegation from the
Federal Republic of Germany, led by
the State Sccretary of Federal Ministry
of Rescarch and Development  visited
India, in Fcbruary, 1984.

(b) The West German delcgation
had discussions with the officers of
Department of Scicnce and technology
Ocean Development, Space, Atomic
Encrgy, Non-conventional Energy
Sources, as well as Council of Scientific
and Industrial Rescarch.  The progress
of ongoing programmes of cooperation
in vanious ficlds was reviewed and possi-
bilitiecs of expanding the cooperation
was cxplored. The German delegation
also visited Banaras Hindu Unmiversity,
Bhabha Atomic Rescarch Centre and
National Institute of Oceanography.

Setting Up of State Level Commitles
to Saaction Proposals

2902. PROF. P JLKURIAN : Will the
PRIME MINISTER be pleased to siate :

(a) whether Government have any
proposalito set up Statc level committes
to sanct on proposals from clectronics
units for the manufacturing of various
clkectronics items;

(b) Whethcr  the present  system of
ssuing sanction from Delhi has been
found unsatisfactory, and

(c) If so, the steps being taken in

this regard ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS &
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES(DR. M. S. SANJEEVI
RAO)  (a) On the advice of the Govern-
ment of India, State Level Committes to
sanction proposal for the maoufacture
of certain electronics items in the small-
scale sector, have alrecady been set up
in the States,

. (b) No, Sir.

I (c) Does not aris

A%
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Meeting of the Development Council
for Tyres and Tubes.

2903. SHRI K. T. KOSALRAM :
Will the Minister of Industry be pleased
to state :

.

(a) the number of times the Devclop-
ment Council for Tyres and Tubes
constituted in December, 1982 met uplil
now; and

(d) The membership of this Council,
and the agecnda items that have been

PHALGUNA 24, 1905 (SA4KA)

Written Answers 162

discussed in the meetings of this
Council ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO): (a)

The Development Council for Tyres and

“ Tubes was constituted in  March 1983.

No. meceting of the Council has been
held as yet.

(b) The Membership of the Council
is given in the anncxed statement.

Statement
S. No. Name Represent
1. Chairman, Automotive Tyres Manufacturer Chairman
Association.
2. Jt. Secretary. Administratively incharge of Linoleum Member
and Rubber in the Dcpartment of Industrial
Development.
3. Jt. Secrctary, Ministry of Commerce. do
4 Jt. Secretary, Ministry of Pctroleum. do
s. Dcvclopment Adviser, Ministry of Chcmicals & do
Fertiliscrs.
6. Jt. Secretary, Ministry of Finance; D/o Revenue. do
7. Rcpresentative of Dcevclopment Commissioner,
(Small Scale Industries).-Director dealing with the
subject. :
8. Industrial  Adviser, Directorate

Technical Dcveclopment.
9. Chairman, Rubber Board.

General of Member Sccretary

Member
10. President, All India Rubber Industries Association
11, President, Association of Carbon Manufacturers. do
12, President, Association of Synthetic Fire Industry. do
13. President. All India Water Transport Centres. do
14. Presidents, Dclhi Tyre Traders Association.
18. Managing Director, M/s Dunlop India Limited. do

16. Ma naging Director, M/s. Vikrant Tyrés Limited. do
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‘.‘.‘__._1;“3« ke
41 7 2
o1 Managing Director, M/s. Bombay Tyres Intcrna- do
tional.
-+ 18. President, Acvsociation of Engineering do
Industry.
19. Managing Dircctor, M:s. F Tyres Limited. do
20. Jt. Secretary, Ministry of Labour. do
21. Representative of Kerala Rubber Growers. do

.

Ttraasportation of Nen and Matcrials
to Camp Set wup in Antarctica

2904. SHRI R. P. GAEKWAD : Will
the PRIME MINISTER bc plcased to
state :

(a) whether work hed begun  for
transporting men and matcrials (o the
base camp set up by the Indian expedi-
tion in Antarctica;

(b) whether some  cquipment  had
already been shifted to the camp site:

(c) whether after the transportation
of men and materials s over, the
Department of Ocean Decvelopment
propose to erect a building which will
house the permanent Indian station on
this icy continent;

(d) if so, whether Government will
spell out the benefits likely to accrue as
a result of scientific expcriments, item-
wise! and

(¢) whether any other counties have
sel up such a camp at Ai.arctica, if so*
their names ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY, ATOMIC,
ENERGY, SPACE, ELECTRONICS
AND OCEAN DEVELOPMENT (SHRI
SHIVRAJ V. PATIL) : (a) to (d) Yes
Sir. The Work on setuing up of a

‘permanemly manned Indian Rescarch
Station in Antarctica has been comp-
leted.

B

(d) The Continent of Antarctica is
unique for scientific research. It plays a
very important role in regulating the
global weather and more particularly the
wcather of the Indian Ocecan region.
Studics carried out in carlier expeditions
on geology, geophysics, geomagnctism,
glaciology, radiowave propagation eic.
have given us some understanding of the
challcnging  continent. Besides  the
National prestige, which the expeditions
have given to the country, Indias
presencc in Antarctlica is necessary for
future matcrial gains that Antarctica
may provide to the world community.
Morcover, scientific studies in Antarctica
will help 1n unperstanding the resources
of Antarctica including the surrounding
sca,

In addition to India, the following
twelve countrics have permanently
manncd stations in Antarctica.

1. ARGENTINA
2. AUSTRALIA
3. CHILE
4. FRANCE
s. JAPAN
6. NEW ZEALAND
7. POLAND
8. SOVIET UNION
9. SOUTH AFRICA

10. UNITED KINGDOM

11. UNITED STATES,

12. FEDERAL REPUBLIC OF

GERMANY '
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5
o

Further three countries viz-
BELGIUM, NORWAY and BRAZIL
have seasonally manned stations in
Antarctica.

Recommendations of the Mandal
Commission

290S. SHRI MOTIBHA1 R.
CHAUDHARI : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether itis a fact that the
recommendation of the Mandal
Commission have becn examined by the
Commission headed by Shri M. H. Beg
Minorities Commission;

(b) if so, the details of their
examination report; and

(c) whether Government agree to
their view that the Mandal Commission
has failed to give constitutionallv valid
criteria to identify backwardness?

A

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) to (c) The Minoritics Commission
headed by Justice M. H. Beg, who were
Comsulted on the Mandal Commission
Report were of the view that the report
does not establish constitutionally yalid
criteria 1o identify backwardness among
groups professing what may be called
Hindu religion from thosc not professing
such religion and the criteria adopted
by the Commission are not rationally
connected with the objectives of the
Commission. The Mandal Commission’s
Report is  under consideration of
Government.

Persoms Arrested in the Name of
Naxalities in Bihar

2906. SHRI RAM SWARUP RAM ;
Will the Minister of HOME AFFAIRS
be pleased to state :

. (_l) the number of persons arrested
in Bihar in the name of Naxalites during
the last one year:

(b) whether the arrested persons
have been duly ‘tried;

PHALGUNA 24, 1905 (SAKA)

Written Answers 166

(c) if so, whether in a large number
of cases, the charges of being Naxalities
were found to be false and the pcrsons
involved were innocent; and .

(d) whether Government are ready
to undertakc a survey of those areas
which are supplosed to be Naxalite
operated areas?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR1 P. VENKATASUBBATIAH) :

(a) 10 (c) Information is awaited from
the Government of Bihar.

(d) It would be for the State Gover-
nment to takc nccessary action it the
matter.

Call by Militant Sikh Leader to
Sikh Youths, to Eliminate Enemies
of Sikh Panth

2907. SHRI1 A. R. MALLU :
SHR! KAMAL NATH :
SHR! P. NAMGYAL :

Will the Minister of HOME
AFFAIRS be plcas.¢ to state :

(a) whether Government’s attention
has bcen drawn to the news item in
Hindustan Times dated 2 February, 1984
that the Militant Akali Lcader Jarnail
Singh Bhindrawale gave an open call to
the Singh youths to buy motor cycles and
revolvers s and elimipate the enemies of
the Sikh Panti;

(b) if so, the details in this regard;

(c) the rcaction of Government in
this regard; ard

(d) whether the arrested extremists
have revealed that they had obtained
arms from various rest houscs in Golden
Temple;, Amritsar?

THE MINISTRY OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P VENKATASUBBAIAH)
(a) Yes, Sir.

(b) and (c) According to information
furnished by the Government of Punjab
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Shri Jarnail Singh Bhindranwale while
. addressing a convention of the All India
" Sikh.Students Federation in Golden

. Temple complex, Amritsar, on Ist

" February, 1984, asked the participants
to keep wcapons and motorcycles for
dealing with the enemies of the Panth.
He also aksed them not to have arms
licences. A casc has been registered in
this rcgard. The State Govt. has taken
various measures to curb cextremists
violence.

(d) Some of the accused arrested 1n
various criminal cases have disclosed
during interrogration that the arms ased
by them in committing crimes were ob-
tained fiom the extremists hiding in the
Golden Temple complex, Amritsar.

Formation of Parallel Goveramcnt
in Punjab

2908. SHRI1 CHINTAMANI
PANIGRAHI : Will the Munister of
HOME AFFAIRS be pleaszd to state

(a) whether the ncws item captioned
**Chauhan calls for parallel Goveroment
in Punjab’® appeared in Times of India
(Delhi edition) datsd 7 January, 1984
has come to the notice of Government®

(b) if so, the steps taken to stop
circulation of copies of letiers pur
ported to have been written to various
Akali Leaders; and

(c) ths action initiated in the
matter? .

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH)
(a) Yes, Sir.

(b) and (c) A letter dated 2nd
December, 1983 Purported to have bcen
written by Dr. Jagjit Singh Chauhan
from U. K. to_ various Akali Ilcaders
came to the noticc of the State Govern-
ment who had its contents examined.
A case u/s 13 Unlawful Activities
(Prevention) Act,1967, has been registered
in this connection.

-
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‘“‘Damage to Ecology in Hill Areas
of West Bengal duc to Hydro
Electric Projeet”

2909. SHRI AMAL DATTA :
SHRI NARAYAN CHOUBEY :

Will thet PRIME MINITER be
pleased to state :

(a) whether Government are aware
that a statement attributed to Prime
Minister regarding damage to ecology in
hill area of West Bengal due to a to
World Lifc Fund has becen published in
Newspaper  (Statesman, Fcbruary 20,
1984);

(b) What Hydro Electric Project did
the Prime Minister refer in this connec-
tion and the damage t0 ccology Which
according to her Will result from such
project;

(c) the place of damage, nature of
damage and 1ts apprehended effect on
ccology:

(J) Whether the rejoinder of the
Chief Minister, West Bengal Government
tot he abowve statcment of Prime
\tinister, (Statesman, February 21,
1983) has been noticed by Prime Minister,
and

(¢) if so, whether there is no project
at all but mercly a proposal for suppl-
ying drinking water in the area referred
to by the Prime¢ Mnister ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ENVIRONMENT
(SHRI DIGVIJAY SINH) : (a) Yes,
Sir;

(b) to (e¢) The reference was to the
Kalimpong Water Supply Scheme from
the Neora Khola. This scheme envisages
weir construction and laying out pipe-
lines in the biologically rich and
undisturbed Ncora Valley. The West
Bengal Government has not accepted
Government of India’s advice not to
proceed with the project on ecological
grounds, A dectailed report on the
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ecological impact of the Schcmc_‘ is
under preparation.

The date referred to under item (d)
is infact Fcbruary 21,1984 and not
February 21,1983 as mentioned.

wqx qqze yafa €1 wAadiwaia
w® gz, fEal ar arzr wan

2910. st vy ste TR} : AGT AK
aw) gg aqamd A ¥q1 €70 fE

(%) war wrem WM 97 FqAT A
i} 0w ggzw gerfA &1 faar faar
v 7 gy azamm gro weavisag
™oyt ¥ fawz gy a1 @ (oA
wen feats 13 A, 1984).

(w) ofe gt AY war agt 97 gfaw
Im TR 9 Ayz FH @,

(n) afz pi, M 39% w31 wrTm
2 ot sm A TTmnr IR wWAPIY
dzaY &1 AR GCT q LIWITY A2 AF
TTX go Ay 7 OY7 gaAt F oA
eI €7 §1 amy fxar ar;

(7) afz 7t, m gfaq & frrg
U7 A% qqr gt &Y af }, v

(%) afr ¥¥€ w1amiy af =1
nt } Ay € 7 I R 7

T wAarmg # g AN ()
Svzmawaar) : (%) & (F) giAife
If=% ¥1 gm g®r €1 w¥E gz gfaa
T g} fwr M feid N A=
%13 ol q1an & i wrasTE L
€ &1 & fay gurg fea ar T2 3

WU Wwr aw agfa afira

2911. &t waw FWIC qYA ;&0
A N gy a7 FarwIA o
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(%) w21 aifafqn fad  (afeww
) § AU @\ 9o mrqfa
afzgtstar wizdla a7 shrga N w
AT aA §;

(=) afz gi, @ ga afarqar at
g&q fadaaiq #71 §; M

(m) =8 afw@isar 1 s3 as
TNFT 7 27 I1F Y FA1FA1 A
A% wraf-aga & X § gfzaw faca
g as fagr strqar ?

qgiave fawm & 39 |a (A
fafrawg fag : (%) st a8t

(=) &Y= () s@ araar & sfas
®1 8 793 91 AT AR 9 ¥
arar7t faaim agr qrzaared fagl
w1 afewsgar @ af 3 AT F
qif7feafasia gar & a1t & qF
fazgy frarz are F1 o @ ¢ gfF
FIAlg 373 I q1 qafyq agi @
uq: &l e Efr #1983 A Izar

2

Damage to Tarapur Atomic Power
Station Duc (o Non-availability of
Nuclear Fuel

2912, SHRI NAVIN RAVANI :
SHRI CHINTAMANI] JENA :

will the PRIME MINISTER be plea-
sed to state :

(a) whethcr there is any danger to
Tarapur Atomic Power Station due to
non-availability of enriched uranium
fucl from abroad;

(b) if so, what alternative arrange-
ment is being made to run the Atomic
Power Station; and

(c) the latest position in regard to
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getting the enriched uranium from U. S.
A. or from Framce ?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI) : (a) No,
SiE,

(b) and (c) Pursuant to the Agree-
ment eoncluded between India and
France in November, 1982, France in
lieu of the U. S. A. is supplying enri-
ched uranium for the Tarapur Atomic
Power Station within the framework of
the 1963 Cooperation Agreement.

Collaboration of Indian Companies
with Bulgaria

2913. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of INDUS~
TRY be pleased to state :

(a) whether some Indian and Bulga-
rian Companies have established joint
“collaboration;

‘(b) if so, the names of those Indian
and Bulgarian Companies; and

(c) the details of their joint collabor-
ation ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO) : (a)
Yes, Sir.

(b) and (c) Details of foreign colla-
boration proposals approved, including
the names of Indian and Foreign firms,
items of manufacture and nature of
collaboration, are being published
regularly by the Indian Investment centre
New Delhi, as a supplement to its Mon-
thly News letter. Copies of this publi.
cation are sent regularly to the Parlia-
ment Library.

Programme for Making the People
Conscious of the importance of
Healthy Environment

2914. PROF. NARAIN CHAND
PARASHAR : Will the PRIME MINIS-
ter be pleased to state :
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(a) whether Government have laun-
ched any programme for making the
people in general and the younger

generation in particular, cnoscious of

the importance of healthy environment
by avoiding pollution on the one hand
and preserving the ecological balance on
the other;

(b) if so, the brief outline of this
programme and the rate and channels
through which it has been launched;
and

. (c) if not, whether Government
would launch such a programme and.
extend it to the educational institutions
as well ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ENVIRONMENT
(SHRI DIGVIJAY SINGH) : (a) and (b)
Yes, sir, the Government has been
organising several activities for arousing
environmental consciousness among the
people: Multi-media compaigns, involv-
ing the Radio, T. V., press are being
launched from time to time Special publ-
icity and technicl material is alsobeing
produced and widely distributed in the
form of special issues of scientific journals
feature programmes, posters etc. The¥
Directorat for Adult Education, Youth
Organisations and the Faculties for Adult
and Continuing Educations at universi-
ties are being actively involved in these
programmes.”

Special programmes, involving school
children are also being organised. These
include nature slogan contests, painting
and photographic competitions, debates
and All India Essay competitions on
environment. So far 3 Al India Essay
Competitions have been organised th-
rough United Schools Organisation These_
competitions were conducted in all the(
16 languages recognised in the Constitu
tion. The response to these competit
ons had been highly encouraging fromi-
almost all the States and Union Terri-
tories. Special cfloris ‘are being made
to encourage such activities in the States
from which the response had not been
satisfaetory.

(c) Does not arise.
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Direct Recruitment to Delbi Police

2915. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether any direct recruitment
has been made to the Delhi Police during
the last three Years i. ¢. 1980-81, 1981.
82, 1982-83 and the current financial
year 1983.84 for various categorics;

(b) if so, exact strength added to
cach catcgory of the police personncl,
during ecach of the ycars referred to
above;

(c) whether 1t has been ensured that
thc¢ neighbouring States of Haryana,
Punjab, Himachal Pradesh, Jammu and
Kashmir and Rajasthan and Uttar Pra-
desh have been adequately represented in
the sclections;

(d) if s0, the dates and places at which
the recrustment was made for the Delhn
Police during thrs period and the recrut-
ment made at cach place: and

Category of post
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(c) if not, whether it would be ensu-
red all thase states would be given fair
representation in future recruitment ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI1 P. VENKATASUBBAIAH) : (a)
Yes, Sir.

(b) The requisite figures are indicated
in the Statement attachcd (Statement.l).

(¢) Recruitment to the post of Sub
Inspector (Excecutive) is made on all India
basis through staff sclection commission.
since 1982, other posts arc filled up
through the Employment Exchange.
Prior to this, reccruitment of Constables
(Executive) was also made on all India
basis including the neighbouring  States.

informtion is
attacned (Stat-

tJ) The requisitte
given in the statement
ment-1).

tc) Doaos not arise,

Tota: No. of posts filled up.

1980-81 1.81-82 1982-83 1983-84

Sub Inspector (Fxccutive) “ 100 124 >4
Sub Inspoctor (Satistician) - 1 - -
Sub Inspector (Lib.) - ! - -
Sub Inspector (MT Oper) - - 2 -
Assistant sub Inspector (Steno) 2 1 2 -
Assistant Sub Inspector (women) 2 3 2 -
Assistant Sub Inspector (R. Tech.) 22 - - -
Assistant Sub Tnspector (Shorthand — 2 - -
reporter)
Assistant Sub Inspector (SAST) - 20 6 ®
Head Constable (AST) - 15 17 o
Head Constable (Min) 60 o7 » °°
Constable (Mounted Police) 19 - - o
Constable (Drivers) - 136 78 *
H. C. (Telephone Opr.) ! - U o
Constable (Executive) 1457 466 5137 200

- —_ 2

Constable (Bandsmen)
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Sl. No.

s W N -

16.
17.
18.
19.

20.

21

22,

23,

. Gurdaspur (Punjab)
. Lucknow (U. P.)
. Sirsa (Haryana)

. Delhi

. Alwar (Rajasthan)

Sikar (Rajasthan)

. Jhunjhunu (Rajy)

. Jodhpur (Rajasthan)
. Bilaspur (M. P.)

. Raipur (M. P,)

. Nainital (U. P))

Sitapur (U. P)

. Bareilly (U. P))
. Banaras (U.p.)
. Pratapgarh (U. P.)

Trivendrum (Kcrala)
Ernakulam (Kcrala)
Amrawati (Maharashtra)
Nagpur (Maharashtra)
Delhi

Declhi

Simla (H. P))

Madhuban (Haryana)

Place of recruitment
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Statemcat-11

Date of rccuitment

13.3.1980
16.8 80
9.9 80

In the yecar
1980-81

4501

During 3rd 4th
week of Nove-
mber, 1981

—do—
—do—
—do —
—do—
—do—
—do—
—do—
—do-—

During 3rd
4th weck of
November, 1981

—do—
—do—
—do—
—_do—

In the yecar
1981.82

In the year
1982.83

4483

4.4.8)

Written Answers - 126

Number of Candidates
Selected.

286
164
333

623

8 (Recruitment made
only for Exservice-
men)

147

3622

(Recruitment made only
for Exscrvicemen).
1?7 —do—
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1 2 3 4
24. Baripada (Orissa) 11.4.83 (Recruitment made only
for S. T. candidates),
25. Jaipur (Rajasthan) 12.4.83 14 —do—
26. Nagpur (Maharashtra) 11.4.83 — —do—
27. Ranchi (Bihar) 23 4-83 14 ~do—
28. Nugpur (Maharashtra) 16.5.83 11 —do—
29. Declhi . During the ycar 276 (A total number of

1983.84 1054 candidates have

provisionally becn selec-
ted and arc being exa-
mined medicaly They
will be finally appoin-
ted, after verifying their
character and irntecc-
dents).

(Since candidates sclected for recruitment as Congtables in Delhi Police onhj'n-e

dates and from the placcs mentioned above were appointedicalled for training, in batches

subject 10 availability of training facilny, the datc of appointment, as such, different

from the datc of selection).
Recruilmeat (o Pars Military Forces

2916. PROF. NARAIN CHAND
PARASHAR . Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether there has  been any
recruitment 1o (1) Botder Security Foree
(m) C. 1. S. F. (i) Indo Tibctan Boider
Pohice and (1v) Central Rescrve Police
during the last 3 ycars including the
current financial yecar.

(b) if so, the exact addition made to
the strength during these years separatcly
for cach of the Forcc ycar-wise;

(c) whether it has been ensured that
the recruitment has been made at such
places and in such a manncr as to give
fair representation to all States/Union

Territories and all cross scctions of
society;

(d) if so, the exact procedurc follo-
wed recruitment alongwith the names of

the places and dates on which the recruit
ment was made; and

(e) if not, whether steps would be
taken immediately to ensure the recruit-

ment in such a  manner as to give ade-
guate representation to all States;Union
Territories  and all cross scctions of
socicty ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRT MATI RAM DULARI SINHA) :
tay Yes, Sir.

(b) A statement indicating the exact
addition made¢ yecar-wise in the armed
forces is encloscd.

(c) Yes, Sir.

(d) As and when recruitment is made
vacancics arc advertised in all prominent
ncwspapers and publicity is given through
Central Employment Exchanges, A. I. R,
Television as well as SC/ST organisa-
tions and c¢x-scrvicemen welfarc organis-
ations. The informatiOn about the
places and dates on which the recruit-
ment was made is being collected and
will be laid on the Table of the House
in due course.

(e) Does not arise.
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Statemcut

Statement Showing Year-Wise Additions In The Armed Forces

Sl. Name of the

No. Force.

Additions made during

R 1981 1982 1983 1984
1. B.S, F. 2873 119 4076 1115 (upto 28th
Fcb, 1984)
2. C.R. P F. 439 « 6571°
3.C.LS.F. 273 320 836 6l (up to
Feb 1984)

4. . T. B. P.

It will not be in the public interest to give details.

*This includes recruitment up to the current financial ycar.

Economic Developmient of Backward
Arcas

2917. PROF. NARAIN CHAND
PARASHAR : Will the Minster of
PLANNING be pleased to state :

(a) whether the Plarning Commission
has dccided to accelerate the economic
development of the backward  arcas of
the country, including hill, dcsert and
tribal arcas, by giving a high prionity to
the provision of transpor! infrastructure
like ncw railway lines, roads, bridges,
telccommunication and postal facilitics
and by including them in the core Sector
of the Scventh Five Ycar Plan, if so,
the dccision taken in this regard;

(b) whether the Planning Commission
would ensurc the allocation of liberal
finanances for these scctors in  these
backward areas in th: Seventh Five
Ycar Plan and crcats a scparate ccll for
monitoring the speedy exccution of the
projects in these sectors for each
Department Ministry;

(c) the likely date by which it would
be donc; and

(d) if not, the rcasons thercfor?

THE MINISTER OF PLANNING
(SHRI S. B. CHAYAN) ; (a) to (d) The
Planning Commission is now engaged in

the preparation of an approach paper
to the Scventh Plan  This, an approval
by the National Devetopment Council,
will form the bauis on which the detailed
work of Plan formulation will be
undertaken by the Centrc and the
States. [t 1s too early to comment upon
scctoral prioriucs including dctasls of
any projects  or schemes in the Seventh
Plan at this stage. 1t may, however, be
broadly indicated that high priorty will
continue to be given (o the economic
development of backward arcas.

Persons Held Under National Secwrity
Act in States

2918. SHRI PIYUSH TIRKI . Will
the Minister of HOME AFFAIRS be
plcascd to state,

(a) the total number of persons held
under National Security Act for more
than six months, Statec wise; and

(b) total number of political

prisoners therein State wise?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P- VENKATASUBBAIAH) : (a)
and (b) Information is being collected
and will be laid on the Tablc of the
House.
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Mecting of AAsu with Government

2919. SHRI PIYUSH TIRKI! : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) the details of last mceting held
between the lcaders of AASU and
Central Government;

(b) whether it is a  fact that Gover-
nment are disinclined to take the
Initiative for fresh ncgotiations  with
the AASU;

(c) if so, the reasons thercfor; and

(d) if not, when it is going to be
held?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):
(a) to (d) The last round of talks in the
combined meeting of representatives of
Government, Leaders of Opposition in
Parliament and AASU AAGSP was
held on the 4th and Sth January, 1983,
However, these talks remained inconclu-
sive as in  the case of 1961-71 entrants
no agreement could be arrived at,
though an arca of ugrecement was fund
in respoct of prc-1971 and post-1971
entrants. Government, while remaining
firm in honouring the national commit-
menits in respect of  pre-March, 1971
centrants, were prepared to Consider
differont alternatives with a wview to
sccommodate the agitators, puint of
‘view. However, thesc were not  found
feasible.

Government have made its stand
clear that doors are opcn for fresh talks
on the forcigners issuc and that
Government are anxious to consider any
fresh. Practical and pragmatic proposals
in consultation with State Government
and all concerned with a view to find a
just and satisfactory solution. Gevcern-
ment are making sfforts to restore
normalcy and create conditions congenial
and conducive to a fruitful dialcguc.

Irregaularities Commitied in Purchasc
of Goods for Tihar Jail

2920. SHRI NIHAL SINGH : Will
the Minister of HOME AFFAIRS be
pleased to state ;

.
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(a) whether Government  have
received compla ints regarding irrcgulari-
ties being commitied by officers in the
purchase of goods for Tihar Jail; and

(b) if so, thz dctails thercof and
the action tak:n by Government in
regard thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
and (b) while no specific complaints
have been received in this connection,
the Dc¢lhi  Administraton have issed a
circular on 10th  Muay, 1983 directing
that all the articles required for the Jail
consumption should bz purchased from
the agencies namely Kendriya Bhandar,
Super  Bazar and Civil  Supplics
Corporation. In pursuance of this
circular, the system of contractors was
abolished and a!l lhe purchases have
been channelled through these agencies.
At preseni no mujor  purchase is being
transacted throuch private contractors
which eclimlnat.y the scope of any
icregularity bring ¢ mmitted by  Jail
officials

Extension of taking Overperiod of
Indusirial Undertakings

2922, SHRI NIHAL SINGIH : Will
the Minister of INDUSTRY be pleased
10 state :

(a) the nam:  of industrial undcrta-
kings whose tuking overperiod under
Industry (Development and Regulations)
Act was extended, indicating the period
extended in cach case, by 31 December,
1982, '

(b) the date up to which the period
of cxicnsion has again been extended of
those industres in whose case the pcriod
was carlier ¢xtended upto  May, 1983;
and

(c) the names of the industrial
undertakings which Government decided
to nationalise during the period from 1
April, 1983 to 31 March 1984?
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THE MINISTER OF STATE IN
THE MINISTRY OF |INDUSTRY
(SHRI PATTABHI RAMA RAO) : (a)
and (b) A statement is attac hed.

(c) The following industrial underta-
kings which werc managed under the
provisions of the Industrics (Dcvelop-
ment & Rcgulation) Act have been
nationalised sincs Ist April, 1983:—

By Central Government

1. M/s. Ganc¢sh Flour Mills Co. Lud,
Dclhi

2. M/s. Inchek Tyres Ltd., Caliutta
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. M/s. National Rubber Maufac-
turers Ltd., Calcutta. -

. M's. National Rubber Manufac-
turers Ltd., (Kalyani Unit) West
Bengal.

By State Governments @

. M's. Orissa Textile Mills Ltid.,
Orissa.

6. M/s. Seth Govindram Sugar Mills.

Madhya Pradcsh.

. M's Jaora Sugar Mills Pvt Ltd.,
Madhsa Pradesh.

. M’s. Eastern Distillenies (P) Lud.,
Wcest Bengal.

Statements

Names of industrial underiahings Which were momaped under the Industries
(Developmeht and Regulations A -1, 195/ on 315t December, 1952 and the dates
upto Which the t ke over has been extended in each case.

S1. Name of the Undertaking Date of Date of Date upto Remarks
No. take over validity of Which the
of manage- managc- managc.-
ment ment of ment take
take over  over orden
orders as has been
on 31 12.  lost
1982 extended
beyond
May, 1983
1 2 3 4 S 6
1. M/s. Indian Rubbcor Mirs. 18. 9.72 31.3.83 31 10.85 Not exten-
Ltd., Calcutta. ded beyond
31.10.83
2. M's. Carter Pooler & 0. Pvt. 24,10.72 31.3.83 Not cxten-
Ltd., Calcutra. ded beyond
30.4.83
.
3. M/s. Ganesh Flour Malls Co 3.12.72 2.5.83 2. 2.84 Natio-
Lid., Delhi. nalised.
4. M/s. India Machincry Co. Ltd. 25.11.712 24.5.83 24, 5.84

Howrah
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1 2 3 4 s 6
5. M/s. Containers & Closures 29.11.72 28.5.83 28.10.83 Not exten-
Ltd., Calcutta. ded beyond
28.10.83
6. M’s. Sri Janki Sugar Mills & 15. 1.73 30.9.83 31. 3.84
Co. Dchradun (UP).
7. M/s. Krishna Silicate & Glass 5. 3183 4.9.83 31.12.84
Works Lid., Calcutta
8. M/s. Associated Industries 8. 71.74 7.7.83 7. 7.84
(Assam) Ltd. Kamrup (Assam)
9. M's. India Belting & Cotion 6. 9.74 5.3.83 30. 684
Mills Ltd., Hooghy.
10. M/s. Eastern Distilleries (P) 8.10.74 31,583 3. 6,84 Since Nati-
Ltd., Calcutta, onalised,
11, M s, Motor & Machinery Mfrs, 9.10.74 8.1.83 8, 484
Lid,, Calcutta,
12, M's, Gluconate 1 td, Calcutta“ 22.7.75 21.1.83 30, 6.84
13. M/s. Engel India Machine & 5.8.75 4283 31, 5.84
Tools L.td., Calcutta,
14, M/s. Ply-board Indusiries Ltd,, 27.4.76 31.3.83 31, 3,84
Sninagar, (J&K),
15. M/s. Britannia Lngg. Co, 22.5.76 21,583 21, 5.84
(Titagarh Uity Calcutta,
'6. M's, Bengal Potteries Ltd,, 15. 9.76 14,3.83 14, 3.84
Calcutta,
17. Myss. Cauvery Spr. & Whg, 23.12.76 31,3.83 31, 3,84
Mills, Cauvervnagar (TN)
18, M's. Priya Laxmi Mills Lud. | 23.7.77 22.1.83 21, 7.84
Baroda,
19, M s, Sri Subhalaxmi Mills 10.8.77 Management continued;
Ltd., Cambay. Pctition pending in High
Court,
20, M s, Indorc Textiles Lid., 12.8.77 11.2.83 11. 8.84
Ujjain.
2l. M’s. Somasundram Super Spg. 4.11.17 3.5.83 31. 3.84
Mills, Ramanathapuram (TN)
22. M/s. National Rubber Mfrs. 23.12.717 22.6.83 30. 8.84 Since Nati,
Lid., Calcutta. onalised.
23. M/s. Sri. Rama Sugars & 4. 2.78 2.2.83 2. 8.84

Industries Ltd., Bobilli (AP)
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24. M/s. Kottayam Textiles Ltd., 6. 2.78 5.2.83 28, 8.84
Kerala,
25. M/s. Prabhuram Mills L., 9, 2.78 8.2.83 28. 8.84
Kerala,
26. M/s, Malabar Spg, & Wvg. 9 278 8.2.83 28, 8,84
Mills Lud., Calicut,
27, M/s. National Rubber M(rs, 10. 2.78 9.2.83 30, 6.84 Since
Lid, (Kalyani Unit). Nationalised
28. M/s. Alok Udyog Vanaspati & 29 3.78 28,3.83 30. 6.84
Plywood Ltd,, Calcutta,
29. M/s. Inchek Tyres Ltd., 13. 4.78 12.4.83 30 6.84 Sinoe
Calcutta. Nauonalised
30. M's. SWadesh: Cotton Mills, 13. 488 12.4.83 30. 434
Kanpur,
31. M's. Sri Durga Cotton Spg. 13. 478 12483 2.10.84
& Wvg. Mills Ltd., Calcutta.
32. M's. Aluminium Corpa. of 1. §718 31.3.83 31. 384
India Ltd., Calcutta.
33. M/s. Bengal Immunity Co. 18. .78 17.5 83 17. $.84
Ltd., Cakuita.
34, Dr. Paul Lonhmann (Ij Lid | 101178 9.11.8) 9 584
Calcutta,
35, M/s. Sri Rama Sugar & 6, 1.9 2.2.83 2. 884
Industries Ltd. (Scethanagaram
Unit)
36. M/s Brentford Electric (1) Ltd 2. 2.79 2523 28 584
Calcutta
37. M/s. Lily Biscuits Pvt Lud, 27. 3.719 31.583 30. 6.84
Calcutta,
38. M/s. Lily B.rlcy Mills Pvt, 272,31 31.5.83 30, 684
Ltd. Calcutta
39. M/s, Mahadev Textiles Mills 30. 3.79 Orig:nal order valid upto
Bobli, 27,384
40. M/s. Apollo Zipper Co. Pvt. 2. 579 31583 30 6,8
Ltd., Calcutta,
41, M/s, India Health Institute & 4. 979 4,9.83 30, 6,84

Laboratory Ltd. Calcutta
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42, M/s. National Iron & Steel Co.
Ltd,, Calcutta,

43, M/s. Sree Saraswati Press Lud.,
Calcutta,

44. M/s- Shivraj Fine Art Litho 23, 8.80

Works, Nagpur.

45. M's, Seth Govindram Sugar
Mills, Ujjain (MP).

46. M/s. Jaors Sugar Mills Pvt.
Lud., Ratlam (MP),

47, M/s. Motipur Sugar Factory
Lid., Muzaffarpur, Bihar.

48, M/s. Orissa Textile Mills
Lad., Orissa,

49, M/s. Mohimi Mills Lid., West 23.10,81

Bengal.

50. M/s, Kanti Cotton Mills,
Gujarat,

A & gna Wt IwEA

2923, Wit fwgim g : s31 IJun
ot o7 Tar? &Y §I1 &I f

(%) &a & &fazq & guiaT *1
AT €TX Y |0 ITAY *T sqYTr
Wi g At gea® Il § feAA) |9
nifer et gk §;

(w) warag W g= § fr & gei
TAAT Y wHET WU K QU &EA F
o Al §; W)

() afz g, B Swrza fed a3
¥ faq weere g var swE & gfz

b

21.9.83 30, 6.34

30.4.83 30, 6.84

22.8.83 22, 8.84

12. 9.80 12,9.83 11. 3,84 Nationalised

12, 9.80 12.9.83 11. 3.84 de

30.10 82 2 11.83 Management
continued!
petition
pending in
High Court.

186,9.83 18, 3.84 Natio.alised
21,5.83 2], 5.84

11.4.83 11, 484

——— e — e e e

I gRTHE A . HAr (=
azifwaiar 7ra) @ (%) & () fadfas
(A Mg ¥ afaed 3 F=gal &t
fastm ®#73 & 74 gu (1 owsl &
fagrm fear @ ¢4 zawy wfyssr-
faa wwar 39 44C M, z7 wfaag &
g7 aF%) ¥ gATAr AR /AT M A
¥ 44,780 HY. @war ¥ fag gy ANF
q ow&) &1 cArgfa g3 s &
Brazairag Al @A ¥ fammiA
UFE FAar 1 qqHA  qiIT G ®T
grd g1 ¢ f&s wfafsa ows
ta:g engfa & a1 g g, fAwe
whreg & ragaeaTal &1 ooqTA THA |
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faaTa

1. vmE fegeaa Afredrdac i+,
wgrzTng, gfaaram wsa

2. ¥ag §. wif. ¥ ¢ fA. v,
afgaarg

3. dqd faa~) faifas now fidae-
Qu fa, ar. a1 qwrger faqm,
sfawn wrewrz, afaqar;

4, yad u. q1. fazsl, fadfas sazar
TET (@i 92T) |

5 ¥gd IPAT gEa f7, QoA
ar faAr ®77 0

6. ¥R AYAZA AT AT K.
faar ®1@, q71A7, [AUF TNT

7. ¥ma wfearr qrzer &3 3,
AT, FAUA 77T |

8. @ qrguw Uy I35 ¥ f7,
IR, QAT AT |

9. ¥gg FTATA N7 81, f4., #2717,

H. 9.

Plant Name of
captive mines

Bhilai Nandini

steel

Plant

Durga- No capuive

Pur steel mine

Plant
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10. ¥5d  caifeas Afrzrdmd  fa,
®1¥! fwan, wamrn, qava weg

1. awd  afagarg fatfaem fa |
fazr s=a, fa371 gfom qreedz )

Lime Stone Mines Supplying Lime
Stone to the Steel Factories

2924 SHRI A. K ROY : Will the
Minister of STEEL AND MINES be
pleased to state : -

(a) Particulars  of the lime sione
minces supplying hme stones to the steel
factorics under SAIL;

(b) whether all of them are the
captive mines; if not, particulars of the
captive mines,

(c) number of workers working in
cach mine cither departmentally or under
contractors,

(d) whether there arc perennial works
being  performed by the contractual
works violating the provisions of law:
and

() il 30, rcasons there-of and steps
taken thercon?

THE MINISTER OF STATE OF
THF MINISTRY OF STEEL AND
MINES (SHRIN K P SALVE): (a)
and (b) The names of mines (rom where
the SAIL steel plants meet their require-
ments of hmestone are given below ;—

Other main sources for purchases

(i) Satna Stonc Limec Co., M P.

(1) Maiher Stone Lime Co., M. P,

(i) Vorah & Company, M. P,

(iv) United Lime, Madhya Pradesh.

(1) Bisra Stone & Lime Co.,

(it) Birmitrapur Orissa.

(i) U. P. Suate Mineral Devclopment
Corporalion, Chopan Mines.

(iiiy Maiher Stonc & Lime Co. Maiher,
M. P.
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(iv) Satna Stone Lime Co. M. p.
. (v) Verah & Co., M. P.
(vi) United Lime, M. P.

Rour. @) Purnapani (i) Bisra Stonc & Lime Co., Birmitrapur,
kela Mines, Orissa Orissa.
steel (i) Satna Mines, (ii) Private Scctor Mines in Satna-Katni-
Plant M. P. Maiher aren of M. P.
Bokaro (i) Bhavanathpur (i) U. P. state Mincral Development
steel Mines, Bihar Corpn., Chopan Mines.
Plant (ii) Kuteshwar (ii) Bisra Stone & Lime Co,

Mincs, M. P. Birmitrapur, Orissa.
11SCO No captive Mine. (i) Bisra Stone & Lime Co., Birmitrapur,

Orissa.

(ii) Satna Stone Lime Co. M. P.

(in) Maiher Stone Lime Co, Maiher, M. P.
(v) Vorah & Co. M. P,
(v) United Lime, M. P.

(c) The number of woiker at ecach of the captive limestone mines of SAIL is
indicated below —

Plant Contract Labour Departmental Labour

Bhilal Steel Plant

Nandini (M. P.) 59 2511
Rowrkela Steel Plant

(i) Purnapani Mines, Orissa. 1811 640
(ii) Satna Mines, M. P, 269 800
Bokaro Steel Plant
(i) Bhavanathpur (Bihar) 506 1093 ’
(ii) Kuteshwar (M. P) 737 211
(d) No, Sir.
(e) Dose not arise.
Wages to Workers in Captive Lime (a) the rate of payment to the
Stene Mines different categorice of price rated and
2925. SHRI A. K. ROY : Will the time rated workers in cach of the captive
Minister of STEEL AND MINES be lime stone mines undcr Steel Authority of

Pleased to state ; India Limited;
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(b) whether many of the workers BHIHALI STEEL PLANT
under contractors are paid even less than Naandinl Limestone Mines
the statutory minimum wage for the last
two years: The current rates of payment to

departmental picce rated employees
based on a tripartite agreement

(c) whether it is a fact that SAIL with the Unions in the Mines are as
being a principa) employer is to ensure uhder :—
payment of statuiory minimum wage; -
4 . Wage Components Payment
an ) Rate (Rs)
; s ?
(d) if so, steps taken thereon ? Basic Pay 21.18
Fixed DA 6.01
THE MINISTER OF STATE OF Variable DA 4.93
THE MINISTRY OF STEEL AND —
MINES (SHRI N. K. P. SALVE) : (a) Total 32.11
Details of rates of payment to the
departmental picc: ratcd and time rated Time rated employecs arc in different
workers in ditlerent captive himestone pay scales as per NJCS Agreement was.
mines of SAIL arc given below :— N-1 to N-9 as in the attached statement.
Il. BOKARO STEFL PLANT
Category of employces. Bhavanal—hpur Lime Kutcshwar Limestone
stonc Mines mincs
(i) Departmental p.oce- There are no depart- There are no deparmeatal
rated workers. menial piece-rated picce-rated workers at
workers at this mine. this mine.
(ii) Tim2 rat>d workers. As given in the As given 1n the Anocxure.

Annexure.

(b) No, Sir. In none of the captive limestone mincs of SAIL are workers of
contractors paid lcss thin th: statutory minimum wage. The actusl wage being paid Lo
contract workers arte indicated bzlow, thase are based on work norms finalised in agree-
ments with the Unions :—

7y

Mincs Statutory Minimum Actually being pad
per day) (per day)

Bhilai Steel plant i . v
Nandini Limestone ' Rs. 9.75 Rs. 23.93

Mines (unskilled worker)
Rourkela Steel Plant

Purnapani Limestone & Dolomite Rs. 9,78 Rs. 99§

Quarry, Purnapani. (unskilled worker)
Ispat Limestone Quarry, satna No contractor’s lobour is being engaged.
Bokaro Steel Plant

(i) Bhavanathpur Lime stone Mines. Rs. 9.75 Rs. 10.3%0

(unskilled worker)

(ii) Kuteshwar Lime stone mines Rs. 9.75 Rs. 9.79 "

(unskilled worker) > - i

4
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(c) and (d) Yes, Sir. SAIL, asa
principal employer. has taken the
follwing steps to cnsure payment of
statutory minimum wages :—

(i) Contract labour cells has been
established in the steel plants in
order 10 fulfil the obligations of
the principal employer towards the’
coatract labour.

(ii) Necessary stipulations that mini-
mum wages must be paid arc made
in the contracts signed with the
contractors.

(di) The obligations of the principal
employer with regard to payment
of wages to Contract Labour as per
the Contract Labour (Regulation &
Aboluion) Act are complied with
by SAIL. Payments arc witnessed
on the wage sheet by the authorised
sepresentatives of SAIL to ensure
that minimum wage arc infact paid
to workcrs. The contractors® bill
arc cleared only on the basis of
certification by the represcntative
of SAIL that wages not less than
the statutory minimum wages have
been paid to the contractors’
labour.

(iv) In case any complaint is received

about non paymcnt of wages,
immediate action is taken to enquire
in to it.
€ (v) The Central Government Machi-
nery also conducts periodical inspe-
duty; ctions. If any short payment is
reported, action is taken immedia-
(o tely and payments arc ensured.
th". w Statcments
subjec
age Struciure for time-rated cmployces
Th
THE 4 550-11.704
(SHF42 $65-13-656-15-761
No N3 585.16-697-18-823
N4 610-20-750.22-904

NS 645-26-827-28-1023
N6 .- 690-32-914-34-1152

N7 750-38-1016-41-1303,
N3 810-44-1118-48.1454
N9 910-51-1267-55-1597
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In addition to basic wages, the
workers arec also entitted to Dearness
Allowanc. The present D. A. rates
(for the quarters March-May, 83 corres-
ponding to average All India CPI of
561) are as follows :

Up to Rs. 619 Rs. 350-20
Rs. 620.769 Rs. 355-20
Rs. 770-869 Rs. 360-20
Rs. 870 & above Rs. 365-20

Deposits of Advance Booking of Vchicles

2926. SHRI SANAT KUMAR
MANDAL : Will the Minister of
INDUSTRY be pleascd to state :

(a) whether Government have exten-
ded the time-limit for both the private
and public sector automobile companies
to fall in hine with the recent guidelines
on the utilisation of deposits received by
them against advance booking of vehicles
including 2-wheelers and 3-wheelers;

(b) the 1easons for such an extension;

(c) the total dcposits received by
these companies as  per information
available with his Ministry bcsides the
money received by some of them on the
sale of debenturces against which scoot-
ers or other vehicles were allotted; and

(d) which are thc companies who
have fajled to fall in line which the
Government's guidelines and the action
which Goycrnmcnl have takcn or propose
to take against them ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO): (a) Yes,
Sir.

(b) In response to requests received
from many companies, thc time limit
has been extended upto 30.6.84 to
enable them to redeploy funds in accor-
dance with the guidclines.

(c) A statement is attached.

(d) The time limit for implementing
the guidclines is now upto 30-6-1984.
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S. Name of the Company

Items of manufacture

Total deposits as

No. on 30.4.1983
1. M/s Lohia Machines Ltd., Scooter Rs 10500.00 Lacs
Kanpur
2. M/s Bajaj Auto Ltd., Pune Scooter & M-50 Rs 7074.00 Lacs
Motor Cycle
3. M/s Maharastra Scooters Lid., Scooter Rs 2333.00 Lacs
Pune.
4. M;s Scooters India Ltd., Lucknow Scooter Rs 495.18 Lacs
5. M/s Karnatka Scooters Ltd., Scooter & Mobike Rs 294 42 Lacs
Bangalore
6. M's Escorts Limited Faridabad, Motor Cycle Rs 113.00 Lacs
7. M's Girnar Scooters Ltd , Scootcer Rs 13267 Lacs
Ahmedabad
8 M’'s Automobile Products of 3 wheeler Rs $3.80 Lacs
India, Bombay
9. M's Kclvinator of India Ltd , Scooter & Moped Rs 3J7.04 Lacs
Faridabad,
10. M’s Maruti Udyog Limited Passenger cars, & Light Rs 13000 00 Lacs
Utility vehicles
11. M's Ashok Leyland Ltd Trucks buscs Rs 8% .44 Lacs
Madras
12. T, E. L. Co., Bombay Trucks Rs 1539.0p Lacs
13. M's Bajaj Tempo Lid., Punc Hanscat & Matador Ry 62540 Lacy
14. M's Mahindra & Mahindra Ltd. Jeeps Rs 48199 Lacs

Bombay.

News (aptioned ““None Knows Where
Turtles Come From™

2927. SHRI SANAT KUMAR
MANDAL : Will thc PRIME MINISTER
be pleascd to state ;

(a) whether attention of Government
has bcen invited to the news item  cap-
tioned **None Knows where turtles come
from*’ appearing in ‘“Times of India’
New Dclhi dated the 19 February 1984;

(b) if so, whether any expert study
had been made into the matter, the out-

come thercol and if not, the rea:

therefor;

(c) whether any drastic measure*
being taken 1n consultation with Gov
ment of West Bengal to curb poac
along the coast, and surprise chech
the fish markets of Digha and Cllcu-\
and :

(d) if so, details thereof ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ENVIRONMENT
(SHRT DIGVIJAY SINH): (a) Yes,

Sir.

L
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(b) Studies on the ecology of the sea
turtles have been initiated already, and
the information being collected is expec-
ted to give an insight into the natural
history of the species.

(c) and (d) The help of the Coast
Guards authorities has been enlisted for
patrolling the coastal waters along Orissa
and West Bengal to check poaching.
Publicity is being given to the fact that
Killing of sea turtles and trade in them
is a serious offence under the wild
Life (Protection) Act. Check posts are
cstablished at strategic points and surp-
rise raids are orgainsed to check the
activities of poachers. The neced for
ensuring adcquate protection to the spe-
cies is being repcatedly stressed in the
concerned State Governments.

Suspeasion of Government Scrvants
on Leave

2929. 'SHRI HARISH KUMAR
GANGWAR ' Will the Minister of
HOME AFFAIRS be pleased to state

(a) whcther it s a fact where a
Government scrvant 1y alrcady on Icave
the order of suspcnsion should be given
eflect to only from the date the suid
Government scrvant rcturns from Ilcave,

(b) if so whether copies of the
orders will be laid on the Table:

(c) whether a  Government servant
can be placed under suspension whie on
lcave without allowing him to resume

duty; and

(d) if so, the reasons there of t1oge-
ther with copies of the  orders on the
subject ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
No, Sir.

(b) Does not arise.

(c) Yes, Sir.

PHALGUNA 24, 1905 (S4KA4)
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(d) The disciplinary rules governing
Government  employees provide for
suspension of Government employees at
any time, in the circumstances specified
in those Rules.

Looting of Jecwellery Shops

2930. SHRI HARISH KUMAR
GANGWAR : Will the Minister of
HOME AFFAIRS bce pleased to state :

(a) whether there is an increase in
day-light robberies, looting, etc. as
reflected by abortive bid to loot a jewell-
cry shop in  Kalkaji (Times of India 7
Feberuary, 1984) and steps taken propo-
sed to halt the lawlessness in the light
of similar attempt on 26 November,
1983 in Karol Bagh shop of a jewellery
and

(b) the number of such lootings in
the country during last 3 years, year-
wise and Statc-wise ?

THE MINISTER OF STATEIN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
Comparcd to 22 cases of dacoity in the
ycar 1982 15 such cases wcre reported to
Dclhi  Police in the yecar 1983. There
were 211 robbery cases in 1983 compared
to 155 such cases in the ycar 1982. To
check such crimes, rhe Dclhi police have
taken various stcps like armed patrolling
with walkic-talkie 4nd wircless scts, ac-
tion against known criminals and bad
characters under the various sections of
law including National Security Act,
surprisc checking of vehicles to  detect
thosce involved in commission of crime,
strengthening of surveillance over known
criminals, posting of police pickets and
holding of inter-district meetings with .
police officials of adjoining States to
ensure coordinated action and proper
collection of intelligence regarding cri-
minals.

(b) The .break-up of incidents of
Cases of dacoily and robbery in
various states and U.T.S. for the
years 1981 and 1982 as available with
the Bureau of Police Rescarch and
Development, is indicated in the state.

« ment attached.
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Statement

Sl.  States/U.Ts. Dacoity Robbery
No, BT 1982 T1oel 198
1. 2. kH 4. s. 6.
STATES

1. Andhra Pradesh x4 s £29 537
2. Assam 33 475 640 631
3. Bihar 3.343 3,206 1.871 1,983
4. Gujarat 278 281 939 827
5. Haryana 3R 31 92 BS
6. Himachal Pradesh 1 1 23 20
7. Jammu & Kashmir 9 10 hi) 45
8. Karnatahka 213 172 727 517
9. Kerala 39 32 129 143
10. Madhya Pradcsh 818 567 2,928 2,695
11. Maharashtra 679 737 3674 3,615
12. Manipur - R2 32 133 R2
13. Meghalaya 24 18 $7 3]
14. Nagaland 14 12 kD] 9
15. Orissa 429 R] g £9) 812
16. Punjab H 1 20 24
17. Rajasthan 152 146 1,247 1,319
18. Sikkim — 3 9 6
19. Tamil Nadu +3 40 ) 292
20. Tripura 182 198 136 166
21. Uttar Pradesh §,3061 3674 S, 908 5,190
22. West Bengal 1,442 1,339 1,340 1,374

Total : (States) 13 84 11,630 21,614 20,453 T

u.TS
23. A&N Islands - 1 6 k)
24. Arunachal Pradc.h ) 9 26 21
25. Chandigarh T - 4 8
26, D& N. Haveli 1 — 3

27. Delhi kY| 23 187 152
28. Goa, Daman & Diu 7 5 61 45
29. Lakshadweep - - 1 —_
30. Mizoram 4 7 3t 3
31. Pondicherry 2 4 4 6

Total (U. Ts.) 51 49 323 267

—— . ———— e e ——— e e e o - ——

Grand Total : 13,915 11,679 21,937 20,720
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AT 537 Wit wm Il W)

wifas afez & fagy (w1 &

fawre & fog Iq-afafeai
nfsa ¥R ®1 WA

293]. wt HAR WWT : FGT QYA
wal 3 AT 7 g1 §3I0 5

(%) w1 @I®IT &1 @AC QAT
IOT 9@ WYY gAY ueal & wiigs
gl ¥ fegr &A1 & fagm 7 fa7
swifewiz s 39-afulaai afza
T %1 }; dar fw qaterc wsan aar
oy DT FIHIT & [qw18 & fan faar
mar §; w1t

(%) ax gi, @ @ 39-sinfaci
wx as nfzy w1 & qigar

GremT WENT (W) QA. &1 WegIa ) :
(%) a1, ad.

(w) 5% 3@:q ag_gan

wremta gmafas qar 6 vl
7 fad na wigwrt
2932. &t AW AT . 3T 1Z HWu}
qg aAT1A €1 97 &I fE
(%) framigmiz artdarg garafas
gar @ arrata gz Twar @ feaa
wfawa wivdr fag T &,

(@) na drq aql & Qua waa-
U W A9 aifgd @I I 1K6T
afas1Q wiedrw gmafas gar i fag
"lq;

(1) wimfa & fag g7 @fuqr-
faat & waa & s wEAZeR WYAAr
arar §; a1z

() #ar swsre &1 frwre sy
Wa s fag q@afa 1 sfawaar
WAS R ?
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ng AAIAA § g WA () dh
awTysaar) : () widm g
gar (wdr) fAgmast § afd@a
I9T741 & AIX 93reAfa/qaq g
WILETT STAAET 41 |7 T AL
g wdt feq s W sqFIal &Y
qear, sry q F1 qar tafeww
I & AFAT €1 AT AAH 7§
qgagaqar 50 g, 681 A7 |97 sy
"9l qatyd USAr F qgg w0 AT
CECRUE HECONE TG SR B £ 1T
¥ WY A105 93) UIT 8T 2 (FE9
glaf3t4a t9d v fag g yar &l
HEdT @i S3lvo w wiaw Agr g
aqd o 94T G WAl f&g T TS
wiaddl @ uedm (€41 dAr @Eg
S97 34 @1 ¥ ATIS0 92T &1 TA Gl
4 5 amd 4 aigs A gIIn

(&) 99 i981, 1982 HIT 1983
€ A FIIE/AYT GTU HRAN
A%IEInd H41 H 1q37T fag a7 U
d4l8l A RiGEHW §1 Gg9a0< 6
ENI N TRELIT I

(1) arRd1a gAias - 991 (&g
GIU 143144 ) 14iA4TAFT & IqT+H1
& uAIC 434 afdla Uva g9 §
Q4 wtasnw & wal fFrst &
Q@ FEAFA F&E  dqfeafs Iq
cgeFes”’ AT A wsg” Aqar’
wang ' F &7 7 AMET F@r 1
Ardig  gaafas  qar (F@qF @
fagl4a) falramrgdr & a1 #
9IHIT AU {wtad qar & qua
ufasifxgl &1 I9gaaar Ia#r Nemg
qiAg1 F1 T AGT SAFT ATATHIT
w3 fagifta &1 s g

(=) <, agh
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fawm

w4 qeT TG A aq 1981, 952 @YT 1983 & grra

qTW F1 A7 qzlsafy waar w3 gru WA

surgfas w1 ¥ wvw B4igi @

faasr fen o wfevifoal € dway

1981 1982 1983

1 2 k] 4 5
1. a1 924 10 22 7
2. wAH-TqT9g | 9 3
3. fagrz 6 13 11
4. UEEIE] —_ 1 —
5. zfrgrm 2 3 10
6. faarem w3m 3 2 2
7. TIY T KITHIT — — —
8. wafzw 4 s 4
9. &7 6 13 —
10. weg g2 10 5 1
1. qFTINS 14 9 13
12. gfmrqz-faqu 8 2 —_
13. IIMAT —_ —_ —
14. IgraT 6 ] 6
15. CEIf | 9 4 3
16. UNEGIA - 7 7 s
17. fafexg —_ —_ —
18. afamarg 4 7 9
19. IaT 9= 10 11 21
20. qisag qma —_ 9 3
21. ag mfas g7 3 2 9

129 107
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Premioms on the re-salc of Maruti Cars

29313. SHRI DIGAMBAR SINGH :
Will the Minister of INDUSTRY be
pleased to state @

(a) whether he is aware that Maruti
cars now command hcfty premiums in
the resale market, ranging from Rs.
35,000 to as high as Rs. 60,000—the
variable factor being the car colour ;

(b) whether in some cases, the Car
Company's authorised dealers themsclves
arc playing the re-sale market ; car
allottees have been getting re-sale pre-
mium offers alongwith the letter inti-
mating the car allotrment ;

(c) if so. the steps bcing taken to
prevent such malpractices :

(d) the total number of cars booked
and amount of depunits reccived and
how long will 1t take 10 clear the
waiting hst ; and

(¢) how Government proposc 10
control the misuse of Ihrector's guota
and the number of cars allotted out of
that so far and 10 whom ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
{(SHRI PATTABHI RAMA RAO) : (a)
Aithough possibiiies of some such
transactions cannot be ruled out, no
specific cases have comc to Goveren-
ments’ notice.

(b) No, Sir.

(c) Maruti Udyog Limited is trying
to step up production at an accelcrated

pace to bridge the gap between demand
and suply.

(d) Rs. 121.42 crores were received
s deposits ‘against bookings for 121,421
cars. Maruti Udyog Ltd. expects to clcar

the waiting list in about three years
time, .

PHALGUNA 24, 1905 (SAKA)

Written Answers 210

(e) The Board of Directors of
Maruti Udyog Limited is a responsible
body and is expected to allot vehicles
from the discrctionary quota in accor-
dance with the predetermined criteria.
Eight Cars have been allotted on eligi-
bility criteria.

Particulars of Scooter Companics

2934. SHRI DIGAMBAR SINGH :
Will the Minister of INDUSTRY be
pleased to state :

(a) the namces of companies both in
the private and public sector and in joint
collaboration with State  Governments
and private scctor which  have been
issucd licences for the setting up of
scooter factory-2-wheclers and 3.whee-
lers ; the location, the name of the
foreign collaborators ; the capacity and
the time when these will go into pro-
duction ;

(b) the particulars of companies
permitied expansion of the existing units

and the capacity sanctioned and time
schedule laid down for starting produc-
tion : and

(¢) whether Governmemt  will lay
down some norms for quality production
and price structure ; if not, the reasons
therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAQO) : (a) and (b)
A Statement js attached.

(c) (i) No norms are contemplated
for piicc structure. However,
apprgiach of the Government is
to cncourage hcalthy competi-
tion umong various manufactu-
rers by establishment of suffici-
ent capacity. :

(ii) Government is in the process of
laying some norms in the areas
of safety fitments, pollution
control etc. )
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HINDALCO’S Decision to Raise Prices
of its Products

2935. SHRI DIGAMBAR SINGH :
Will the Minister of STEEL AND
MINES be pleased to state : ’

(a) Where Governmznt have taken
a note of HINDALCO’S latest decision
to unilaterally raise thz prices of somz of
its products waithout waiting
for the Government te make up their
mind on the issue ;

(b) Whether HINDALCO has failed
to meet its obligation  towards the
contribution to the Aluminium Regu-

lation Account ;

(c) the total amount expzcted to bz
cornered by HINDALCO by raising its
price in the market in view of present
shortage of aluminium ; and

(d) thz action which Government

propose to take against this Compiny=

for all these malpractices indulged in by
_its oft-repeated flouting of Government
orders ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI N.K.P.SALVE). (a) and
(c) There is no control over

the prices of rolled products and
extrusions. HINDALCO has .increased
the prices of rolled and extruded
products on an average, by Rs. 2500/-
per tonne effective from 3.1.1984 and
23-1-1984 respectively. Government’s
approval is not required for increasing
the prices of non-controlled items.

(b) and (d) HINDALCO withheld
paym:2nt of dues to Aluminium Regu-
lation Account on the basis of interim
orders of Supreme Court and Calcutta
High Court. While the court cases were
pending, HINDALCO offered to settle
the matter out of court on the basis that
it unconditionally accepts the gross liabi-
lity as computed by the Government for
payment of dues. HINDALCO accepted

the condition and the matter has been-

MARCIH 14, 1984
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settled out of court. HINDALCO has
been paying the arrears in monthly
instalments and also the current dues
regularly from 1.9.1983, and there has
been no further accumulation of
ar-ears.

Manufacture of New Designed Cars

2936. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of IN-
DUSTRY be pleased to state :

(a) the new designed and new model
cars manufactured and lunched during
1983-84 ;

@
(b) the cost of each of these new
designed cars ;

(c) Whether some more new desig-
ned cars are likely to come up during
1984-85 ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO)‘ 1 (a)
and (b) A statement is attached.

. (c) Yes, Sir.

(d) M/s. Primier Automobiles Ltd.
and gtandard Motor Products of India
Ltd. have plans to lunch new models of
cars during 1984-85.

Statement

Company Car Model Price excluding
transportation
charges & Local
Taxes -

M/s. Maruti Maruti-800 Rs. 47,500/-

Udyog Ltd.

M/s. Hindustan Contessa Rs. 86,699.50
Motars Ltd.

Nuclcar Research Centres in the Country

2937. SHRIMATI JAYANTI PAT-
NAIK : Will the PRIME MINISTER
be pleased to state :
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(a) the number of nuclear research
centres set up in the country so far ;

(b) wh=sther Government have a
proposal to set up somc more nuclear
researchcentres in the country ;

(¢) if so, which places have bcen
identificd thercefor ;

(d) whether Government  have a
proposal to set up onc nuclear rescarch
centre in the Jawaharlal Nehru Uuni-
versily campus

(e) if so, the cost estimated for the
establishment of that nuclear rescarch
centre at J.N U. Campus ; and

(f) the steps taken to expendite the
implementstion of the above proposal ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIFNCE
AND TFCHNOLOGY, ATOMIC
ENERGY, SPACE, ELFCTRONICS
& OCFAN DEFEVELOPMENT (SHRI
SHIVRAJ Vv PATIL) : (a) to (¢)
The followning are the Nuclcar Rescarch
Centres in the country

(1) Bhabha Atomic Rescarch Centre,
Trombhay

(1) Vanable Lncrgy Cyclotron

Centre, Calcutta

(iii) Rcactor 'Rncarch Centre, Kal-
pakkam

(1iv) Nuclear Research Laboratory,
Srinagar

(v) High Altuitute Rescarch Labora.
tory, Gulmarg

(vi) Tata Institute of Fundamcntal
Rescarch, Bombay

(vii) Saha Institute of Nuclecar
Physics, Calcutta.

Inaddition, the Government have
Tecently decided to sct up a Centre for
P"d;anced Technology at Indore, Madhya

ra A, .
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(d) to (f) The information is being
collected.

Girls Agitation in Capital

2938. SHR1 MANOHAR LAL
SAINI : Will the Minister of HOME
AFFAIRS be plcascd to state :

(a) wether it is a fact that there
were no police women to deal with the
agitating girls from various colleges on
25th January, 1984 who were protesting
against the inefficiincy of Delhi Admini-
stration in penalising those who had put
up obscenc hoardings and posters in
Declhi as also against increasing number
of dowry dcaths and cve-teasing cases in
the capital

(b) if so, the reasons therefor : and

(c) whether the students demanded
an inquiry into the scufflc in which a
few pirls were injured at the hands of
lathi wiclding policemcn ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHR] P. VENKATASUBBAIAH) : (a)
No, Sir. Lady Police had been deployed
on duty on the 25th January, 1984, to
accompany the agitating girls.

(b) Does not arise.

(c¢) It is not correct 10 say that any
girl suffcred any injury, as no lathi
charge had taken place.

Production of Quality Bulbs

2939. SHRI MANOHAR LAL
SAINI : Will the Minister of INDUS-
TRY be pleased to state :

(a) Whether Government’s attention
has been drawn to the news-item *Bulb
purchasc agonising'” appearing in the
Indian Express of 21 January, 1984 :

(b) if so, Ihe steps taken to ensure
that only quality bulbs are manufactured

by the industry; and
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(c) the reasons that the Indian
Industary including automobile has failed
to deliver the quality goods ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTARY
(SHRI PATTABHI RAMA RAQO) : (a)
Yes Sir,

(b) Realising the importancc of the
filament in the life of an clectri bulb:
Government is contemplating mecasures
to ensure that cnly quality filaments are
used by the manufactures of such bulbs.

(c) Government is following a policy
of encouraging compctition and "ipgrada.
tion of technology in all sectors of the
Indian Industry 1o ensure that qua'lity
goeds are produced.

Promotion Policy in Bhabha Atomic
Rcsvarch Centre

2040 SHRI DS.A. SIVAPRA-
KASHAM :  Will the PRIMIE MINI-
STER be picascd to state

(a) where dfinite promotion policy
is adopted in Bhabha Atomic Reicarch
Centre ;

(by if so, dctails thereof

(c) il not. recasons why such pol oy
is not adopted ; and

(d) the pensron policy in vogue In
Bhabha Atomic Rescarch Certre ?

THE MINISTLR OF STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY, ATOMIC
ENERGY, SPACE, FILFCTRONICS
AND OCEAN DEVEI OPMENT (SHRI
SHIVRAJ V. PATIL) : (a) Yoy, Sir.

MARCH 14,
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(b) Promotion of scientists and
enginecers in Bhabha Atomic Research
Centre are regulated under the merit
promotion scheme. Promotions are
given after assessment by duly consti.
tuted Sclection Committces and are not
dependent on availability of vacant posts
in the higher grades. The merit promo-
tion scheme is also applicable to techni-
cal personnel of BARC.

(¢) Duwxs not arisc.

(d) Yes, Sir.
L.osses jn Public Sector Steel Plants

2941. SHRI MANMOHAN TUDU :
Will the Mimster of STEEL AND
MINES h¢ pleased to state :

(2) whether some public sector steel
plants are incurring heavy losscs;

thy f <0, thc names of the steel
plants which are ruaning in losses;

(c) whether Government propose (o
tak~ all postible steps 1o improve the
perfermances of the steel plants; and

(d) 1f so, the mecasures which are
proposed to be taken to sce that the
steel plants are not run in loases ?

THE  MINISTER OF STATE OF
THE  MINISTRY OF STEEL AND
MINES (SHRIN K P SALVLE) : (a)
and (b) The financial performanceo of the
varioas umts of SAHL for the last three
years 15 given bholow —

Profit ( - )/Loss (—)
(Rs. 1n crores)

Name of the Unit 1980-81
Bhila: Steel Plant 17.84
Durgapur Steel Plant (—) 844
Rourkela Stecl plant 13.97
(including Rourkela

Fertilizer Plant

Bokaro Steel Plant (—) 17.30
Alloy Stecls Plant (=) 4.51

1981-82 1982.83

66.09 - 19.95

0.70 (=) 44.23

(—) 21.72 (=) 74.99
6.54 18.09

(—) 664 (—) 1531
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1 ’ 3 4
Salem Steel Plant - (-) 013 (=) 1421
Other Units (=) (—) 5.67 4.94
Total for SAIL ) (+) 3907 () 10576
11CO (—) 879 (=) I (—) 7105

The profit and loss position of
SAIL plants in 1983.84 will bc known
only after the accounts for the yecar

are closed.

(c) and (d)Yes, Sir. SAIL is making
every effort to diversify its product-mix
to better match the demand, accclerate
sales by adopiion of aggressive market-
ing strategy and thereby rcduce stocks of
finished goods, raw matcrials,s torcs and
sparcs and export  surplus production.
Special measures 1o achieve cost reduc-
tion by improving technological process-
cs, better maintenance 1o maximise
the availubility of cquipmcnt by tmely
repairs, minimisation of purchases of
stores and sparc and restriction.of ex-
penditurc in all posuble ways, have been
also adopted.

Schceme to Lxtract Fertilizer from
Sca Weed

2942, SHRI MANMOHAN TUDU :
Will the PRIME MINISTER bc pleased
to state

(a) whether Government  have for-
mulated any scl.eme (o undertake rescarch
to extract fert,azers from sea weed;

(b) if so, how far that scheme has
becn implemcnica, and

(c) the other steps which have been
taken by the scientists for tapping the
vast resources of the occan bed to get
fertilizers from sca weed extract?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOY ATOMIC ENERGY
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.,
PATIL): (a) to (c) Yes, Sir. Research
work at the Laboratory scale to extract

—

ertilizer from Sea Weeds is in progress
at two of the CSIR Laboratories namely
(i) Central Salt & Marine Chemicals
Research Institute  (CS&MCRI), Bhav-
nagar and (ii) National Institute of
Occanography (NIO), Goa.

Using the brown Sca Weeds named
Sargassum, a laboratory process for
preparing liquid sca-weed fertilizer (LSF)
has been  developed  at CS&MCRI,
Bhavnagar.  This has been made into a
dcehydrated powder form  which can be
dissolved in cold watcr at the point of
usc. Experiments are in progress (o see
its usefulness for crop and food plants.

NIO, Goa has also obtained liquid
lertilizers from sca weeds like Sargassum
Padina, Ulva, Hypnca etc. in the
Laboratory. Laboratory and nursery
experiments on crop nutritional siudies
have been successfully conduct:d on
peas, beans, groundnut, maize, rice,
pit -appie. tumip, chillies aad bhindi.

Dctails of Mini Ce.aznt Plauts

2943. SilR1  NAVIN RAVANI :
Will the Munister of INDUSTRY be
pleased to state :

(a) the number of mini cement plants
funcuioning in India State-wisc;

(b) the approximate cement produce
tion through these mini plants during
the year 1983;

(c) whether any application is
pending before Government for clearing
for ecstablishing mini ccment plant, if so

- their number and the number of pending

applications from Gujarat; and

(d) Government policy in regard to
sanction more licences for establishing

Written Answ;rs 222 .
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mini cement plants in the country during
the year 19842
# THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO) : (a)

At present, there are 12 mini cement

plants in production in the country

as detailed below:

". 1. Andhra Pradesh 4
2. Bihar 1
3. Gujarat 2
4. J&K 1
5. Karnataka 3
6. Uttar pradesh 1

12

Total=

(b) The prodution of cement reported
by these mini ccment plants during the
year 1983 was 1.98 lakh tonnes.

(c) 12 applications for grant of
industrial licences and 2 apphications for

registration with D. G. T.D. for
setting up mini cement  plants are at
present pending. One of the pending

applications for registration with DGTD
is from an entreprencur in Gujarat State.

MARCH 14, 1984
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(d) Guide lines for setting up mini
cement plant were recently announced
through a Press Note a copy of which is
laid on the Table of the House Placed
in liberary see No.LT-7928/84

Progress Made on 20 Poiat Programme

2944. DR. A. U. AZMI: Wil the
Minisier of PLANNING be picased 10
state :

(a) the details of the progress made
on the 20 Point Programme of the Prime
Muinister so far; and

(b) how the programme has helped
the weaker and Jown.trodden classes ?

THE MINISTER OF PLANNING
SHRI S. B. CHAVAN) : (a) Statement

giving the all India performance  targets
for 1983.84 and achievements upto
January, 1984 undct the 20 Point

Programme is attached.

(b) 46.69 lakh families belonging to
the weaker sections have been assisted
under IRDP Bonded Labour Rchabilita
tion and SC and ST Welfare Programme.

Statement .
All India performance Targets and Achievements April, 83 10 Janwary, 1954
Point Unit Target Cumulative ‘.ape
198384 Achievement Achicvement
April, 83
January, 84
1 2 3 4 s
" mop ‘0Familis 305385 214907 704
NREP Lakh Mandays 3215.5) 1853.38 57.6
Surplus Land ‘000 acres 284.18 136.96 43.2
Bonded Labour Numbers 2R804 111,11 38.6
S. C. Families Lakh Nos. 24.98 18.93 75.8
S. T. Families Lakh Nos. 7.63 6.14 80.4
.o~ Drinking Water No. of villages. 488.46 363.49 744
10.21 1168

_ “Housesited

Lakh Nos.

8.74

24

. .
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1 , 2 3 4 s

Construction Assistance Lakh Nos. 5.56 4.15 74.6

Slum Population Lakh Nos. 21.20 14.98 70.7

EWS Houses Lakh Nos. 4.05 0.91 22,5
Villages Electrificd Nos. 23631 11546 | | 48.8
Pumpscts Energised Lakh Nos. 3.68 2-15 $8-4

Tree Plantation Nos. crore 225.00 ‘238.80 106.1
Bio-gas Plants Nos. 50000 39854 79.7
Sterilisations Lakh Nos. 58.12 28.87 49.7
PHCs Nos. 405 339 83.7

Sub Centres Nos. 9010 56.46 62.7 | .
ICDS Nos. 200 200 100.0™
Note: — 1. Information has been included in respect of Tripura for

December, 1983,

184

KVIC target of 25,000 Bio-gas Plants has not been taken into

account in the target.

Crossiag of FEfMicicacy Bar by
Goverament Employces

2045. DR. A U AZMI: Will the
Minister of HOMLE AFFAIRS be pleascd
10 state <

(a) whether it is a fact that the
Department of Personnel and  Admunis-
ttaive Rcforms was to undcriake a
Sudy lo see if the working of the system
0 conmder Govcrnment  servants'
Witabulity for crossing Eflicicncy Bar, uas
quired by the Order No. 24014,2,75-
Ew. (A) dated 15th November, 1975,
" iatisfactory;

(b) if so, the suggestions made to
bting improvemeny in the system, if any;

() the reasons if the system has
N0t been reviewed; and

(d) the details of the orders on the
¢ of effecting the crossing of the
" ency Bar when it is considered
"I conclusion of a disciplinary case and
ther a copy of the order will be laid

* the Table of the House ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS :
(SHRI P. VENKATASUBBAIAH) : (a)
Yes, Sir.

(b) and (¢) The instructions of 15th
November, 1975 were issucd on the basis
of the reccommendations of the
3rd Ccentral Pay Commission. After
the issue of these instructions, no serious
problem in opcrating them was brought to
the notice of Government and as such the
triennial method study was not under-
taken. In the meanwhile the Fourth
Central Pay Commission has becn set up
and it will bc appropriate to await their

recommendations in the matter. -
»~

(d) According to O. M. No. F. 1 (11)
E-111 (A)/67 dated 21st Scptember, 1967
if the concerned Government servant is
completcly exonerated after conclusion
of the disciplinary procecdings, he may
be allowed to cross the Efficiency Bar
with effect from the due date, if heis
found fit for the purposc; if he is not
completely exonerated, he is to be
considered for crossing Efficiency Bar
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with ecffect from a date following the
conclusion of the disciplinary proceedings
taking into account the outcome of the
disciplinary case. A copy of the sad
O. M. N laid on the Total of the House,
(Placed in liberary See No LT-7923,84,

Calculation on Age For Examimations
Conducted by UFSC

2946. DR. A. U. AZMI : Will the
Minister of HOME AFFAIRS be pleased

to state .

(a) whether it is a fact that the
Union Public Scrvice ( ommission fixes a
particular date as the date of birth for
calculating the age for appearing in the

Examinations conducted by the

Commission;

(b) if so, the basis of fixing thos:

dates; and

(c) whether the Commussion will be

asked to fix the date of birth keeping
the date of advertiscmzsat in view?

THE MINISTER OF STATE IN
THE MINISTRY OF HOML: AFFAIRS
(SHRI P. VENKATASUHBBAIAH) . (a)
to (c) The crucial date lor determining
the age limits for appcaring at the
cxaminations conducted by the Co-
mmussion 1s prescribed 1n the Rules  of
the Examinautons noutied by the
concerned Munistrics. Idepartments on
the basis of the provisions in the statutory
Recruitment /Service  Rules /Regulations
for thc¢ concerned Scrvice'post. The
crucial dates indicated in the Rules
generally depend on the period during
which the UPSC normally holds the
relevant cxamination. The dates so
fixed once in the statutory rules cannot
however, be chang=2 subsequently, based
on the actual date of examination or date
of advertisement by UPSC from year,
to year for obvious rcasons, because
such alteration may ecither deprive some
of the candidates of their chance or give
additional chances to certain others.
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Toxicological Evaluation of Dctergents

2947. DR. A. U. AZMI :

SHRI K. M. MADHUKAR:
Will the Munister of INDUSTRY be
pleased to state :

(a) whether it is incumbent on the
sgap i1ndustry to ensure carcful toxicolo-
gical cvalution of detergents before
marketing them as poor quality deter-
gent-formulations can make dclergents
putential causes of cczema, dcrmatilies
and many other skin aitlment and only
a few manufacturers have infrastructure
to take thesc tests,

(b) whether there 1s no control over
the manufacturer of detcrgents like the
manufacturer of toilct soap which have
been brought under the purview of
Drugs and Cosmcuics Act, and

(¢) if so, whecther Government
proposz to bring 1n  some regulation to
check the use of harmful chemicals and
make 1t compulsory for every manufac-
turcr of dctergents washing socaps to
scck *ISI° scal s0o  as to have a control
over thair quality?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO) : (a)
10 (c) As per amended clause No. 0.4 of
IS4955.1982 Specification for Synthetic
Dctergents Powders for Houschold Use
(Sccond revision), it 1s incumbeat on
th: manufacturers of synthetic
dclergents to  satisfy themeelves and
declare that dctergents arc safe in usc.
ln'

Consultation of U. P.S. C. for
Issue of Orders by Disciplinsry
Asthorities

2948. DR. A. U. AZMI : Will the
Minister of HOME AFFIARS be plea-
sed to state :

(a) whether it is a fact that whefe
President is the disciplinary authority,
all orders issued in the name of Presi-
dent have to be pasé#d only after consul-
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.tation with the Union Public Service
Commission without cxception and there
are no cxcmptions granted 1o it;

(b) whether all the orders/replics
have to be issued under the signature of
the officers who have been so authorised
to authenticate the orders and tht or-
ders/replies so issued have 10 be self-
contained speaking and rcasoncd; and

(c) if so, whsther copics of thz or-
ders making it obligatory on the part of
the disciplinary authorities to follow the
laid down proccdure will b: placed on
the Table of the House ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
According to the UPSC (Exemption from
Consaltation) Regulations, wherever, the
President is the disciphinary authority,
it is necessary 1o consult the Commiss-
ion only for imposition of any of the
penalties mentioned in the disciplinary
rules.

(b) and (c) The orders in disciplinary
procecdings are to be issued by the
competent authorities specified in  the
relevant rules, undcr their signaturcs.
However, where the Preudent is  the
disciplinary authonity, the orders can be
suthenticated by the officcrs authorised
to do »o0 undcr the Authentication (Ord-
ers and other Instrumcnts) Rules, 1958,
made by the prcsident in excrcise of the
powers conferred by Clause (2) of Art.
77 of the Constitution of India. The
procedurc for passing orders and for
communicating them arc contained in
Rules 1?7 and 30 of the Central Civil
Sorvices (Classification, Control and
Appeal) Rules, 1965.

Ulse of Compsticrs ia Police Departmcents
ia States and Union territories

2949. SHR1 BHEFKHABHAIL : will
the Minister of HOME AFFAIRS be
pleased to state :

(a) the type and number of compu-
tars at present in usc in the police Depa-
riments in the Union Territories and
in the Statles; and
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(b) Whether any future proérammc
of their expansion has since been
formulated ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) TDC-316 Computers manufactured
by the Electronics Corporation of India
Ltd. Hyderab:d have becn installed and
have becomc opcrational in 8 States and
onc Union Territory namely, Tamil
Nadu, Andhra pradesh, Karnataka,
Gujarat, Maharashtra, Rajasthan, Mad-
hya pradesh, Kerala and Delhi.

(b) As a programme of expansion an
on-line system is being introduced in all
the States. Here the State Computer is
being connected to all the districts by
mcans of Teleprinter Terminals.

Inclusion of Barher Community in
the List of Scheduled Castes

2950. SHRI A. NEELALOHITHA-
DASAN NADAR : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether th: Association of Bar-
bers of any State has represented to the
Union Governm:nt for including the
Barber Community in the list of Sche-
duled Castes; and

(b) if so, details thereof and the act.
ion takcn thercon ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
SHRIMANTI RAM DULARI SINHA :

(a) and (b) Representations have
been rcceived regarding  inclusion of
Barber Community in the list of Sche-
duled Castes in the States of Tamil Nadu
and Madhya Pradesh etc. The propo-
sal along with othcr such proposals,
rccommendations, suggcestions and
representations arc being duly conside-
red in consultation with the concerncd
State Governments/U. T. Administra-
tions and the Rcgistrar General of India
in the contaxt of the proposed comprch-
ensive revision of the iists of Scheduled
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Castes and Schzduled Tribzs and in
accordancz with thz relevent criteria
followzd in the m:tter for inclusion of
any community in the lists of Schduled
Castes and Scheduled Tribss, The
comm:nts from som: of State Govern-
mznts arz still awaited and they are
being regularly remindsd. Further, any
amsndmznt in .the existing lists of
Scheduled Castes and Scheduled Tribes
can be done only through an Act of
parliament in view of Articles 341 (2)
and 342 (2) of the Constitution.

Issue of Industrial Licences and
Letters of Iatent

2951. SHRI A. NEELALOHITHA-
DASAN NADAR : Wiil the Minister of
INDUSTRY be pleased to state :

(a) how many applications for letters
intent and industrial licences from Kerala
are at present pending with Government
of India;

(b) the reasons for the delay in
giving the letters of intent and industrial
licences in each of thess cascs details
thereof; and,

(c) when Government propose to
give the lctters of intent as industrial
licences in these cases, details thercof ?

THE MINISTER OF STATE IN
THE - MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO) :
(a) At present, 8 industrial lincence
applications  registered under the
Industries (Development & Regulation)
Act, 1951 for the grant of letters of
intent/industrial- licance from Kerala
are panding disposal.

(b) and (c) These cases arec at vario-
us stages of consideration/processing.
All efforts are being made to dispose of
the pending applications as early as
possible.

The dectails of pending industrial
_ licence applications are not divulged
till the Government have taken final
d::isions thareon.
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Assent to Kerala Casual, temporary
and Bai Workers (wages) Bill, 1977

2952. SHRI A. NEELALOHITHA-
DASAN NADAR (SHRI P. K. KODI-
YAN) :

Will the Minister of HOME
AFFAIRS be pleased tostate the reaso-
ns for delay in obtaining the assent of
the President to the Kerala Casual,
.Temporary and Badli Workers (Wages)
Bill 1977, sent to this"Ministry in
October, 1977 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH) : The Bill
involves consideration of important poli-
cy issues and is engaging the attention of
Governmont.

Aircraft Shells with Pak Markings
Found in New Delhi

2953. SHRI B. V. DESAI : Will the
Minister of HOME AFFAIRS be plea-
scd to state :

(a) whether three aircraft shells with
Pakistan Ordinance Factory markings
were found in a narrow lane near Tol-
stoy Marg, New Delhi on 7 January,
1984;

(b) if so,whether any inquiry has been
conducted in this regard;

(c) if so, whether from the enquiry
it has been gathered that large number
of Pak arms are dumped in Delhi and
various other places;

(d) if so, whether any clue has been
found after finding three shells in New
Delhi; and

(e) if so, the action Government
propose to take to wunearth such
arms ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS(SHRI
P. VENKATASUBBA1AH) : (a) and
(b) Four cartridges wrapped in a pink
cloth were recovered on 5. 1. 84 from a
lane near Tolstoy Marg. A case under
Arms Act has been registered at the
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Police Station, Connaught place and is
under investigation. The cartridges have
been sent to the Central Forensic Science
Laboratory and thcir report is awaited,

(b) and (d) No such information
has come to notice.

(c) Docs not arisc.

Sachana Village of Jamnagar Distt.
Coming L'P aS the Second Shipbreaking
Yard

2954, SHRI CHHITTUBRHAL
GAMIT : Will the Minister of STEEL
AND MINES be pleascd to staie :

(a) whether it is a fact that**Sachana*’
an obscure villase on the sea coast of
Jam Nagar district in Gujarat, is coming
up fast as the Seccond Shipbrecaking
vard in the State; and

(b) if so. the reaction ©of Gove-
rnment «n this regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEFL AND
MINES (SHRI N. K P SALVE): (a)
Yes, Sir.

(b) Taking into account the ship-
brcaking facilities alrcady developed in
the country, M s Mctal Scrap Trade
Corporation Limited, the canalising
aeency for import of shaps for breaking,
hay advised the Gujarat State Govern-
m:nt not to develop morc - than 10 plots
1 the ship-breaking yard at Sachana.

Central Guidclines to  States for
Resource Mobilisation

2958, SHRIMATI  JAYANTI
PATNAIK : Will thc Minister of
PLANNING be plcased (o state :

(a) whether Central guidelincs have
M sent to the States for resources
~ihsation through non-tax measures;

. ) if 30, the steps taken by various
“'t Governments ia this regard ; and

) the detasls thereof ?
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THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN) : (a) No Cen-
tral guidelines as such for resource
mobilisation through non-tax measures
have been sent to the States. However
the Sixth Plan emphasises the need for
taking inter alia cffective measures for
improving the financial perfor-
mance of the Stale Electricity Boards,
State Road Transport Corporations and
irrigation works. -

(b) and (¢) While the States have
undertaken substantial additional
resource mobilisation through revision of
clectricity tariffls and bus farcs as also,
to some extent, through revision of
irrigation rates, ,the State Electricity
Boards, Road Transport Corporations
and irrigation works gencrally continue
to incur losses.

Far win & fas) A [ IE
% F9IIAT F AIRA H gHFIEA
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the Minister of STEEL AND MINES
be plcased to state :

(a) whether the Indian Burcau of
Mincs (IBM) has cstimated that the
total rescrves of lateritic nickel orc in
India was of the order of 160.261 million
tonnes by January, 1980,

(b) whether the above total reserves
of nickel orc are entirely located in
Onissa State of which about 61 per cent
lies in Sukhinda mincral valley; and

(¢) if so, whether the long-term plan,
if any, has been prepared for the proper
exploitation and refining of this metal
and its employment potential also
studied ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI N. K. P. SALVE): (3)
an¢ (b) As pcr inventory of minerals
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prepared by Indian Burcau of Mines in
collaboration with Geological Survey of
India the reserves of Nickel ore in India
ason 1.1-1980 were 160.261 million
tonnes, which are entirely located in
Orissa. Out of these 141.791 million
tonnes of Lateritic Nickel ore amounting
to 88%{ arc located in Sukhinda area of
Orissa.

(c) Sanction for the sctting up of
Suk.inda Nickel Project was issued in
1974. However, the Project could not
progress as the indigenous technolugy
chosen failed when tried on pilot plant
scale,

The indignous technology having
failed, foreign consultancy had to be
chosen judiciously. An expert deputed
by Canadian International Development
Agency carried out a preliminary c¢valua-
uon of the availablc data and according
to his report. it would b. neccessary to
undertakce additional cxploratoin, labora
tory and Pilot Plant Test Work bzfore a
fcasibility report ¢an be prepared. A
scheme for additional cxploration has
been preparcd.  Offers were invited from
foreign consultants for review of cxpiora-
tion data and labosatory and pilot plant
test work. After sclection of a suilabie
consultant, which s at an advanced
stage, the whole question of taking up
additional exploratton and test work on
the ore will be considercd.

Issue of Leticr of Intent (0 M;s.
Vam Organic Chemicals Limiied.

2958. SHRI BHEEKHABHALI :
Will the Minister of INDUSTRY be
pleased 1o statc :

(a) whether it is a fact that Vam
Organic Chemicals Limited has been
granted letter of intent for thc manufac-
ture of Bthylenc Qlycole;

(b) if so, whether the Ministery of
l"d\lflfy has taken the clearance from
Ministry of Law; and

() if s0, who is responsible for he
illegal and unconstitutional action ?

Written Answer 238

THE MINISTER OF STATE IN
THE MiN1>IY OF INDUSTRY
(SHRI PATTAUHL RAMA RAO): (a)
to (¢) A Letter of Intent has been gran-
ted on 3.9.1983 to M/s. Vam Organic
Chemicals Ltd. for the manufaciure of
Ethylene Glycole, Ethylene Oxide etc.
When the proposal was couns.dered by
the Approval Committee, on which the
Depariment of Company Aflairs is repre-
sented, all aspects inciuding the MRTP
angle were taken into account, Subse.
guently, the Department of Company
Affairs has informed the Department of
Industrial Development on 24.11.1983 of
the prima-tacie registerability of the
Company under the MRIP Act. The
Ceompany has also been advised by the
Deptt. of Company Atlaits on 3.12.1983
to get registered under the saad Act.

Overstuy of Pakistanis

2959. SHRI NAWAL KISHORE
SHARMA : Will thec Minister of HOME
AFFAIKRS be pleased to state :

(a) whether it is a fact that a large
number ol Pak nationals are over-stuying
in India;

(b) 11" so, their appro.simate nuber

at piesent,

(c) whether Government are aware
that a group of 15 Indian nationals were
convicled in karachi in the recent past
for unauthorised overstay in Pakistan
and they were either fined or sentenced
to undcrgo various terms of imprison.
ment, and

(d) the action taken or propoased to
be taken by Government against those
Pak nationals who arc unauthorisedly
overstaying in India ? .

The MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
and (b) According to information avail-
able out of the Pakistani n:tionals who
arrived in India in 1981 and 1982 about
3500 Pakistani Nationals did not lcave
India on the expiry of their visas,
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“(c) Enquiries made by Consulate
General of India, Karachi reveals that in
January, 1984, 126 Indian nationals and
in Februaty (upto 18 February), 40
Indian nationals were convicted to fine
or to varying terms of imprisonment upto
three months, by Pakistan authorities.

(d) Under our laws, State Govts.
authorities are fully empowered to proc-
ced against foreign nationals who over-
stay in India unauthorisedly.

Dacoitics Committed in Running
Trains During 1983-84

2960. SHRI VIRDHI CHANDER
JAIN : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) the number of dacoities commi-
tted in the running trains during the
ycar 1983-84, which have comc¢ to the
notice of the Raifway authorities;

(b) the number of people killed dur-
ing thesc incidents;

(c) help rendered by Central Govern-
ment to the dependents of the victims;
and

(d) measures taken to prevent  recur-
rence of such incidents ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOML AFFAIRS
(SHRI MAT1 RAM DULARI SINHA) :
(@) to (d) The State Government and
U. T. Administrations are responsible
for enforcing law rclating to offences. No
data in rcgard to the number of dacoit-
iecs committed in the running trains
during the year 1983-84 and the number
of people killed during these incidents is
compiled on all India basis as law and
order including crime 1s 2 State subject.
However, according to available informa.
tion, there were 109 cases of dacoities in
1983 and 10 cases of dacoitics upto
31.1.1984.

The railways pay claims for compene
sations for loss, damage, destruction,
deterioration or non-delivery of animals
or goods booked for carriage by rail as
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per the provisions of the Indian Railways
Act. No compensation is paid for _the
unbookzd goods stolen or looted during
rail journcy.

The railways are taking following
measures to prevent incident of crimes
on the Railways :—

(1) The drivers of the trains have
been directed to sound the dis-
tress whistle if the train is brought
1o a sudden unscheduled halt so
that the escort party is put on
the alert.

(2) Coach attendants have been
instructed to remain vigilant and
prevent entry of unauthorised
passengers into reserved compart-
ments.

{3) The Research, Design and  Stan.
dards Organmsation of the Railway
has been  advised to  suggest
improvement 1n the locking arran.
gements  of shding doors of
compartment, improvement in
the vestibules to  prevent unau-
thorised cntry and provision of
better lhighting facilities in and
outside the compartments.

Government  Railway Polhice, who
arc responsible for safety and  secunty
of passengers travelling in trains and
their belongings, arc making all efforts
to control crime on the Railays by provi-
ding escorts on trains, surveillance over
crimipals, arresting and prosecuting them
in specitic cases.  Railway Protestion-
Force 1s assisting the Goverament Raul
way Police in this rcgard.

Supply of Nucicar ( omponcats
by Framce

2961. SHRI B. V. DESAI : Will the
PRIME MINISTER be pleased to state:

(a) whether it is a fact that France
is willing to forgo the safcguards clause
in the supply of French nuclear
components to India and sharing of its
fast breeder technology;
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(b) whether the French Government
has also given its consent to the French
Companies to participate in tenders
floated by India for nuclear components;

(c) whether France had earlier
delayed the supply of enriched uraniug
for the Tarapur reactor after India and
the United States had agreed that France
could replace the US as the supplier of
fuel;

(d) if so, whether any agreement in
this regard has been reached: and

(e) if so. the details of the same?

THE PRIME MINISTER (SHRI.
MATI INDIRA GANDHI) :(a)and
(b) Government have scen press reports
to this eflect, but are not aware of
confirmation of these press reports by
the Government of France,

(c) No. Sir.

(d) Pursuant 10 the agreement
concluded between India and France 1n
November 1982, and the subscquent Co-
mmercial contract of Maroh 1983 France
in lieu of the USA s supplying enriched
uramum for the Tarapur Alomic Powcer
Swation within the framcwork of the
1963 Cooperalion Agrecment. ’
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National and per Capita Income
During 1983-84

2963. SHR1 MADHAVRO SCINDIA :

Will the Ministcr of PLANNING be
pleascd to state :

{a) whether a quick estimate of
national income recently released by
Central Statistical Organisation has
revealed a slight fall in per capita income
during 1982.83 as compared to the
carlier year in real terms;

(b) if so, the figures showing the
national income and per capita income
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in real terms during thase years

according to this estimalg;

(c) whether any rough estimate about
“national incomec and per capita income
“for 1983-84 has also been made; and

(d) if so, the details thereof ?
THE MINISTER OF PLANNING

(SHRI S. B. CHAVAN) : (a) Yes, Sir.
(b) The figures are as under:
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National income in real terms

Year (1970-71 priccs)
total per capita
(Rs. crores (Rs.)
1981-82 49639 (P) 715.3 (P)
1982-83 50486 (Q) 7121 (Q)

(P : Provisional Estimates
Q : Quick Estimates)

(¢) and (d) The Economic Survey.
1983.84 presented to Parliament on 27th
February, 1984 anticipates a growth in
Gross National Product of 6
cent in 1983-84.  On this basis,
capita incomc is hikcly to rise by about
4 to 5 pcr cent.

Programmes to Improve the Condition

of Scheduled Castes and Scheduled
Tribes

2964. SHRI MANOHAR LAL
SAINI : Will the Minister of HOML
AFFAIRS be pleased to state :

itis envisaged in the
Sixth Plan that Government lay special
emphasis on mecasures to solve the
probicms of the Scheduled Castes and
Scheduled Tribes who form one fourth
of the population, are below the poverty
line and faced spccial problems peculiar
to them and three decades of develop-
ment have not had the dusired impact on
this socially, economically and educatio-
nally handicapped groups;

(a) whether

-~

. (b) whether it is also envisaged in
the plan that comprehensive development

to 7 per
the per
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.

plan would be formulated keeping In
view the spceial problems and nceds of
these communities and the programmes
would be integrated with other prog-
ammes in the context of overall develop-
ment strategy of the plan; and

(c) if so, details of the special
measures and comprehensive programmes
taken to improve the condition of the
buckward classes?

THE MINISTER OF STATE IN

" THE MINISTRY OF HOME AFFAIRS

(SHRIMATI RAM DULARI SINHA) :
(a) and (b) Yes, Sir.

(c) By accepting the strategy of
Special Component Plan for Scheduled
Castes and Tribal Sub Plan for Scheduled
Tribes as finalised 1n the Sixth Plan, the
States have been formulating and
implementing the Special Component
Plan and Tribal Sub-Plan every ycar.

The main objectives  of the Special

Component Plan arc:—

(1) trying to substantially assmst 397,
of the Scheduled Caste famibies
to the Sixth Plan (1900-8$)
through comprchensive and
intcgrated (amily onented preg-
rammes of economic development.

(1) reducing the lag i1n the educatio-
nal levchs of Scheduled Castes in
the Sixth Plan (1980-85).

(1) making a ugnificant sad tangible
improvement in the working and
living conditions of Scheduled
Castes by reducing the lag in
various scrvices available to the
Scheduled Caste families, habita-
tions and bastis, and

(1v) specially promoting occupational

mobility of the Scheduled Castes.
The objectives of Tribal Develop-
ment are as follows:— .

(i) taking up fantily oriented beoefici-
ary programmes through raising
productivity levels of ‘the
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¢
beneficiary families in the ficld of
agriculture, horticulture, animal
husbandry small industries etc.;

(li) elimination of exploitation of
tribals in the sphere of alienation
of land, money lending, debt
bondage, forest etc.;

(iii) human rcsources development
through education and training
programmes; and

(iv) Infrastructure dcvelopment.

Persons Living Below the Poverty
Lise in Gujarat

296S. SHRI CHHITUBHAI GAMIT :
Will the Minister of PLANNING be

plcased to state :
(a) the number of persons living
below the poverty line during 1978 to

1983, year-wise and the details in this
regard;

(b) the number of persons out of
them. brought above the poverty line
during cach of the aforcsaid years and
the details in this regard and the amount
spent on thcm;
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(c) the numbe=r of pesons out of the
total population in Gujarat living below
the poverty line in the State upto
December, 1983; and

« (d) the details of the concrete steps
being taken to improve their condition
and the amount given by Central
Government for the purpose and the
amount, out of it, spent so far? »

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN) : (a) to (c) The
latest available Statewise estimates of

thc number of people living below
the poverty line relate  to the
year 1977-78. According to these

estlmates the number of people below
the poverty linc in Gujarat was 121.32
lakhs in 1977-78-

(d) The major schemes under
implementation to improve the conditon
of people living below the poverty line
arc the Integratcd Rural Decvelopment .

Programme, the National Rural
Employment Programme and the Rural
Landless Employment Guarantee

Programme. All  these are Centally
Sponsored programmes, and the expendi-
ture on these schemes is shown in the
table balow;—

(Rs. Crores)

Schemc Expenditure 1980-83 Allocation
. » —— - Tt
1980-83 State Central Total
State Central Sector Total Sector Sector alloca-
© Sector Amount Amount Amount tion.
Released Spent Spent -

IRDP 1823 1826 1823 36.460 872 872 1744
NREP 10.88 19.15 17.43 28.31 6.50 6.50 13.00
RLEGP« — — -_ b — 3.20 3.20
@ Started with effect from 10th August, 1983. i
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Survey Conducted about Bonded
labour by an Adviser of Planning
Commission

2968. SHRI RAM VILAS PASWAN -
Will the Minister of PLANNING be
pleased to state :

(a) whether a survey has recently
been  conducted by a Adviser in
the Planniny Commision, on the bonded
labour in the country, *“*Hindustan
Times'* dated 12 January, 1984:

(b) whether after survey it has
been revealed that the paradox of
agricultural  prosperity making the
bonded labour system even more
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oppressive or replacing one group
of bonded labour by another group and
thus keeping the poor divided; and

(c) if so, action Government propose
to take in this regard?

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN) : (a) No, Sir.
The subject referred to in the Hindustan
Times dated 12 11984 rclates to a case
study conducted in 1976 by a person
who was then on offictal of the Labour
Ministry.

(b) and () Since it was a case study
no such gencral conclusions can be
drawn. from at.

Farmers Asked to Pay land Revenwe
to Aksli Takhat

2969 SHRI MANI RAM BAGRI :
SWAMI INDEFRVESH :
SHRI N E. HORO :

Will the Munister of HOME

AFFAIRS be pleased to state :

(a) whether attention of Government
has been drawn to the Press  report
app:aning in the Indian Express dated
27th January, 1984 rcgarding the Call of
the Akali Dal High Command to the
farmers 10 pay the land revenue to the
Akal ;rahhat instecad of paying to
Government; and .

(b) if so, the reaction of Govern-
ment with regard thercto ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VEFNKATASUBBAIAH) : (a)
and (b) Government have seen the news
item.  No such Call has becn given by
the Akahl Dal. *

Licences [for Setting Up of 1adwsiries

in West Bcagal
2970. SHRIMATI GEETA
MUKHERIJFE : Willl the Minister of

INDUSTRY be plcased to state :

(a) whether Government bave gran-
ted some licences in the current financial
ycar for cstablishing industries in the
backward aicas of the country;
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(b) if so, how many such licences
have been granted for West Bengal this
year and for which areas and for what
industries; and

(c) the help Government of India
render for the establishment of industries
in backward arcas ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO) : (a)
Yes, Sir.

(b) Under the provisions of Industr-
ies (Development & Regulation) Act,
1951, 7 Industrial Licences and 21 Lett.
crs of Intent were granted during the
current financial year, 1. c. 1'4.1983 to0
31.1.1984, for sctting up of industries in
backward areas of the State of West
Bengal, D-tails of all Industrial Licen
ces and Letters of Intent, including
location of the proposed units and 1items
of manufacture mvolved, arc being
published regularly by the Indian Invest-
ment Centre 1in their *‘Monthly Ncws
Letter’. Copies of this publication are
available 1n the parliament Library.

(¢) In order to encourage industria-
lists to sct up industrics in the backward
arcas of the country, the Government of
India 1s opcrating Central Investment
Subsidy Scheme.  Under the modified
schem. as promugated on 1 4 1983, the
backward arcas of the country have been
divided into three categories for  the
purposc of grant of investment subsidy.
The Central Investment Subsidy Scheme
has been introduced for category ‘C’
arcas also werc hitherto eligible only for
concessional finance. In West Bengal,
the following districts are coverced under
the three categorics : —

- Bankura, Cooch
Bchar, Jalpaigun

Category °*A°

and Malda.
Category ‘B’ — Purulia, Midnapur

and Nadia.
Category C* — Birbhum, Burdwan

Hoogly, Murshida-
bad and West
Dinajpur.
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The Central Investment Subsidy will
be to the extent of 25% subject toa
maximum of Rs. 25 lakhs in category ‘A’
arcas, 157 subject to a maximum of Rs.
15 lakhs in category ‘B’ arcas and''10%
subject to a maximum of Rs. 10 lakhs
in category ‘C* areas. All the three
categories of arcas will be eligible for
concessional finance in addition to Cen-
tral Investment Subsidy.

Annual Plans for 1984-85 for States

2971. SHRI AMAR ROYPRADHAN :
Will the Minister of PLANNING be
pleased to state

(a) whether it is a fact that annual
plans for 1984-85 of all State Govern-
ments have been finalised by the central
Government; and

(b) if so, the details there of and the
reaction of the State Governments
thereto ?

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN) : (a) The outlays
for the Annual Plan 1984.85 have been
finalised for all the States and Union
Territories except Punjab, Tripura and
West Bengal.

(b) Dectails of the plan outlays would
bhe indicated in the Annual Plan docu-
ment for 1984-85 which will be placed
before the parliament as soon as possible
after presentation of the Central and
State Budgets.

Rescrvation of Maruti Cars for Non-

. resident Indians

2972. SHRI AMAR ROYPRADHAN :
SHR1 MOHAN LAL PATFL :

SHRI ARJUN SETHI :
Will the Minister of INDUSTRY be

pleased to state :

(a) whether Maruti Udyog has reser-
ved some cars for the non-resident Indi-

ans; and

(b) if so the details thereof and the
reasons therefor 7
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THE MINISTER OF STATE IN
THE ~MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO): (a)
Twenty percent of the deluxo cars are
proposed to be allotted by the company
against inward remitiance of forcign
exchange;

(b) The details of the scheme are
still to be finalised by the company,

Links of Punjab Extremists with
Capita! ‘s Underworld

2973. SHRI DAULAT RAM
SARAN : Will the Minister of HOME
AFFAIRS be pleascd to state :

(a) whether it is a fact that with the
recent arrests of some persons involved
in armed roberics in the Capital, Punjab
extremists links with the Capital’s under.
world have come to light; and

(b) if so, the details thercof and the
action taken by Governmt in the
matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
and (b)An accused person arr sted in the
incident of an armed robbery and shoot
out in Delhi on 2.1.1984 revealed during
interrogation that he had received training
in handling of arms and ammunition in
the Golden Temple Coempl.x, Amritsar.
But he has denied having any connection
with Dal Khalsa.

All necessary steps have been taken
in Delhi to chcck the activities  of
extremrists.

Communal Riots

2974. SHRI ATAL BIHAR

VAJPAYEE :

SHRI SURAJ BHAN :

SHRI SATYASADHAN

CHAKRABORTY :

SHRI ASHFAQ HUSAIN ;

SHRI A. K. ROY :

SHRI VIJAY KUMAR YADAV

Will  the Minister of HOME

AFFAIRS be plcased to refer the
reply given to Unstarred Question No.
275 on 27th November, 1983 regarding
ccmmunal riots and state
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(a) the number of communal
incidents in each Siate/Union territory

with details of losses of life and property
in each incident since 1980, year-wise;

(b) the extent of relief/compensation
provided to the victims of riots; ]

(c) whether Government have condu-
cted any inguiry into these riots; if so
the findings thereof and conclusions
drawn from them for future;

(d) whether any foreign involvement
was also found thereon; if so of which
country and in which riots;

(¢) number of arrests and presccutions
in each case and how many of them
were convicted,
of partics’organisations
were

(f) names
with which the convicted persons
found connected; and

(g) how does the above compare
with figures of period 1977-M?

THE MINISTER OF STATE IN
TEF MINISTRY OF HOME AR AIRS
(SHRI P. \ENKATASUBBAIAH, : (a)
A statement showing the number of
communal incidents loas of hife, for the
scars 1980, 1981, 1982 and 1983 s
attached. Another statement showing the
ciimated loss of property for the yecars
1980, 1981 and 1982 is attached. The
dectails of loss of property for the year
1983 are being coliccted.

(b) The information
lected:

(c) The Central Government have
not conducted any enqiunry ssnce January,
1980.

(d) to (f) Communal disturbances
are gencrally instigated by anti-social
clements.  The State Governments have
been advised to kcep close watch on
such clements.  During the ycars 1980,
1981 and 19582, a total of 17,244 pcrsons
were prosecuted and 269 persons were
convicted. The information regarding
the year 1983 is being collected.

Information regarding the affiliations
of persons arrested/convicted with the
partics,organisations is not available.

(g) A statemeni showing the number
of communal incidents and persons

killed in the years 1977 to 1983 is
attached.

is being col-
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Statement - II

Statement showing estimated La,s of Property in Co.nmunil Incidents between
Hindus, (Including Harijans) and Muslims During 1980, 1931 and 1982.

Name of State/Union Loss of property in lakhs
Territory of Rupees

1980 1981 1982
Andhra Pradesh 6.08 1.96 5.14
Assam 64.02 — R
Bibar 3.50 6.16 3.96
Gujarat 198.42 64.81 70.86
Kerala 0 40 0.26 204.22
Kamataka 6.30 19.49 44.60
Madhya Pradesh 2.52 0.01 0.14
Maharashira 5.06 1.85 54.55
Orissa -_— . - 0.05
Rajasthan — 17.40 1.26
Tamil Nadu 0.16 0.22 0.64
Uttar Pradesh 42.54 1.10 8.02
West Bengal 8.03 2.19 6.06
Delhi 31.50 - 0.64

The information in respcct of the remaining States/Union Territories is “Nil’.
Statement - 111

Statement showing the Number of Communal Incidents and Number of Persons
Killed for the year 1977 10 1983.

Yoar No. of incidents No. of persons killed
1977 188 36
1978 230 110
1979 304 261
1980 427 375
1981 319 196
1982 474 238

1983 404 202
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Recosery of Khalistan Supporting Posters
1n South Tripura

297S. SHRI P. M. SAYEED :

SHRI K. PRADHANI :

SHRI B. D. SINGH :

SHRI RASHEED MASOOD :
Will the Minister of HOME AFFAIRS
be pleased to state

(a) whether posters supporting the
demand for Khalistan were recovered
from Gandachhara in South Tripura
adjacent to Chitagong hill tracts in
Bangladesh recently;

(b) if so, whethor thesec posters con-
firm the link of cxtremists in Punjab
and the North Eastern States;

(¢) if so, thc measures being taken to
smash the activities of extremists who
have links in the North Eastcrn States;
and

(d) to what extent these elements have
been curbed in thc North Eastcrn States ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) Yes, Sir. N

(b) to (d) No links between the cxtre-
mists in Punjab and north-castern region
have been confirmed so far. However,
vigil is being maintained.

Production of Maruti Cars

2976. SHRI AMARSINH
RATHAWA :
SHRI MOHANLAL PATEL :
Will the Minister of INDUSTRY be
pleased to state :

(a) the number of Maruti cars manu-
factured during the ycar 1983 and
distributed amongst the customers;

(b) the cstimated production of Maruti
cars during the year 1984;

(c) whether there is any proposal
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to cstablish another Maruti type auto-
mobile industry in thc country;

(d) if so, the dctails theroof; and

(¢) the dctails regarding the d:livery,
cost etc. and the procedure in respect of
its distribution ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) 175 cars
were manufactured and 133 sold during
the calender ycar 1983,

(b) The production of cars during
1984-85 is cstimated at 19,200

(c) No, Sir.
(d) Ducs not arisc.

(¢) Maruti Udyog Lid. 1s distributing
cars through a nctwork of dcalers being
activated in phascs and in accordance
with city wisc priority lhists. The ex-
factory price of the car is Rs. 47,500/-
excluding transportation charges and
local taxes.
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Murders, Dacolties, etc. in the Country

29%8. SHRI AJOY BISWAS : will
the Minister of HOME AFFAIRS be
plcased to statc the number of murdeors,
daevities, rapcs and thefts occurrcd dur-
ing the ycars 1982 and 1983 throughout
the country (Statewisc) ?

THE MINISTER OF STATE IN THE

PHALGUNA 24, 1905 (SAKA)
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MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):
State Governments and Union Territory
Administrations arc responsible for infor-
cing law relating to offences. No dana
in regard to the number of murders,
dacoities, repes and thefts vciwing
throughout the country is compiled on
all India basis as law and order including
crime is a State subject. However, the
available information rcgarding murders,
daecoities, rape and thefts for the ycars
1982-83 is given in the enclosed state-
ment.
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Incentives to Paper Industry |

2979. SHRI M.V, CHANDRA-
SHEKHARA MURTHY :
SHRI KRISHNA CHANDRA
PANDEY :
Will the Minister of INDUSTRY be
plcased to state :

(a) whcther Central Government are
considcring a number of mecasures for
the revival of the domestic paper
industry ;

(b) if so, the incentives that are being
provided to the paper industry ;

(c) the main reasons which have led
to crisis in the paper industry ;

(d) whether the crisis is mainly due to
the sharp increases in  the end product
price lollowing the rise in input costs ;
and

(a) if 50, the steps being taken in this
regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO): (a)
and (b) Various fiscal reliefs, in the
form of concesvions in cxcise duty for
small papcr mills, for the use of uncon-
veational raw matcrials, utilization of
bagasse, and for writing and printing
papers manufactured by new units, have
becn extended to the paper industry.
Reduction or cxemption of customs duty
for waste paper, wood pulp, and wood
chips imported for the manufacture of
papcr is also being provided. The infras-
tructural support is also being improved
to cnable the industry to achieve higher
capacity utilization.

(c) to (¢) Stoppages of production
in some large paper mills, during part
or whole of the year due 0 industrial
disputes and financial problcms, and
infrastructural constraints, contributed
o low capacity utilisation of the paper
industry. Some of the papcr mills csta-
blished almost a hundred years sgo, are
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in need of ecxtensive modernisation.
Escalation in input costs coupled with
dull market conditions prevalent last
year, also imposed a financial strain on
the industry. Apart from the general
assistance being given to the paper
industry, Government have also initiated
a dialogue with the financial institutions
and State Governments to work out the
spccific measurcs required to impove the
performance of the paper industry. ™
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